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LOK SABHA DEBATES

LOK SABHA

Friday, October 22, 1982/Asvina 30, 1904
(Saka)

VPR,

The Lok Sahha met at Eleven of the Clock

[Mr. DEpUTY SPEAKER in the Chairl.

ORAL ANSWERS TO QUESf[ONS

fafafous  Foama®t & FawrAt &t
grTteror
¥

*290. W AT TR qAH'
ot fiew wwowr awt
#F1 TAT WAY g FAT A FAT
w30 fa

(®) #m g |59 % & fafafge
HEATIFT T FAAAT  FTAWA  EHAL
¥ A@TTRL ¥ AqIATAL AT AN

¥ qgy ¥ &

(') = R 1 frarcamr
el ¥ wsgest ¥ FaAEl q4qr
 fafafags mwegmwl F Faaaml
¥ §ATAAT X &7 & 5 afe @,
N T

() @ dFWE F¥ J® ATL
FX fg s@dnT ; W)

(w) afex &, & d&r FW A
TEIR FT aqr wfewg & ?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI K. P.
SINGH DEO):

2508 LS—1,

(a) No, Sir. No pro-

2

fessional training in education has been
prescribed for the Civilian Teachers.

 Accordingly, on the recommendations of

the Third Pay Commission, the following
scales of pay are available to them:—

(i) Rs. 260—400 (for Under-
Graduate Teacher)

(ii) Rs. 330—560 (for Graduate
Teacher)

On the other hand teachers in general
schools are required to possess profes-
sionat diplomaycertiticate and are placed
in the scale of Rs. 330—560.

(b) to (d). In view of (a) above the
question of disparity does not arise.

sl fo? wewr wat: aem I97-
e VIR, 4§ I gy § ATAAg
gd WY & 33 (@M wrear § fF
fafafaay S9d & FaAwTA ATHIG
framat & merel F  FaAAm
# oyem Fgd feA & ®IT ARy
wAfa ft Fwg g 93 Jg @
ot &, ag SAF fog uF T fazea-
M T, W GER AT qd9-
ae ¥ A guIc |19 gY WIS
fagremt & St msamw & 9
@/ F I 3@ ¥ fag dA

g7

A NF 3 8 7 oaqr a@e
fafafqgw d=d w1 FFAAE W
TENHT & AT F GHE HA
¥ fag &are 2, afx g, T =/
I JAGWT AT AW Y W SY
¥4 ¥ I 7 ¥ foqg daw g7
wWoew ¥ qm gy e & fE
5 ot §F o fafafaaw = fage
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fee T §, ¥ g ¥ w< fafww
Harwat ¥ za fe ot 9 fage
= .

ﬁmamﬁma@m%f‘m
g ¥ fawrer sv gl fawmm
§ frgaa fear mavr g, amm SAaT
FgIAE W AQ FAARIE F AAA
FA & MU g@R @R ¥ 7
gfg g, @t ®=x a¥® ?

SHRI K. P. SINGH DEO: As I have
mentioned in the answer, there is no dis-
crimination or disparity as far as the
scale is concerned. In fact prior to the
Third Pay Commission, the Civil School
Masters were getting two scales of pay
ie., 130—200 for Graduates and 110—180
for non-Graduates. As a result of the
recommendations of the Third Pay Com-
mission, their scales were revised to
330—560 for graduates and 260—400 for
non-graduates.

As far as surplus teachers are concern-
ed, whatever number of teachers werc
found to bhe  urplus, they were posted to
alternattve jobs according to their
suitability and willingness. If the hon.
Member has any specific instance of
people getting lower pay or scale, he can
bring that to our notice and we will
examine that.

SHRI P. NAMGYAL: Will the Gov-
ernment consider to have a running grade
for all the teachers as the grades of
teachers in our country are very low and
because of that. Government teachers try
to go to other services? To prevent this,
will the Government consider to have a
running grade for them with qualification
bar ang efficiency bar so that they may
not get hustrated in the service?
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SHRI K. P. SINGH DEO: The educa-
tion cover in the Armed Forces is prd-
vided by the help of combatant unit
education instructors, who train these
people. But this is a suggestion which
needs examination.

! ITRIAT {r@W ;g Hey
e F T 1978 ¥ (B WQ
g ST 245 7 IJEE 2, foan
JEETNT T USY HAT AT F AR
fear ar f& at g7y Sz feg
fec mu § AT T | O T@ N
meaz fear sTom wk FAST O
gfaurd & JdGN | I7F AR AUiAan-
¥z Fed ¥ 20 YW B § AKX
¥ N F0 15 99 fAe ¥ Ok
faez 1 & & agr F€ FEIRE
F1 78, afe A Qv agdt @ Fr WS ?
gft R § JEErd g oar aar
FTEIET ¥ Ay ?

SHR! K. P. SINGH DEO: There has
been correspondence on this. And the
hon. Member did bring it to our notice

we are still examining it and we shall
revery back to it.

Public Distribution of Vanaspati Ghee

#293, SHRI KRISHNA KUMAR
GOYAL: Will the Minister of CIVIL
SUPPLIES be pleased to gtate:

(a) whether Government propose to
start public distribution of vanaspati ghee
in a fixed quantity each month for meet-
ing the consumers’ requirements;

(b) the steps so far taken in this regard;
and

(c) what are the details in regard to
the prices of vanaspati, brand packing size,
monthly quantity etc. to be drawn by the
consumers from the Fair Price Shop?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES (SHRI
MOHAMMED USMAN ARIF): (a)
No, Sir.

(b) Does not arise.
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(c) Since vanaspati is not being dis-
tributed by fair price shops, the question
of details does not arise.

ot For AT MAW ;. ITEAW
M, A T @R For ¢ v
FE TR G § AR W wE A
fe g Sufega a@ gar)

7 gl §Y AadEm & FgA
Tgm & "y ot 35-40 ®C
fasY @m@T A WIAT TR F}oaE
g oaf 2138 ar gaT T@ &

e TR FE odET AET
g @ Feufa o 3 wiw feafe ag
¢ 5 3 Ot difeae @rar 3 Ay 9Tar
o fgar @) IaF @WUWH F
TR Afagw 7T 38 &7 16,17
ar 18 &9 fra A% famg 2 a0dq
2w ¥ &7 aaerfd € wA A F
FRAZIZ F T H AT @ E |
9 ITHT 9 IF T q FI0d 35 @ &
a1 d9fF g3 O oF AEeE I
T AT TART ATAAT A AAS g3
iR TfeTw fedmgzwa frezm &
g7 arfAT F¢ § aar fey &0

AT frama war amfes gfa
HAMI ® YT wal (N WRTEA A
wtRg) ;7w 9l 9 fF 3H AEes
T fag g & wiz AR ;AWH
8T § S fF ®aT e areg ¥ i@
JT &, s witga fear wrr 1%
IR 7@ WAF e {a9e gar & wiv
TN vt § § aft afew agy @y
¥ o faa gavd 1 1968, 1970,
1972, 1978 ¥t T8 qz faarcgm
uT | JIE-FTZHA ST GIHTA FT 6117
@ o grafeq fear & =i ffow
A ¢ f& @ 1 faa w5 & A
¢ fegfigm wrw & ey @i
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9T AfFT W T I AW FLHITY
# el 7 § o wrow g
IR TamEr g 5 s @ asar
R fr 3T A Ffom waw s A
afFq oY awmfa &1 SR #wX
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TOAST &1 FH

UF & T8 W1 ¢ 5 g &w ag,
qHl, AT TG AT AT AEFHT
FT TG LT qA4T 6T &, IAHT
@ gFd § AR qEEFAT TEA 9T
ST I FIAFA §, T FA g9 IA<qMH
o F T4 g T GFd & | AfdG® T
ufas 9@ Fraqa faw o age &1 &
o @d Afuw qA7 IF g IHAT
& 7@ w97 § | 39T FRzdr IR_A
F q9-aT9 TEH W A A 99
& A oY fawr 39 adf & ga%T ¥ew
ot feqe g AT 2 1w e FEF a%
F I & & 9 Faav g R aiw
¥ o g & 1 g g T 9

qarE @ f5 Iwwaw gv saFr @l

ar axd § |

g aF IAR T[T F FAY 2,
I # ag @ { G QA Ay AT
T qPE § A FNd § I 9T W
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fR sTaT | T T WO I
78 ¢ f5 g AW A qFAw W) AA-
{9 T F Y @9y @5 5 € |
T FO § Fg W AGT [F TR
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EAEIE I

T T F O &1 FE9fq FTET
g fms1 Semea FTH Afgw &, o
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F0 &1 ot faer am g 8, s
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MT qie A qHTF A wvw 2
f& gradddiz ¥ g = 3 T
F1 fgowe FF fqous< foeet w1
g AT M Y 9gT e & AR
Sgt W AfFT e AT FY IES

Y FIT FA L W FH A A
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g fF @odtedo forg T ¢ a=md
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gar T & faad eRw g WR
€ foe frare &% W & gw
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Ty Aifs & fF gw FIA H oqgy
A FEAA @EE NG WA FAT9-
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g3 fraqr ar 1 a ;| oWy @ /A
FIET I F ATAT FaY 7

R ag & J9 @™ ™R F
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WM WA K WMWR: A quear
a § 5 AR & same = =g
nIEs  § f& @ Seafsgar #t
AR F T T 1 I T @A
g I TN 2w @ el &
T I I FEIA T FT & gL FT a6
g1 afm AT seT 2 B o T
9 % g7 I Tl qam & foqy
60 sfrd xR ¥ = fEar gw
X E o eI g
faqeas, AREE F T]QF ¥ 60 T80
whraa %7 fzar § qf Iaraw @8 |
at g A et E % dTwwm ax
fagr Ta JUU EH qgNG @ | AR
A F G AE AT | ZED AT
AT FTETET FY qFTS Al BEl § SHHT
W qaT TR oAr | @R @ qm (&
i g AR WP HIY H FITAL
FET |

Convertible Debentures Issueq by Lohia
Machines Limited

*294, SHRI R. L. P. VERMA: Wil
the Minister of FINANCE be pleased to
state:

(a) whether Lohia Machines Ltd.
recently entered the capital market by
issuing convertible  debentures carrying
the temptation of allotment of a Vespa
Scooter out of the 25 per cent quota of
annual production reserved for preferential

treatment to the debenture holders;

(b) if so, the new capital issue which
bis Ministry authorised this Company to

OCTOBER 22, 1982
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raise and the number of
thrown open to the public;

debenturce

(c) the total subscription made to
these debenture; and how much of that
wag or ig being returned being over-
subscribed or on account of non allot-
ment;

(d) whether any quota was reserved/
earmarked for allotment by the Directors/
Executives of the Company; if so, the
details thereof; and

(e) whether it is the normal practice to
make such reservation and offer a scooter
on preferential allotment hadq his Minis-
try’s approval?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERJEE): (a) to (e}

A Statement is laid on the Table of the
House.

Statement

M/s. Lohia Machines Limited issued a
prospectusg for public issue of 2,82,500
secured convertible debentures of Rs. 200/-
each for cash at par for which the sub-
scription list opened on the 7th September
1982. The prospectus contained the
following statement regarding preferential
allotment of scooterg to the allottees:—

“The Board has decided to reserve
25 per cent of the annual production of
Scooterg by the Company for preferen-
tial allotment to the successful allottees
who shall be allotted the Debentures in
terms of this Prospectus, excluding



13 Oral Answers ASVINA 130, 1904 (SAKA) Oral Answers 14

Debenturcs_allotted on a preferential
basis to non-resident Iadians and per-
sons of Indian origin resident abroad.”
The Controller of Capital Issues gave.

(i) Existing Shareholders
(ii) Existing Deposit=holders
(iii) Employees, business associates, etc.

(iv) Non, resident Indians and persong
of Indian origin resident abroad on
repatriation basis.

(¥) Public through prospectus

TorAL

(The unsubscribed portion, if any out of
(i) to (iv) above will be added to the
public offer.)

Total subscription made to these debentures
is Rs. 32.4 croreg and the amount to be
returned on account of non-allotment will
be Rs. 30.38 crores (on the basis of SO
per cent value of debentures being the
application money). The debentures
earmarked for allotment by the Directors/
Executives of the company are as per
reservationg approved by the Controller
of Capital Issueg mentioned in reply to
part (b) of the question.

Government generally alow the com-
panies, if so required, to reserve upto
7 1/2 per cent of the issue of debentures
to the companies’ employees and business
associates, etc. The offer of a. Scooter
on a preferential allotment does not re-
quire approval vunder Capital Issues
(Control) Act and was offered by the
company at its own discretion.

approval to the company to issue 2,82,500
secured convertible debentures of Rs. 200/-
each for cash at par to be issued in the
following maner:—

20,000 debentures aggregating to Rs. 40 lakhs
3,750 debentures aggregating to Rs, 7,50 lakhs
6,250 debentures aggregating to Rs.12.50 lakhs

50,000 debentures aggregating “to Rs, 405 lakhs

2,02,500 debentures aggregating to Rs, 405 lakhs.

Rs, 5,65 crores

SHRI R. L. P. VERMA: Sir, while
replying to another question about the
justification for the  reservation of 25
per cent of annual production of scooters
to the debenture-holders on preferential
basis, the Minister of Industries has
stated in reply to Unstarred Question No.
1613, dated 13th October. 82 that the in-
tention behind thig decision is to involve
a large number of gmall investors in the
project. If thig iy so, may I know from
the Minister what is the rationale and
justification for reservation of such quota
for the directors and other executives of

~ the company who are cornering a major
portion of this facility for several years
at the cost of so-called small investors?
Further, may I know from the Minister
what is the logic behind the reservation or
earmarking of this big chunk of such
debenture issues carrying attractive term$

for directors and others?

MR. DEPUTY-SPEAKER: 1 think,
both the gupplementaries are over!
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SHRI PRANAB MUKHERJEE: Sir,
it is not the big chunk. As per the
present guidelines, 7 1/2 per cent of the
total allocation can be earmarked for dir-
ectors, officers, business associates and
employes. All categories taken together,
you can make 7 1/2 per cent and that is
the accepted guideline.

SHRI ATAL BIHARI VAJPAYEE:
Do the directorg require scooters also?

SHRI PRANAB MUKHERJEE: You
have missed the question. It is not the
scooter but it is the debenture allocation.

SHRI ATAL BIHARI VAJPAYEE:
I thought you were giving scooters also
to them.

SHRI PURANAB MUKHERJEE: As
regardg scooters, he hag accepted the posi-
tion. Now, he is talking about reserva-
tion of share of debentures.

SHRI R. L. P. VERMA: Scooters also.

SHRI PRANAB MUKHERJEE: In
regard to scooters, as the Industry Minister
has clarified the position there is no dis-
tribution control on scooters from January,
1978. Therefore, if somebody wants to

distribute scooters in a particular way,

that is for producers and distributors and
it is for them to decide. So far as the
approval of debentures is concerned,
where the Controller of Capital Issues
comes in, even if they would have men-
tioned, we would not take any cognizance
ag to how they are to make debentures
attractive to the prospective buyers. The
scooter part ijs not relevant here. So far
as we are concerned, as per the guideline
7-1/2 per cent share could be reserved
for these categories of persons,

SHRT R. .. P. VERMA: May I know
whether the mony received by the Com-
pany’s bankerg at the time of filing of
applications for allotment of such deben-
tures remains in their custody pending
final allotment? How is the allotment
determined where there is over-subscrip-
tion in the context of such baits of pre-
ferential allotment of scooter to each
debenture-holder? Is the Company per-
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mitted to utilise this money? Further, I
want to know what is the interroegnum
usually between the last date of submis-
sion of application and final allotment
and what is the maximum number which
can be and is expected to be allotted to
an individual applicant, the so-called small
investor?

SHRI PRANAB MUKHERIJEE: So
far as the total amount subscribed and the
amount to be returned for non-aliotment
is concerned, thay I have given in the last
part of the statement. I hope, the non-
memberg has seen that figure. About the
exact date for the return, that is not with
me.  Definitely, we will not allow the
money to be utilised for certain other
purposes. The hon. Member is aware
that this money hag been used for having
the polarisation plant, It is {0 be utilised
for that purpose. T think we issued the
approval on 7th July, 1982, Bu: the
actual date of full gubscription and there-
after, what is the gap, that informa‘ion
1 shall have to collect.

DR. VASANT KUMAR PANDIT:
The Company is issuing debentures, shares,
etc. A huge amount worth crore; of
rupees has been collected and over-sub-
scribed. Has th. Govermment gtipulated
any date for return of money whereby
this money will be returned back to the
subscriber and, if so, what is the time
limit by which such companies and this
particular Company will return the money
to the persons who have not been allott-
ed debentures?

SHRI PRANAB MUKHERJEE: In
respect of thig particular case, as to what
is the time-lag, ag I said that in forma-
tion hag to be collected. Normally, it
will depend upon the actual subscription.
There is a standard ]aid down depending
upon the nature of debentures by the
Controller of Capital Issues. But there
is no gtrait jacket formula for it. So far
as this particular Company is concerned,
I have already replied that the actual date
is to be collected.

SHRI E. BALANANDAN: From the
answer it iy to be seen that crores of
rupees are over subscribed because of the
inducement to offer scooters. They have
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collected a lot of money. Now the
people who have paid the money will
demand scooters. Will the Government,
therefore, come into the picture to see that
those people who are not going to get
scooters for whatever they have offered
will get back the money without delay?

SHRI PRANAB MUKHERJEE: So
far as the return of the non-allocated
debenture money is concerned, 1 can say
that the Government comes into the
picture. As | already mentioned. there
is no distribution control. If you want
a qcooter, it iy a matter between you, who
want {0 purchase a3 scooter and the man
who is going to supply it. How do I come
into the picture? Please do not bring the
Government into the picture,

But, in regargy to the non-allocated
debenture moncy there is a stipulated

period and thag stipulated period is to be g

complied with.

Export of Engineering G(;Ods to U.S.A.

*296. SHRI BHIKU RAM JAIN: Will
the Minister of COMMERCE be pleased
to state:

(a) whether it is a fact that the
Engineering FExpory Promotion Council
had suggested to the Union Government
that there is an urgent need to undertake
flash market surveys for promoting new
export items to USA:

(b) whether it is also a fact that the
EEPC has also identified new items which
can be exported to the USA;

(c) if so, the details thereof, and

(d) the reaction of Government there-
to?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL). (a) The
Engineering Export Promotion Council
hagy not sent any proposal to the Ministry
of Commerce mentioning the need for

undertaking flash- market surveys for pro--

moting new export items to the USA;

”~
(b) and (c). The Engineering Export
Promotion Council had identified 27 new
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items in 1981 fo; export promotion to the
USA. Details of the items are as per the
Annexure,

(d) The Government welcomes any
initiative on the part of E.E.P.C. to step
up export to USA of these items and to
conduct flash market surveys for promot-
ing exports of new items to USA.

ANNEXURE

NEW ITEMS SELECTED FOR EX-
PORT PROMOTION IN US.A,

Sl. No. Items

. Stoves C.L

. Locks & padlocks

. Castors

. Chaing for power transmission
. Electric motory

. Parts of electric motorg

. Parts of generators

o 9 O A D w1 -

. Parts of agricultural & farm machi-
nery

N]

. Agricultural & farm machinery &
implements

10. Sewing machine needles

11. Parts of metalworking machine tools
12. Hoists & winches

13. Hydraulic jacks

14. Weighing machinery

15. Ball bearings

16. Pulleyy & partg

17. Chain sprockets, clutches

18. Injection moldg for rubber & plastic

19. Parts of
machines

non-calculating  office

20. Rectifiers & rectifying apparatus
21. Coils & inductors

22. Printed circuit boards

23, Storage batterieg

24. Permanent magnetg

25. Motorcycles

26. Parts of railway
rolling stock

locomotives and

27. Surgical instruments.
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SHRI BHIKU RAM JAIN: The Hon.
Minister has mentioned that the Engineer-
ing Export Promotion Council has not pro-
posed undertaking any flash market
survey for exporting engineering goods.

Hag the Government taken any steps on
its own in this regard or, is the Govern-
ment waiting for an initiative on the part
of the Engineering Export Promotion
Council, as mentioned in your answer (C),
to step up the export of goods not only
to USA but to all other countries, parti-
cularly when these goods of very good
standard are manufactured in this country?

SHRI SHIVRAJ V. PATIL: T have
already said that the Engineering Export
Promotion Council indentified 27 items
which can be exported {0 USA.

A far as exports to other countries are
concerned, they explore the markets. They
prepare the reports and those reports are
made available to the manufacturers in
our country and to the extent it is neces-
sary and possible, to help them in these
efforts the Government does help them.

SHRI BHIKU RAM JAIN: In answers
(b) and (c) the Hon. Minister has men-
tioned that the Engineering Export pro-
motion Council has identified 27 new
jtems in 1981 for export promotion to
the USA. This is what the Export Pro-
motion Council has done ag far as USA
ig concerned and the items are 27 in
number.

I would like to know whether any other
efforts are made, apart from the Export
Promotion Council, to export more and
more items not only to USA but also to
other countries or the Government depends
only upon the Export Promotion Council
without making any other effort either on
the recommendationg of the Associations
or individuals or other agencies of the
Government departments.

SHRI SHIVRAJ V. PATIL: The
answer is in the positive. We have taken
steps to give impetus to exports to diffe-
rent countries. There are different
methods of encouraging exports. I was
answering this question which relates to
flash survey by the Government. The
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survey is done by the EEPC and they. have
identified the items. In those itemg also,
we are helping them. But there are other
methods of helping the sports not oaly
to UA but to other countries also. The
Joint Commission meetings are there.
Trade Fairs are organised. Delegations
are sent and delegations are received, The
items are identified and there are,K many
other thingg which are constantly doue by
the Government to encourage exports to
different countries.

SHRI SUNIL MAITRA: 1 would like
to know whether compared to 1980-81, in
the year 1981-82 the export of engineer-
ing goods to the USA has increased or
decreased. If so, in either case, by how
much?

SHRI SHIVRAJ V. PATIL: The ex-
ports are going up. I will give the details
later on.

SHRI K. RAMAMURTHY: Among
the Export promotion councils, the
Engineering Expory Promotion Council is
doing a very commendable job.

I would like to know from the Hon.
Minister whether any proposal is received
by the Government from the Engineering
Export Promotion Council over its
autonomy.

Part (b) of my question ig whether the
Engineering Export Promotion Council
has opposed the move about bifurcation of
this Council.

SHRI SHIVRAJ V. PATIL.: This is a
question relating to the constitution of the
Council. T wou'd require a fresh aotice
for this purpose.

Smuggling Activitles of Diamond Traders

*302. SHRI BHERAVADAN K. GA-
DHAVI: Will the Minister of FINANCE
be pleased to lay a statement showing:

(a) how many custom raids were car-
ried out within the last two years for com-
bating smuggling activities in the trade of
diamond;

(b) what was the result of such custom
raids;



21 Oral Answers

(c) particulars of the persons involved
and the action taken against them; and

(d) whether Government have received
any information detaining particulars of
diamond traders who were indulging in
illegal trade and activities in diamond
trade with regard to its import and ex-
port?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI PAT-
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TABHI RAMA RAO): (&) to (d). A
statement is laid on the Table of the
House.

Statement

(a) to (c). The number of searches
conducted by the Customs authorities in
connection with diamond smuggling, the
value of diamonds seized as a result there-
of, and the number of persons arrested in
such cases during 1981 and 1982 (upto
September) is given below:—

Statement

Number of Value of Number of
Year searches diamonds persons
conducted  seized arrested
(Rs. in
lakhs)
1981 33 10. 36 5
1942 (upto Septernber) 23 34.85

Appropriate action under the law has
been intiated in respect of the persons
involved. Two of the persons arrested
during 1982 were also detained under the
COFEPOSA Act, 1974.

() Infirmation is received from time
to time regarding the persons, including
diamond traders, who are allegedly invol-
ved in the illegal trade in, and smuggling
of, diamonds.

SHRI BHERAVADAN K. GADHA-
VI: While it is creditable on the part of
the Government to have combated smug-
gling in other cases, so far as diamonds
are concerned, it appears from the state-
ment, the activities have been on the in-
crease because, in 1981, 33 raids were
conducted and the value of the goods cap-
tured was Rs, 10.36 lakhs while in 1982
the number of raids conducted was 23
and the value of goods seizedq was Rs.
34.85 lakhs. T want to know whether Gov-
ernment is aware that certain big diamond
traders have got offices abroad and by
manipulating, by under-invoicing and
over-invoicing they indulge in smuggling
activities and whether this figures includes
the seizures made at airports when people
come from abroad.

SHRI PATTABHI RAMA RAO: Yes;
Sir; the figure includes to the extent that
we were able to make out,

SHRI BHERAVADAN K. GADHA-
VI: With regard to part (d) of my ques-
tion. ...

AN HON. MEMBER: We could not
hear the reply.

MR. DEPUTY-SPEAKER: 1 think,

your reply has not been heard. You can
repeat,

SHRI PATTABHI RAMA RAO: To

the extent possible they have been inclu-
ded.

AN HON. MEMBER: To what extent?

MR. DEPUTY-SPEAKER: To which

extent you wanted it to be included, to
that extent.

SHRI PATTABHI RAMA RAO: The
difficulty is that they have their own
agencies outside by relations, friends or
some people abroad. It is difficult to iden-
tify actnally which of them are concerned
in these things.
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SHRI' BHERAVADAN K. GADHA
VI; With regard to part (d) of the ques-
tion, the answer given is, I am afraid,
most evasive, I want to ask whether Gov-
ernment was furnished with details of
names of persons who indulge in smug-
gling activities in diamond trade,.

MR. DEPUTY-SPEAKER: Do they do
it with their approval?

SHRI BHERAVADAN K. GADHA-
.. VI: 1 want to know whether the Govern-
ment was apprised of the names of per-
sons who are indulging in these activities
and whether any action was taken or
any raid or any investigation was done
with ragard to those persons and if not,
why. .

THE MINISTER OF FINANCE (SHR1
PRANAB MUKHERJEE): We have some
information and particularly the names of
the persons which the hon. Member has in
mind. But because of the very nature of
this case, I cannot tell what action I am
going to take.

PROF. MADHU DANDAVATE: I
would like to know from the hon. Minis-
ter whether it is true that, when  one
V.IP. from Andhra some years back
came by plane, all of a sudden from his
luggage a number of diamonds were
scattered on the floor of the aeroplane,
whether they were identified as to whom
they belonged' agly whether it was found
out that they nged to some smugglers.
(Unterruptionsy! No objection to the name
of the VIP be‘ng disclosed.

SHRI PRANAB MUKHERIJEE: Sir," 1
have no information.

PROF. MADHU DANDAVATE: I am
not asking him that there should be inves-
tigation with retrospective effect. 1 want
. to know whether, at that time, somathing
was done,

MR. DEPUTY-SPEAKER: You want-
ed to know whether Government is aware
of it.

SHRI PRANAB MUKHERJEE: This
is about a gpecific case. You cannot
expect me to come forward with what
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happened everywhere. and every part of
the country.
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SHRI PRANAB MUKHERJEE: The

appropriate administrative  ministry will

have to look into it. My Ministry is not
the appropriate ministry here.

DR. KRUPASINDHU BHOI: Mr.
Deputy-Speaker, this is a very serious
question.

MR. DEPUTY-SPEAKER: I know
you always puy a very serious question,

DR. KRUPASINDHU BHUI: Question
No. 302 ijs also a very serious one.

MR. DEPUTY-SPEAKER: The ques-
tion is 302,

DR. KRUPASINDHU' BHOI: During
the Janata regime, there was an unholy
trade in Orissa. What was that? With
the connivance of a bureaucrates, poli-
ticiang and the contractors, in the districts

_of Bolangir and Kalahandi, there is a zone

where a lot of precious stones like
diamond, panna and other things available
have been smuggled outside to Lozdon.
In London, the cost of one diamond is
worth more than Rs. § crores. May T
know whether the Minister has got any
knowledge about it and if no information
has been received by the Ministry, whether
the Ministry will investigate the matter
and instruct the State to delineate that
area for prospecting and for the proper
security of that area?

—
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SHRI PRANAB MUKHERIJEE: Yes,
Sir. If I have some more detailed infor-
mation. 1 shall definitely look into it.
Presently, 1 have no information. One
point I would like to submit. When I was
in tbe Ministry of Steel and Mines, this
type of information we used to have.
Mere presence of the precious stones -or
metals do not indicate that these can be

economically made viable. Take the case

of gold. The presence of gold-content
may be anything beween eight to ten
grammes per pound. This can not be
made economically viable. So, mere pre-
sence is not adequate to indicate that it
can be commercially explored. So, in
many parts of the country, there is exis-
tence of precious stones and metal. Whe-
ther that can be made economically viable
or not, only the administrative ministry,
the Stecl and Mines will make an assess-
ment. The Geological Survey of India will
go there to take care of it.

In regard to smuggling. as I have
alrcady  mentioned, it iy increasing. We
are taking appropriate measures and we
are already conducting a large number of
seizures and the value of the articles
seized indicate that some postitive actions
are being taken in those respects.

Construction of separate Civilian Airport
at Siligori

*303. SHR1 AMAR ROYPRADHAN:
Will the Minister of CIVIL AVIATION
be pleased to state:

(a) it is a fact that there arc some
flight restrictions and restrictions on the
construction of buildings at the airport at
Bagdogra as Bagdogra is an Airport fully
controlled by the Defence.

(b) whether it is a fact that people who
come to see off or receive their air pas-
sengers very often are harassed in the
Defence area; if so, the details thereof;
and

(c) whether Government have got any
plan and programme to construct a sepa-
rate Airport in or around Siliguri to give
facilities to the civilian passengers of
North Bengal?
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THE MINISTER OF STATE OF THE
MINISTRIES OF CIVIL AVIATION
AND CIVIL SUPPLIES (SHRI BHAG-.
WAT JHA AZAD): (a) Yes Sir. There
is however a Civil Air Terminal Com-
plex also located at this airport.

(b) No case of harassment has been
reported. :

(c) No, Sir,

SHRI AMAR ROYPRADHAN: Mr.
Deputy-Speaker, Sir, you will find that
the hon. Minister has at least admitted
that there is an acute scarcity of accom-
modation in the Bagdogra™ airport. Re-
garding (b) he says that no harassment
has been reported. How rickshawaliahs,
taxiwallas and scooterwallas can make any
report of harassment to the Defence per-
sonnel. This Airport is purely controlied
by the Defence and there is a night
landing facility in Bagdogra Airport. But
they do not allow the aircraft to land.
Even in the case of civil flight, there is
no chance to land there after 5 P.M.
even in summer and the Airpoit itself is
far away from the Bagdogra Main Road.
Terminus station is far away from the
Public Road and no thoroughfare is
allowed, Even the rickshaws are not al-
loweq to move there. T would like to
know whether the hon. Minister would
take up all these matters with the Def-
ence, that is, allowing night landing faci-
lities to the Indian - Airlines aircrafts in
the Bagdogra Airport, allowing public
thoroughfare by Airport Road, etc. What
steps have becn taken so far to construct
new building accommodation for solving
the acute accommodation problem in the
Airport?

SHRI BHAGWAT JHA AZAD. We
have no complaints from the Defence
Ministry. Though this Bagdogra Airport
is the military Airport, we have got their
permission for the Indian Airlines to
operate there and we do not require any
permission for every flight. So far as the
civil ajr terminal complex is comcerned,
it is true that we want to extend it be-
vause 'we have now started Boeing 737
and therefore we have got more passen-
gers, we require more facilities and bene-
fits and therefore we have allocated Rs.
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22.83 lakhs for the renovation of this
building. Now, the point is that the Def-
ence Ministry has said that the present
location may not be an appropriate o©ne
from their point of view and therefore
we have asked them what would they
suggest for the alternate location or can
we modify the same one? On this aspect
I hope we will hear from them und the
amount of Rs. 22.83 lakhs that we have
allocated for civil complex terminal build-
ing will be spent and the facilities that
are required due to Boeing introduction
will be available there.

SHRI AMAR ROYPRADHAN: | asked
you whether you are going to allow
night landing facilities at the Airport and
whether you would approach the Def.
ence in this matter.

SHR1 BHAGWAT JHA AZAD: We do
not need the night landing facility. There-
fore, we did not ask them in this matter.
The Indian Airlines does not need it. The
day we need it we will ask them. 1
hope there is no difficulty,

SHRI AMAR ROYPRADHAN: The
hon. Minister knows very well that the
flights are mostly late by two hours or
three hours. So many flights of T.A. 489
and 490 were cancelled becuuse they were
late by two or three houres. Oy more
than two occasions it happened in my
case when I was waiting for the  qir-
craft, they wcre cancelled because there
was delay of more than two or three
hours. T want to know whether the hon.
Minister will give a second thought to
construct a new Airport in Silliguri or
nearabout that place so that it will not
only cater to the military people but the
civil people also who may like to visit
Nepal and Bhutan.

SHRI BHAGWAT JHA AZAD: For
the very reason which the hon. Member
has just now mentioned about the proxi-
mity anq other things we would like
to use the Defence Air-field for our
safety also, for the Indian Airlines. So
far as the second point is concerned, that
is, about the late running of aircraft I
have taken note of it. I am taking up
with the Indian Airlines Corporation two
important things that should be immedia-
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tely done and they are being attended to,
that 1is, to improve the situation and have
good public opinion and from the hon.
Member and no late running of the air-
craft and the second point is that thers
should be improvement in food. Both
these T am looking after and 1 hope
that there will be improvement in these.
If the hon. Member has any complaint,
he may kindly drop a letter to me so
that 1 can see if any improvement could
be made.

SHRI SATYASADHAN CHAKRA-
BORTY: Sir, the hon. Minister actually
did not answer the basic point. The
specific point is considering the trathic and
considering the distance. whether you are
going to construct new Airport in Sili-
guri, which will cater to the needs of the
people going te Sikkim. Darjeeling and
other places, considering this, I would like
to know if the Minister is going to dov it?
What steps he wants to take? Say it in
a pointed way.

SHR1 BHAGWAT JHA AZAD: In a
pointeq way, no, Sir.

SHRI SATYASADHAN CHAKRA-
BORTY: If so, pointedly I ask why so,
Sir?

SHR1 D. I.. BAITHA. Sir, in reply to
a question earlier, the Hon, Minister had
promised to start Vayudoot Service for
Purnea from second October, 1982, 1
would like to know why this Service was
not started?

SHRI BHAGWAT JHA AZAD: Sir,
this question is not related to the ques-
tion under discussion. So_ it is not rele-
vant.

Technological support to Handloom sector

*305. SHRI JAGDISH TYTLER: Will
the Ministey of COMMERCE be picased
to state what steps are being considered
to increase the technological suppor! in
the handloom sector?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): A statement is
laid on the Table of the House,
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Stateroent

The following steps have been taken to
increase the technological support in the
handloom sector:—

(a) Continuous research and develop-
ment activities in a chain of 23 Weavers’
Service Centres sct up by the Goverament
of India in various parts of the country
and 3 Indian Institutes of Handloom
Technology situated at Salem (Tamil
Nadu), Varanasi (U.P.) and Gaubhati.
These institutes, besides conducting resear-
ch and development work, are also im-
parting training for 3 year diploma course
in handloom technology and short term
training course with a view to improve
and update skills in various areas of
handloom production.

(b) Setting up of pre-loom and post-
loom processing facilities under the cen-
tral scheme for imparting better finish to
handloom fabrics and increase its wear-
able qualities.

(c) Subsidy to handloom weavers under
the cooperative sector for modernisation
of looms.

(d) Close association with the National
Institute of Design, Ahmedabad and South
India Textile Research Association. Coim-
batore on design and product develop-
ment,

SHRI JAGDISH TYTLER: I neeyg your
protection, Sir. T had put a question and
I don’t know who has eliminated three
parts of my question; and the fourth
part, which T had just put, is not now
very relevant,

DR. SUBRAMANIAM SWAMY: 1t is
very bad, Sir.

(Interruptions)

"SHRI JAGDISH TYTLER: Let me
speak. 1 can speak. I have put a ques.
tion, so let me speak.

Sir, there is a strong mafia like group,
which is operating behind those who
are exporting clothes to the differeat co-
untries, There are inspectors, there are
some Officers, 1 have some apprehension

.

about them in regard to this,
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I would like to read the three parts of
my question:

(a) What steps are being considered by
the Government to eliminate the probiem
of unscrupulous exporters who were ex-
porting powerloom fabrics as handloom
goods?

(b) What action is being proposed to
be taken against such exporter?

(c) How the Government proposes to
take steps to eradicate this image traish-
ed by such unscrupulous exporters?

These are the three parts of my ques-
tion which have been eliminated.

The fourth part of my question was:

“And what other steps are being con-
sidered to increase the technoloyical
support in the handloom sector?”

Here what has happened is that ecven the
words like ‘And’ and ‘other’ have heen
eliminated and the gquestion now is:

“What steps are being considered to
increase the technological support in
the handloom sector.”

1 don’t want to ask the question like
this. My questions were more important,

DR. SUBRAMANIAM SWAMY: Sic,
order an inquiry into this.

SHRI SATISH AGARWAL.; Tt is very
serious, Sir.

(Interruptions)

MR. DEPUTY-SPEAKER: Let him
speak, please.

SHRI JAGDISH TYTLER: I will tell
you, Sir, why I had put this question.
In Madras there was a meeting where
the Deputy Minister for Commerce, Shri
P. A. Sangma, had gone and he had
mentioned the following which appeared
as a news item in the Business Standard
of 25th September:

“The Union Deputy Minister = for
Commerce, Shri P, A, Sangma, on Mon.
day warned that stringent action will
be taken against those who were export-
ing powerloom fabric as haadloom
goods. He said that the Goverpment
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hag received complaints in this regard
and would not tolerate any irregulari-
ties.”

In such a case, why should the Govern-
ment be hesitant in answering my ques-
tion? But I leave it to you, Sir.

Now, I would like to put one qusstion,
Sir.

(Interruptions)

DR, SUBRAMANIAM SWAMY. Sir,
postpone this question to another date
with all these parts included in it.

SHRI JAGDISH TYTLER: Sir, the
Minister has  himself said irregularities
have been committed by these exporters,
who are exporting these power loom fab-
rics as handloom fabrics. And since they
hivve got their reports, T would like  to
acsk the hon. Minister, what ction  is
being taken against those unscrupulous
exporters, who ar¢ exporting powerloom
fabrics as handloom fabrics.

SHRI SHIVRAT V. PATIT.: The Min-
istry is answering the question....(Inter-
ruptions)

DR. SUBRAMANIAM SWAMY: Who
changed the question?  (Interruptions)

PROF. MADHU DANDAVATE: It is
not Mr Tytler’s property. it is the pro-
perty of the House. The question is the
property of the House. We would like to
know whether the question was mutilated;
why the question was mutilated.

SHRI ATAL BIHARI VAJPAYEE: Is
it the Ministry, or the Secretariat? (Inter-
ruptions)

MR. DEPUTY-SPEAKER: Hon. Mem-
bers: Mr. Tytler has raised some issues
when he put his first supplementary, 1
will suggest to him that he may writc to
the Speaker about what he has mentioned,
and get a reply from him.

Mr. Minister, you can reply to his first
suppementary. (Interruptions) 3} have not
reiected what Mr. Tytler has said. T have
said. Let him write to the Speaker on
this point. (Interruptions)
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PROF. MADHU DANDAVATE: Sir,

when you occupy the Chair. .. .(Interrup-
tions)

MR. DEPUTY-SPEAKPR: When he
writes to the Speaker, this matter wil] be
looked into, amd a proper reply will be
igiven to him. (Interruptions) If he is
not satisfied, he has always the right of
raising this issue in this House. (Interrup-
tions) Mr. Tytler. are you satisfied with
my reply?

SHRI JAGDISH TYTLER: Yes.

MR. DEPUTY-SPEAKER:
Minister (/nterruptions)

SHRI SHIVRAJ V. PATIL: Rose (in-
terruptions)

Now the

PROF. MADHU DANDAVATE: {
risc on a point of order. My point of
order is: You had just now, under your
residuary powess. ... (Interruptions)

MR. DEPUTY-SPEAKER. You usk for
a clarification. In Question Hour  vou
cannot raise a point of order,

PROF. MADHU DANDAVATE: i
seek a clarification. Just now you have
ruled that if the hon. Member has cer-
tain complaints regarding thc mutilation
of that guestion i.e. in  that case he may
write to the Speaker. I would 1ik: to
submit that when you occupy this Chair,
you have all the powers and authority
of the Speaker. Don’t abdicate your res-
ponsibility.  Otherwise, this Chair will
lose its importance?

MR. DEPUTY-SPEAKER: When [ said
that he may write to the Speaker, it
means to the Chair. He is satisficd with
my reply. My Tytler, as every hon.
Member says. gave some background. And
in that background, he has said that some
part of his question has been deleted by
the office.

SOME HON, MEMBERS: Why?

SHRI SATYASADHAN CHAKRA-
BORTY: By whom, and why? Under
what authority has it been done? (Inrer-
ruptions)

MR. DEPUTY SPEAKER: In respect
of every question asked, if therc is any-
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thing removed or :mything like that, if it
is done....(Interruptions) it is done un-
der the orders of ‘he Speaker, under the
authority of the Spcaker. Therefore, 1
asked him to write to the Speaker.

SOME. HON. MEMBUERS: No.

MR DEPUTY-SPEAKER:
Hour is over. (Fnterruptions)

Question

WRITTEN ANSWERS TO QUESTIONS

Comparative increase in railway employces
in Class I and IT

#*270. SHRI ASHFAQ HUSSAIN: Will
the Minister of RAILWAYS bpo pleased
to state:

(a) whether there has been a dispropor-
tiLnate increase in the number of persons
employed in Indian Ruilways in Class [
and Cilass Il has compared to other
Classes, duriny the st <overal yoars; and

(b) if so, the reasons thercfor?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI C.
K. JAFFAR SHARIEF): (a) No, Sir.
The increase, both in Gazetted and Non-
gazetted cadres, has been commensurate
with the workload and responsibilities.

(b) Does not arise.

Sanitation and infection in Government
and Municipal Hospitals

*271. DR. VASANT KUMAR PAN-
DIT: Will thre Ministe; of HEALTH AND
FAMILY WFIFARE bs¢ pleased to «uate:

(a) whether couditions of .aaitation
and infection in many Government and
municipal hospitals is going from had to
WOrsg;

(b) whether Government have ever
instituted analysis cf air pollution «nd dc-
gree of Sanitation in all hospitals, at
least in Government hospitals; and

(¢) do the Government hospitals have
any bacterial ang microbial test meihods
and are their reports referred to  the
Directors of Health in States and Centre?
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THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (c). Public hospi-
tals generally operate under conditions of
over-crowding involving patients and their
attendants, which tends to strain the sani-
tary services in these hospitals. Despite
such constraints, sticnuous efforts are
made to maintain g reasonable level  of
suanitation,  As regards infection, many
public hgospitals have  Hospita! Iniection
Coiitro] Committecs which regulariy momi-
tor the incidence of cross-infectioy Prob-
lems of sanitaiton and hospital infection
are matters which require monitoring at
the hospital level. Bacicrial and microbial
tests are carried out in high risk areas
such ps operation theatres, Jabour rooms,
etc.

World Bank grant for development of
Indian Railways

272, SHRI  G. NARSIMHA RED-
DY: Will the Minister of RAILWAYS be
pleaseq to state:

(a) whether it is a fact that {he World
Bank has agreed to give a grant of ncar-
ly Rs. 350 crores for effecting soime de-
velopment in Indian Railways;

(b) If so, the details of the scheme
drawn up by the Railways for the utilisa-
tion of this amount: :nd

(¢) which are different Railways that
will be benefitted by it?

THE MINISTER OF STATE (N THE
MINISTRY OF RAILWAYS (SHRIT C.
K. JAFFAR SHARIEF). (a) Yss, Sir.

The World Bank/IDA have agreed to give

a credit/loan of dollay 400 million to the
Indian Railways equivalent to about Rs.
360 crores for the ‘Railway Modernisa-
tion & Maintenance Project -— 1I'.

(b)Y The Credit/LLoan covers 1he fol-
lowing:—
(i) Diesel
Patiala,
(ii) Unit Exchange System of Main-
tenance: )
(a) Acquisition of
Components;

Component Works,

Locomotive
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(b) Acquisition of Wheels & Axles;

(iii) Development and acquisition of
modern versatile Proto-type A.C. elec-
tric Locomotives.

(iv) Acquisiton of components for
fabrication of High Capacity Wagons;

(v) Technical assistance and training.

(c) All Railways in India will benefit.

Revision of grades of Delhi University
Teachers

*274. SHR1 ANAND SINGH: Will the
Minister of EDUCATION AND CUL.-
TURE be pleased to state:

(a) whether it is a fact that it has
been nearly a decade when the grades of
teaching staff of Declhi University and
Jawaharlal Nchru University were revis-
ed last;

(b) if so, whether considering the enor-
mous rise in price index, Government
are considering a further revision in their
grades; and

(c) if so. by what time these new gra-
des will come into force?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTUKRE AND SOCIAL WE!LFARE
(SHRIMATI SHEILA KAUL): ) to
(c). ‘The salary scales of university and
college teachers, including those woiking
in the Delhi University and the Jawahar-
lal Nchra University, were revised with
effect from 1-1-1973, the date from which
the pay scalex of Central Governmeant cm-
ployees viore revised. Any further revision
of puy-scales of teachers has, therefore, to
be considered > und whz=n such a deci-
sion is taken by thc Central Government
in respect of their employees. At present,
there is no such proposal wader conside-
ration,

Old Temples under repairs

*275. SHRI CHINTAMANI JENA:
SHRT MOHANLAL PATEL:

Will the Minister of EDUCATION
AND CULTURE be pleased to state:

]
Vi
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(a) the number of old temples under
Central Government's protection in the
country; and

(b) the details of temples and monu-
ments which are under repair ancl under
whose supervision?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) As per
entries in the protection notifications there
are 1000 olg templcs under the protec-
tion of Central Government.

(b) The centrally-protected monuments
are repaired under the supervision of tra-
ined executive staff of the Archaeological
Survey of India according to the norms
of archaeological principles. A statement
containing the list of the tempels and mo-
numents for which Specia repairs have
been provided during the curreat financial
vear is laid on the Table of the House.
[Placed in Library. Se¢e No. LT-5552/
82.)

Double line from Burdwan to new
Jalpaiguri

*276. SHR1 AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that one of
the main reasons for late running of Cal-
cutta bound North Bengal and Assam
trains is saturation of the line capacity;
and

(b) whether Guvernment have any plan
and programme to construct a double line
from Burdwun to New Jalpaiguit?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRT C.
K. JAFFAR SHARIEL'): (a) No.

(b) Burdwan-Khana is a quadruple line
section and Sa’ithin-Sahibgani loop link
is double line. There is no proposal to
double the other sections. The existing
Metre. Gauge section between Barsoi and
New Jalpaiguri is however, proposed to
be converted to Broad Gauge, to provide
an additional Broad Gauge line between
these stations,
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Steps to discourage begging in Delbi

%277, SHRI JITENDRA PRASAD:
Will the Minister of SOCIAL WELFARE
be pleased to state:

(a) the reasons for growing number of
beggers in the country, particularly in the
big cities; and

(b) the steps proposed to be taken to
discourage begging by tightening the exist-
ing law in Delhi?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) The
‘Census figures relating to the beggars va-
grants etc. as per 1981 Census are  not
yet available to enable a comparison
with the figures of 1971 Census. It is,
therefore, not possible to say whether the
population of beggars, vagrants ctc. has
increased or not.

(b) The Bombay Prevention of Begging
Act is applicable to the Union Territory
of Delhi. The drive for its enforcement
in Delhi has been intensified.

Government has also recently sanction-
ed 2 Beggar Homes and 1 Home for lep-
rosy effected beggars, which will provide
additional infrastructure for anti-beggary
measures,
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Alleged Increase in Consuption of Cigaret-
tes specially by women

*¥279. SHRIMATI SANYOGITA RANE
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether Government are wire of
increase in the consumption of cigarettes
in India, specially among women;

(b) whether attention of Government
has been drawn to crude forms of adver-
tisement for tempting people to smokz;

(c) whether it is also a fact that
tobacco industry sponsors sports events,
film nights, beauty shows and resort to
other sales promotion schémes for growth
in cigarette consumption; aad
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(d) if so, measures proposed by
Government to check the trend?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) There is no zvidence
about increase in cigarette consumption in
the country among women.

() and (c). The cigarettes manufac-
turers advertise their products in news-
papers, journals as well as through hoard-
ings in prominent street corners. \ccord-
ing to available information they have
also sponsored competitive events in sports
and in other activities as part of their
sales promotion.

(d) Under the provisions of The Ciga-
rettes  (Regulation of production, supply
and distribution) Act, 1975 all manufac-
turers or persons trading in cigarettes are
required to display prominently the sta-
tutory warning “Cigarettes smoking is
injurious to heaith” on all cartons or
packets of cigarettes which are put to
siale. Similar warning is also required to
be displayed on all advertisements, The
State  Governments/U.T. Administrators
have been asked to ensure proper isple-
mentation of this law so that the defaul-
ters can be brought to book.

The All India Radio and Doorclirshan
have taken a decision not to accept ad-
vertisements regarding cigarettes and other
tobacco products in their commercial ser-
vices.

Dclay in issue 6f Morts‘

*280. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of EX-
TERNAIL AFFAIRS be pleased to state:

(a) whether Government have received
complaints agaimst the passport offices for
delay in issuing passports during the last

¢+ six months upto 31st August, 1982; and

(b) if so, the number of complaints
received and action taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir.

(b) 280 cases Of complaints against
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the Passport Offices were received in the
Ministry. 1p all these cases, immediate
action wag initiated with the concerned
passport office for expeditious issue of

passports.

Increasing use of Iimgs for Noa-Medical
Purposes

*281. SHRI  JAGDISH TYTLER:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Government’s attention
}ias been drawn to a study made by the
Psychiatry  Department of the Jammu
Medical College which shows that the
use of drugg for non-medical purposes has
assumed alarming proportions;

(b) whether Government'y attention has
also been drawn to the study of a team
of psychiatrists of the All India Institute
of Medical Sciences which also shows that
the use of alcohol, tobacco, tranquilisers,
opium, I.SD and cannabig was on the in-
crease; and

(c) if so, the step, proposed to be
taken or already taken by the Govern-
ment to ensure that such illicit and detri-
mental use of drugs is prevented

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) The Ministry of
Health and Family Welfare are not aware
of any such study. The Government of
Jammu and Kashmir ha; however, been
requested fo furnish information, if any.
about this study.

(b) The All India Institute of Medical
Sciences hag informed that their Depart-
ment of Psychiatry carried out six studies
on the use of drugs for non-medical pur-
poses during 1974-—1980. These studies
were cross sectional and for specific
periods only. As guch, no conclusion can
be drawn as to whether there has been
any increase or decrease in the use of
drugg for non-medical purposes.

(c) The control over the¢ manufacture,
sale and distribution of narcotic drugs is
exercised under the provisions of
Dangerous Drugs Act which is adminis-
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tered by the Ministry of Finance. The
import, sale and manufacture of psycho-
tropic drugs are controlled under the pro-
visiong of the Drugy and Cosmetics Act.
The Drugs and Cosmetics Rules have
recently been amended to provide for
stricter control over the import, manu-
facture and sale of these drugs.

Th= concerned law enforcement agencies
are alert to the illicit use of drugs and
tontinud to take  such  preventive and
other measureg as are considered neces-
sary from time to time.

Railway Catering Staff

*282. SHRI A, NEELAILOHITHADA-
SAN NADAR: Will the Minisier of
RAILWAYS be pleased (o .tate:

(a) whether Government have recently
received any representation regarding pro-

blenms of the Railway Catering Staff; and.

(b) if so. the details thereof and the
action taken thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) A representation dated 28
December, 1981 from All India Railway
Catering Service, Workers® Union. Banga-
lore addressed to the Spzaker of T.ok
Sabha wuy received from the Lok Sabha
Secretaiiat in March, 1982. Copies of this
Representation were alio received recently
through certain other Mcmbers of Parlia-
ment.

(b) The AIll India Railway Catering
‘Services Workers' Union is an unrecognis-
ed  organisa‘ion, The representation
1oferred fto in part (a) of the question
containg 23 demands which include in-
vrease in the commission, payment of Pro-
ductivity Linked Bonus, absorption of
Commision  Bearers/Vandors refixation
of wage scales and promotional avenues
for catering ¢'aff etc. The demands con-
tainad in this memorandum have been pro-
jucted mostly in the context of tha-situa-
tion obtaining on th: Southzrn Railway.
The Southern Railway have examined
these demandg and have taken appro-
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priate action, wherever necessary ol

merits, e.g.
(1) absorption of over 500 Commission

Bearers/Vendorq ag regular employees,

(2) absorption of Commission Bearers/
Vendors without any distinction on senio-
rity basis determined on the basis of their
date of depostiting security.

(3) channel of promotion to this cate-
gory,

(4) provision of quarters, according to
availability of quarters,

(5) regularisation after due selection,
of Assistant Managery promoted on an
ad-hoc basis,

(6) provision of First Aid Boxes in all
Super fast qrains,

(7) payment of overtime for working
beyong rostered hours of work as admis-i-
ble under the rules,

(8) gradual replacement of steam-coal/
charcoal in Kitchen with cooking gas.

(9) provision of trolleys for transport-
ing materialy from each catering unit to
the pantry car. etc. etc.
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Use of Radio ™ and T.V. for Publicity of
Family Welfare Progranunes

*284, SHRI RAM AWADH: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the extent to which the Radio and
Door Darshan are being utilized by Gov-
ernment to give effective publicity to the
family planning and family welfare pro-
grammes; and

(b) the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARNAND): (a) and (b) Radio and
Door Darshan are utilised for family
planning education and publicity purposes.
The Stations of All India Radio broadcast
a large number of programmes relating to
family welfare every month. The com-
mercial channel of Vividh Bharati are
also utilised for broadcasting a spot and
jingle daily and two spomsored pro-
grammes, “Kaun Kahan aur Kab” and
‘Priwar Mangal’ once 5 week each. The
All India Radio has also been requested
to put a regular programme on fixed time
once a week.

Similarly, Door Darshan is induced to
telecast at least one programme daily om
Family Welfare Programme. For this
purpose, films and other materials are
provided to the Door Darshan. Besides,
one Advertisement on Nirodh is telecast
once a week from seven Centres.

About Rs. 65 lakhs have been allocated
during 1982-83 to meet the expenditure
for using the commercial circuits of the
All Indiz Radio and Door Darshan,

Seaworthy Ship broken down for Scrap

*285. SHRI RAM VILAS PASWAN:

SHRI M. RAMGOPAL
REDDY:

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government's ‘attention has
been ‘drawn to the news-item ‘Seaworthy
ship broken down for scrap’ appearing in
the Blitz dated 25 September, 1982;
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(b) if so, whether the Steel India Kerala
Limiteg had allegedly purchased the ship
from Metal Scrap Trading Corporation,
Calcutta; h

(c) if so, whather the ship was register-
ed with the Directorate General of Ship-
ping as required by the Merchant Ship-
ping Act; '

(d) if not, the reasons therefor;

(e) whether the ship has been sold be-
low the scrap value;

(f) whether the Skipper of the ship ap-
pealed to the Director General of Ship-
ping to intervens to safeguard his lien on
the ship as the voyage has not been pro-
perly terminated;

(g) whether Government propose to in-
quire into the matter through C.B.1.; and

(h) if not. the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KESA-
RID): (a) Yes. Sir.

(b) The Metal Scrap Trading Corpora-
tion had sold M.V. Anastasis on allotment
basis to Steel Industrials Kerala Ltd. for
scrapping.

(¢) and (d). M.V. Anastasis being a
foreign vessel is not registered with the
Director General of Shipping.

(e) The vessel was purchased by Metal
Scrap Trading Corporation at scrap value
for demolition and the same was allotted
to Steel Industrials Kerala Ltd. for scrap-

ping.
(f) Yes. Sir.

(2) No such proposal is at present under
consideration of ~Government.

(h) The matter is sub-judice.

Cadre Review of CGHS

*286. SHRI MOHD. ASRAR AHMAD:
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether to strenuth:n the structural
set-up of C.G.H.S. a cadre review has re-
cently been approved,
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(b) if so, whether it will improve the
functioning of the service and will result
in immediate promotioms of 525 officers;

(c) whether the concept of floating re-
serves for the specialists has also been in-
stituted;

(d) whether the cadre review will help
free flow of well qualified and experienced
personnel to man various categories of
posts in the service; and

(e) full details of the cadre reviaw?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b). The Cadre
Review of Central Health Service, which
includes among other organisations the
posts under the Central Government
Hcalth Scheme, has recently been approv-
ed to strengthen the structural set-up of
the Service and to improve its functioning.
It will result in promotions of about 525
officers out of which 202 CHS Officers wilt
get promoted against CGHS posts.

(¢) Yes., Sir.
(d) Yes, Sir.

(e) A statement is placed on the Table
of the House.

STATEMENT

The Cadre Review of the Central Health
Service has been taken up with a view to
strengthening the structural set-up of the
Service, improving its functional aspects
and also for bettering the career prospects
of the membérs of the Service. The details
of the Cadre Review are as follows:—

(a) The Service is being restructured
into four independent streams, viz. Gene-
ral Duty and Administrative Public Health.
Non-Teaching Specialists and  Teaching
Specialists. There  will be separate chan-
nels of promotion for all the above four
stream’s of officers. They will, however,
merge in o common  seniority only at
Supertime Grade 1 level for beinz comsi-
dered for promotion to the posts of Direc-
tor Genera! of Health Services, Additional
Director Generals and six common posts in
that Grade. ’
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(b) In order to provide more promo-
tional avenues to the officers of the Serviee,
338 Junior Class I posts (Rs. 700—1300)
are being upgraded to Senior Class I posts
(Rs. 1100—1600), 86 Senior Cass I posts
are being upgraded to the Grnade of Chief
Medical Officer (Rs. 1500—2000) and 83
‘Specialists Grade II posts (Rs. 1100—
1800) are being upgraded to Spectialist
Grade 1 (Rs. 1800—2250).

(c) A new Selection Grade of Rs.
2000—2250 (26 posts) has-been agreed to
for officers from the Grade of Chief Medi-
«cal Officer.

(d) The departmznial promotion quota
for Specialist Grade 1 (Rs, 1100-—1800)
to Specialist Grade 1T (Rs. 1800—2250)
will increase {rem th: existing 30 per cent
to 75 per cent. Similarly, for the officers
belonging to the General Duty cate-
gory, the departmental promotion
quota will the 100 per cent instead of 20
per cent for promotion to posts in the
Grade of Chief Medical Officer (Rs. 1500-
2000).

(e) A new concept of floating reserve
will be introduced in the category of
‘Specialists and Supertime Grade 1 of the
‘Service. This will open up promotional
avenues of such officers who, despite their
overall seniority and long years of service,
‘have not been able to get promotion to the
next higher grade for want of vacancies in
the Specialities to which they belong.

(f) In order to strengthen the adminis-
tratives set-up in the Directorate General of
Health Services, an additional post of Ad-
ditional Director General of Health Ser-
vices is being created.

(2) The post of Medical Superintendent,
Yok Nayak Jai Prakash Narain Hospital
and th> po\t of Director of H=:alth Ser-
vices, Dzlhi are being upgraded to Super-
time Grade 1 to ensure management of
hospital and h=alth services in the Union
Territory of D:lhi.
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Conversion of Ranchi-Lohardaga Line

+288, SHRIMATI SUMATI ORAON:
Will the Minister of RAILWWAYS be pleas-
ed to state:

(a) whether there is a proposal for con-
version of Ranchi-Lohardaga narrow
rauge railway line into broad gauge and its
Jinking with the Chandwa Railway Station;

(by if so, the survey operations done,
if any, in this regard and the progress
made so far; and T

(c) how soon the construction work on
thi. project is-likely to commence?

THE DEPUTY MINISTER IN THE
"MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN.
“1 ARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (¢). There is no scheme for
conversion of Ranchi-Lohardaga N.G. line
inna B.G. However, an Engineering-cium-
Tratlic Survey is being carried out to exa-
mine the proposal. and its extension upto
Tori. On rcceipt of the survey report, and
examination thereof. a final decision will
be taken subject to availability of funds
and clearance by the Plwining Commis-
sion.

Evening Law Classes being wound up

+289. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of EDUCATION
AND CULTURE be pleased to state:

(a) whether it is a fact that ths even-
ing classes for I.aw being conducted by
the Delhi University are being gradually
wound up;

(b) whether the Bar Council of India
has made any recommendation to this ef-
fect; and

(c) if so, the reasons for this decision?
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THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to
(c). A statement is laid on the Table of
the Sabha. )

Statement

Under the Advocates Act, 1961, the Bar
Council of India is the competent autho-
rity to prescribe standards of Jegal educa-
tion for the purpose of enrolment as Ad-
vocaies. In pursuance of this, the Bar
Council of India has been prescribing from
time to time the standard of teaching and
examination for L.L.B. Courses.

In August, 1979, the Bar Council of
India requested all Universities 10 convert
th: exicting morning and evening Law Col-
legas and D:zpariments into whole-time day
Colleges and Dzpartments latest by June,
1982, According to the Bar Council, o Law
College or Department shall be considered
to be a whole-time College or Dzpartment
if its working pzriod is spread over at least
6-1°2 hours every working day comprising
of lectures, contact hours with 12achers,
library work and other curricular and co-
curricular activities; the Librury remans
open for at least 8 hdurs every working
day: and th: scrength of part-timz ieachers
is not more than 25 per cent of th2 total
teaching strength.

Thz Unversity of Delhi which consider-
ed this recommendation of the Bar Coun-
cil was of the view that all its three Law
Centras fulfil all the three conditions. men-
tioned above, laid down by the Bar Coun-
cil. Ths Univessity ha&, therefore, inform-
ed the Bar Council that all its Law Centres
are full-time institutions and are not,
therefore, affected by the decisions of the
‘Bar Council.
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Purchase of Footwsre and other leather
goods by ministry of Defeunce

*292. SHRT ASHFAQ HUSSAIN: Will
the Minister of DEFENCE be pleased to
state:

(a) whether purchases of footwear and
other leather goods are made by the Minis-
try of Defence through open tender or
through some other procedure;

(b) whether Leather Corporation of
India is treated at par with Multinational
Bata and other private sector compamies or
some preference is allowed to public sector
and decentralised sector;

(¢) whether there are any coplaints in
respect of these purchases; and

(d) if so, the nature of these complaints.
and the action taken on them?

TH#: MINISTER OF DEFENCE (SHRI
R. VENKATARAMAN): (a) The pur-
chases made by this Ministry are through
open tender or limited tender enquiry or
by direct negotiations depending upon the
circumstances.

(b) Public Sector Undertakings such as
Bharat Leather Corporation (and not Lea-
ther Corporation of India) are considered
for purchase/price preference over Large
Scale Private Sector Units as per Govern-

ment policy.
(¢) No Sir.

(d) Does not arise.
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Night Landing Facilities at Ranchi Airport

*298. SHRIMATI SUMATI ORAON:
Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether there is a proposal to pro-
vide Ranchi Airporf with night landing
facilities in the near future:

(b) if so.. how soon such facilities are
likely to be accomplished: and

(¢) if not. the ‘reasons therefor?

THE MINISTER OF STATE OF THE
MINISTRIES OF CIVIL AVIATION AND-
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD): (a) Yes, Sir.

(b) The facilities are likely to be com-
missiomed by the end of 1983.

(c) Does not arise. .

Role of Banks in integrated rural develop-
ment

*299. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that the overall
progress in the implementation of credit
based anti-poverty programme of integrated
rural development has not been very satis-
factory and in fact it is very slow;

(b) whether the Bamks that are expected
to play ‘an important role in these pro-
grammes have not played their roles well;
and

(c) if so, what steps are being contem-
plated by Government to accelerate the
implementation of the rural development
programmes through Bank finance so that
the Bainks may go to the rural poor?
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THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERIJEE): (a) to (c).
A statement is laid on the Table of the
House.

Statement

The operational agencies involved in the
‘implementation”of Integrated Rural Deve-
lopmznt Programme (IRDP) have geared
utp their machinery to achieve the targ:ts
undzr the programme. The banks in coope-
rautive as well as commercial sector are
progressively providing #acreasing support
by way of credit for ths implementation of
‘the programme. In the year 1980-81, the
loans disbursed by financing institutions
Rs. 207 crores which increased in
1981-82 to Rs. 486 crores. A major share
in th: above louns disbursed“is accounted
‘for hy the commercial banks. Thz Govena-
mant and thz Reserve Bank of India hve
been taking steps from time to time to
en<urs coordination between district rural
development agencies, szt up by Stute Go-
‘vernments and the bruziches of the com-
mercial banks for a better implementation
ot th: programme. Some of the important
steps taken in this  direction are given
"below:

Warr

1. The lead banks will ensure that all
the villages and families identified under
ths programme are allocated to specific
briiniches of the participating banks.

2. Th= standing committee of the dis-
trict consultative committee should meet
once a month to review progress made
in the implemgntation of the programme,

3. The applications received must be
disposed of withia a fortnight or vo.

4. Thz banks should ensure that the
schemes allotted under the programme
to tham are disposed of at branches
level and suitable discretionary powers
are given to the branch level officers
for this purpose.

S. Thz instructions issued by Reserve
Banks regarding ths relaxed margin
money refjuirements for Joans to small
borrowers should be strictly adhered to.
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56
Flecs, strength of LA, and AL

*300 SHR\!-,NAVIN RAVANI: Will the
Minister of CIVlL AVIATION be pleased
to lay a statement showing:

(a) what is the fleet stremgth of Indian
Airlines and Air India at present;

(b) whethzr there is any proposal to
add more plans to meet the demand dur-
ing Asiad 82; and

(¢) if so, the details thereof?

THE MINISTER OF STATE OF THEG
MINISTRIES OF CIVIL AVIATION AND

CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD): (a) Indian Airlines: 53

Air India: 18

‘One more Airbus for Air India is sche-
duled to arrive in Novembar, 1982,
g
tb) No, Sir.

(¢) Doss ot arise.

Further Liberalisation of Imports

*301. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of, COMMERCE
be pleased to state:

1} whether Government propose to fur-
ther liberalisz the import policy in favour
of evport-oriznied units; and

(b) if so, the details theréof?

THE MINISTER OF STATE OF THE

- MINISTRY OF COMMERCE /(SHRI
SHIVRAJ V. PATIL):-(a) agd (b) There
i no proposal at present to futther libera-

lise the import policy in favour of cxpoit
wriented units. However, the policy is kept
under review so as to make c¢hanges there-
1 as may bhe found necessary to help pro-
duction and exports. \

Garment Export policy for 1983

*304. SHRI B. V. DESAL:
SHRI MOHAMMAD ASRAR
AHMAD:

Will the Minister of COMMERCE be °
pleased to state:
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(a) whether the 1983 quota distribution
policy for garments and knitwears provides
a major departure from the 1982 policy;

(b) whether it is also a fact that the
provisions for reservation on the basis of
firm contracts negotiated earlier have been
removed;

(c) whu are the other changes made
in the garments export policy; and

(d) to what extent garmen! exporters
have welcomed this move and to what ex-
tent it will be beneficial for them?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): (a) to (d) A state-
ment is laid on the Tuble of the House.

, .Statement

The Government ~ has announced the
Garment Export Policy for 1983 for ex-
port of ready made guarmrents and knitwear
to sclected countrie with which India has
bilateral taxtile agreements vide Public
Notice No. 37-ETC(PN)/82 dated 18-9-
1982. The policy for 1983 has been fram-
ed after taking into account the experience
gained in the implementation of the policy
for earlier years as well as other relevant
factors. Iin many respects the policy for
1983 is similar to the policy for 1982.

2. The main features of the 1983 policy
are as under:

(i) The annual levels for 1983 shall
be distributed according to the follow-
ing systemt and rates:

SYSTEMS  %Of the Annual, level 1983
(a) Past performance 50
(b) FCFS Smali Orders 35
(c) Manufacturer/Exporters 10
(d) Central/State Corporation 5

Manufacturer/Exporters Systems have been
Manufacturer/Exporters Systems have been
increased to some extent as compared to
1982 policy.

(ii) A new System, viz—FCFS Small
Orders, has been introduced in the new
Policy. Under this System, quantities will

. “be alloted on First-come-First-Served
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basis against applications supported by
firm comtracts and Letters of Credit.
Allotments of quantities shall be made
only within the quantitative limit fixed .
by the Textile Commissioner for each
country/category subject to other stipu-
lations contained in the Policy. Basis of
allotment under this systems shall be
firm contrac!s just as in the FCFS Con-
tract Reservation system during 1982,

(iii) In the case of Past Performance
and Manufacturer/Exporters  Systems,
the full calendwr year will be consjdercd
as one period 1or allotment of quantitic
for export. In the case of Central|State
Corporations and FCFS Small Ordess
Systems, the year will be divided into
three 4-monthly periods, (namely Tan-
uary-April, May-August and Septembar
December) in the case of woven items.
and into two periods (January-Augusi
and September-December) for knilte.l
items. Quantities for woven items wil!
be distributed among th: three period.
in the ratio of 50:35:15 whereas he
quantities for Knitted items will be dis-
tributed between the two periods in the
ratio of 85:15. These provisions are simi-
lar to the provisions under the 1982
Policy.

(iv) As during 1982, the agency for
calculation of Past Performance entitle-
ment shall be the Apparels Export Pro-
motion Council. The base period for
calculation of Past Performance entitle-
ment shall be the average zrnual ex-
ports during 1980. 1981 and Jan-Juns.
1982. Base period during 1982 was 1980
and Jan-June, 1981. Transferability of
Past Performance entitlement shall be al-
lowed subject to certain conditions, In
addition to conditions prevailing in 1982.
It has also been laid down that an ex-
porter who has obtained entitlement by
transfer from any other exporter im a
particular country/category will not be
eligible to transfer any entitlement in the
same coun'ry/category to another ex-
porter.

(v) Provisions regarding Slow Moving
Items, Minimum Export Prict and’
Letters of Credit are Similar to the 1982
Policy.”
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3. According to available information,
the garment exporting community has
genérally welcomed the 1983 Policy. It is
the expectation of the Government that the
policy-framework as announced will enable
the exporters to increase their exports.

Sharing of Govermment Quarter for issue
of food card

#3()6. SHRI CHANDRADEO PRASAD
VERMA: Will thé Minister of CIVIL
SUPPLIES be pleased togetate:

(a) whether persons sharing Govern-
ment accommodation are required to fur-
nish proof/acknowledgement of submission
of intimation by the allottees etc. to the
Directorate of Estates regarding the fact
of sharing of Government quarter for issuc
-of food card;

(b) if so, whether retired Government
servants and Goveniment servants belong-
ing to different pools of accommodation
sharing Government accommodation with
the allottees of General Pools accommoda-
tion and vice versa are allowed to shars
Government quarters by the Directorate of
Estates; and

(c) if not, what remedy Govemment
‘have in mind for such cases?

THE MINISTER OF STATE OF THE
MINISTRIES OF CIVIL AVIATION
AND CIVIL SUPPLIES (SHRI BHAG-
WAT JHA AZAD): (a) No Sir.

(b) So far as Genera! pool accommoda-
tion is concerned Central Govt. Servants
including retired Govt. employees are al-
lowed to share Governmcent accommoda-
dation.

(c) Does not arise.
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Review of Scheme of Export Houses

*309. SHRI K. RAMAMURTHY: Will
the Minister of COMMERCE be pleased
to state:

(a) whether the in-depth review of the
scheme of Export Houses to find out how
far they have helped in boosting exports
has been completed; and

(b) if so, the action taken on the
suggestions contained in this rcview?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL) : (a) No, Sir.

(b) Does not arise.

Request of Tamil Nada Goverument for
assistance for mutritious noon meal scheme

2907. SHR1 D, S. A. SIVAPRAKA-
SHAM: Will the Minister of SOCIAL WEL-
FARE be plcased to state:
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(a) whether Government of Tamil Nadu
made any request for any assistance for
nutritious noon meal scheme; and

(b) if so, the details thereof and the
response of the Union Government there-
to?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGONY): (a) and (b). The
Government of Tamil Nadu sought assis-
tance for nutritious noon meal scheme
for children. As the nutrition programme
for children is a state sector programme,
the cost of food and administration has
to be borne by the State Govtrnment. How-
ever, UNICEF assistance has been arranged
for the upgradation of this programme for
children in the age-group of 2 to 5 years.
This will include training of child welfare
organizers and supply of some weighing
scales and paper for growth cards.
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Recruitment of casual labour in Delhi'
Division of Northern Railway

2909. SHRI R. P, YADAV: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether some guidelines have been
laid down for recruitment of casual labour
in Delhi Division of Northern Railway by
the administration;

(b) if so, whether some eligible persons
with genuine worhing certificates  were
refused appointment vidc their representa-
tion to DPO Declhi dated 14 July, 1982;

(c) whether it is also a fact that some
luggage porters working on casual Jabour
rates on the authority of bogus and ficti-
cious certificates still continue woiking in
New Delhi Parcel OfCE; and

(d) if so, the details of such persons re-
cruited without producing the appointment
cards issued by the Previous employers
prior to 28 August, 1978 ?

'THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLLAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (1) Yes.
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(b) and (c). No.

(d) Does net arise.

Treatment of eye and ear discases and
surgical operation at Panchayat level

2910. SHRI ANANTHARAMULU
MALLU: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

{a) whether Government have made ar-
rangements at block level for treatment
of eye and car discases as also for surgi-
cal operations in rural areas;

(b) whether Government are awarc that
doctors have been provided at block level
for treatment of fever and other .liseases
but no arrangemceats have been made for
eyc and car disease and for performing
surgical opecrations; and

(¢c) if so. what steps Government pro-
pose to lake for providing doctors in rural
areas for the trecatment of eye and ear
disease also for surgical purposes at the
block level?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANK-
ARANAND): (a) to (c). At block level the

. medical and health facilities are provided

through Primary Health Centres by gene-
ral duty medical officers, They can treat
common ailments of eye and ear and can
unertake rouline minor surgical opera-
tions. In addition, the Govermment pro-
vides financial assistariCe to voluntary or-
ganisations for conducting. Eye camps in
rural areas.

1t has also bsen decided to upgrade one
out of every four Primary Health Centres
in a phased manner. These will be equip-
ped to provide the required facilities in
the field of medicine, surgery, obstetrics,
gynaecology, paediatrics and public health.
In addition, one more opthalmologist is
being provided in each district hospital in
a phased manner for augmenting existing.
facilities for eye care.
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Widening of G.T. Road between Delhi and
Amritsar

2912. SHRI R. L. BHATIA: Wil the
Minister of SHIPPING AND TRANS-
POKT be pleased to state:

(a) the progress made so far in the widen-
ing and making 4 lanes on the G.T. Road
(Sher Shah Suri Marg) between Delhi and
~Amritsar;

! (b) whether the progress on this work
has somewhat slowed down recently;

(c) if so, the reasons therefor; and
2508 1.S—3,
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(d) how long will'it take to cover &
upty Amritsar?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRAN-
PORT (SHRI SITARAM KESARI): (a)
G.T. Road (National Highway No. 1) hax
a length of 19 kms. in Delhi and it is
alreadv 4-lane. Out of a total length of
183 kms of National Highway No. 1 in
Haryana, 21 kms from DelhijHaryana
Border to Murthal hag already been made
4-lanec and opened to traffic except for
one minor bridge and approaches whick
are likely to be completed by 31-3-1982,
244 kms of National Highway No. 1 fahe
in Punjab. Out of this 5.5 kms is already
4-lane. Work of four-laning in further
22,5 kms is in progress and is expected
to be completed by 31-3-1983, except for
two Road Over Bridges which are expect-
ed to be completed by 31-3-1984.

() No, Sir.
(¢) Docs not arise.

(d) In Harvana and Punjab in the 61k
Plan, a further length of about 124 kmis.
for four-laning has been  provided for.
However, taking up of construction work
will depend on availability of funds from
year to year, Four lapning of balance rea-
ches may be taken in the next plan sub-
ject to inter-se priorities and overall avail-
ability of resources.

Restoring Sangli-Miraj line

2913, PROF. MADHU DANDAVATE
Will the Minister of RAILWAYS, be
plcased to state:

(a) whether it is a fact that Govern-
ment had included the project of restor-
ing the Sangli-Miraj broad gauge railway
line on South-Central Railway and of bring-
ing the Madhav Nagar station on the
main line in its proposed scheme 10 be
undertaken;

(b) if so, reasons why the work of the
project is being delayed; and

(c) when will the project be started and
by what time will it be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
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THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes.

() and (c). A financial re-appraisal re-
port of the proposed Scheme has been
“'received from the South Central Railway
and is under technical scrutiny. Further
action will be taken on completion of this
examination, subject to clearance by the
Planning Commission.

Provision to control tropical diseases
during 6th Plan

2914. SHRI K MALLANNA: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state: '

(a) whether Government have consider-
ed any provision for controlling the tropi-
cal discases, fertility regulation, nutrition,
maternity and child welfare in the Sixth
Five Year Plan; and

(b) if so, the details in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B, SHAN-
KARANAND): (a) and (b). The follow-
ing provisions have been made in the
Sixth Five Year Plan. These are likely to
be augmented as part of the Mid-Term
Appraisal of the Sixth Plan,

1. Control of Tropical
Diseases Rs.  271.79 Crores
2. Family  Planning
" Programme inclu-
ding Maternal and
Guide Schemes.
Village Health
Cl.;ild Health and

(8) Original Outlay Rs. 1,111.32 Crores

(b) Subsequent Aug-
mentation, Rs.

R

240.00 Crores
Rs. 1,351.32 Crores
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Improving Public means of Transport in
Hilly Areas

2916. DR. R. ROTHUAMA: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to statc:

(a) total number of state owned public
transport buses, taxies, three wheeler scoo-
tets in the States{Union Territories of
Mizoram, Arunachal Pradesh, Nagaland,
Meghalaya, Manipur and Tripura; and
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(b) concrete plans or programmes either
by the Centre or the States for improv-
ing the public means of transport in these
hilly areas?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS.
PORT (SHRI SITARAM KESRI): (a)
According to the latest available report of
Association of State Road Transport Un-
dertakings for the period ending 31-3-1981
the figures are as below:—

St, States/U.Ts. State Taxies Three
No. owned wheeler
buses scooters
t Mizoram 67
2 Arunachal Pradesh . . . 30 .. ..
3 Nagaland . . N . 121 54 79
é Meghalaya . . . . 69 128 NA.
5 Manipur . . . . . 106 N.A. 107
6 Tripura 142 350 114

. —

(b) Transport sector accounts for 45.6
per cent of the total approved Plan
outlay for North-Eastern Council’s Sixth
Five Year Plan. A provision of over Rs.
200 crores has also been made in various
schemes for maintenance and improvement
of roads and bridges in the N-E Region.

Proposal to run Samastipur-Howrah and
Jaynm-hyl; Exprea trainy

917. SHRI BHOGENDRA JHA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether the formerly two express
and one fast passenger trains for Howrah
used to start from and terminate at Samas-
tipur and even then there was over-crowd-

infy;

(b) whether now Samastipur having en-
tirely been deniéd this the passengm of
most densely populated Mithila regjon have
to face mto!erable hardshnpa,

(c) whether after conversion of samasti-
pur-Muzaffarpur-Hajipur into broad-gauge
line the passengers from Madhubani, Dar-
bhanga, Sitamarhi and adjoining Nepal
areas find it impossible to have any through
journey to south and west;

(d) whether a Jaynagar-Varanasi through
bogey could not be of any use to the pas-
sengers due to its haltage of more than
twelve hours at Barauni;

(e) whether it is proposed to run extra
Samastipur-Hawrah and Jaynagar-Prayag
trains; and ’

(f) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b). It is a fact that, prior to
conversion of Samastipur-Muzaffarpur sec-
tion into B.G., two Express and one Fast
Passenger traing usgd to originate[termihate
at Samastipur. However, at present, four
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pairs of B.G. trains including two Express
trains are available for passengers travelling
between Samastipur and Howrah|Sealdah,
which adequately cater to the needs
of the travelling public of Samastipur.

(c) Passengers from Madhubani, Dar-
bhanga and of adjoining areas can travel
towards South and West of Samastipur with
a convenient changeover at Samastipur,
Barauni. ‘

(d) Jaynagar-Varanasi  through coach
remains at Barauni for 12 hrs. 15 mts,, in
the Up direction and 10 hrs, 10 mts., in
the Down direction as no other suitable
connecting trains is available. The occupa-
tion of the coach is poor.

(e) and (f). There is no proposals at
present, to run additional trains bctwcen
Samastipur and Howrah due to line cupa-
cily constraints on gections enroute and
also due to terminal facilitijes at Samasti-
pur and Howrah.

Introduction of Jaynagar-Prayag iruin i
also not operationally feasible due to line
capacity constraints on Barauni-Bachhwara
section. Further it is also not commercially
justified due to meagre through traflic
offering.

C.G.H.S. Pharmacists not allowed to
Efficiency Bar

2918. SHRI RAJESH PILOT: Will thc
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) how muny Pharmucists  working in
CGHS, Delhi have not been allowed to
cross the Efficiency Bar for the last five
years or more;

(b) whether the instructions of the Gov-
ernment to inform the concerned Govern-
ment servants in cases referred to at (a)
above have been observed in all such
cases; and

(c) if not, the reasons therefor ?

p .

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND): (a) Six.
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(b) and (c). Decision to enforce the Iéﬂ'l-
ciency Bar was taken against three Phar-
magcists and they have been informed about
it, as required. Final decision in regard
to the other three has not been taken.

Late running of Superfast Trains

2919. SHRI ARJUN SETHI: Will the
Minister of RAILWAYS be pleased to
state:

(a) the conditions prescibed for determi-
ning a train as ‘Superfast’ and names of
such trains and extra charges levied for
them; and

(b) the names of the superfast trains
which arrived more than three hours late
for more than 7 days during last six months?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN) . (a) Trains are designated as
‘Superfast trains’ for the purpose of levy
of Supplementary Charge duly taking into
account, inter alia factors like convenient
timings, overall speed etc. The names of
such trains as on date are as undecr:

1. 3Dn|4Up Frontier Mail

. 1Up|2Dn Howrah-Kalka Mai

. 16Up|15Dn G. T. Express

. 301Up|302DnDeecan Queen

. 39Dn|40Up Brindavan Express
. 80Up/79Dn Taj Express

LS - Y, T "NV R

. 153Up/154Dn Jayanti Janta Ex-

press
8. 81Up{82Dn & 103|104 Deluxe Ex-
press
9. 121Up/122Dn Tamil Nadu Express
10. 123UP|124Dn Andhra Pradesh Ex-

press

11. 125Up/126Dn K.K. Express
12. 171Up|172 Dn Jammu Tawi-Bom-
bay Central Express

13. 501Up|[502Dn Pink City Express
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14. 141Up|142Dn
press

15. 119Up|120Dn Gomati Express
16. 135Dn/136Up Vaigai Express
17. 59Dn|60Up Geetanjali Express
1§. 101Dn|102Up Minar Express
19. 19Dn/20Up Konark Express
20. 173Up|174Dn Himagiri Express
21. 155Up|156Dn Tinsukia Mail
22. 181Up|182Dn Sarvodaya Express
23. 75|76 Kovai Express

24. 25Dn|26Up A.C. Express|Paschim
Express

25. 21Up|22Dn Agra Fort-Jaipur Ex-
press

The Supplementary Charge leviable for
iravel on these trains is at the rate of Rs.
25/~ for A.C. Class, Rs. 12/- for A.C. 2-
Tier Sleeper| I Class|A.C. Chair Car, Rs.
6|- for II Class Sleeper and Rs. 2|- for II

- Class Sitting.

(b) The following superfast trains ar-
rived destination more than 3 hrs. late
for more than 7 days during the last six
months ending Sept. 1982:—

1. 103 New Delhi Howrah A.C. Ex-
press

2. 155|156 Tinsukia Mails

3. 2 Kalka-Delhi-Howrah Mail
4. 80 Konark Express

5. 174 Himagiri Express

Structural changes in operation and main-
tenance Wings

2920. SHRI G. Y. KRISHNAN: Will
the Minister of RAILWAYS be pleased
to ’ state:

(a) whether it is g fact that Railway
Reforms Commission in its sectoral re-
port submitted to the Government have
suggested far-reaching structural changes
in the organisation especially of Opera-
tion and Maintenance Wings of the Rail-
ways to ensure safe travel;
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(b) if so, what are the other recom-
mendations made by the Reforms Com-
mission and how many of their sugges-
tions have been accepted; and’

(c) what steps are being taken to im-
plement them and to what extent their
implementation has helped the Railways?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c). The Railway
Reforms Committee submitted Part-I of
ity Report in May, 1982 which contains
recommendation, only in regard to
resources for renewal, replacements of
assets, safety and accidentg prevention, 16
of the recommendations and 80 per cent
of the observations contained in this part
of the Report have been accepted. The
second part of the Report has just been
received. This Part deals with the long
term perspectiveg on different aspects of
rail-borne  transportation. Both  the
Reports are under further processing.

Removal of Card-Board packet and litera-
ture of Medicimes prescribed by specialists
and local purchase before issue

2921. SHRI DIGAMBER SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether any instructions have been
issued by his Ministry or the D.G.H.S.
or any other authority to the C.G.H.S.
dispensaries in the Capital that card-board
packets of such medicines as are pres-
cribed by the Specialists and ;ndented
from the Supar Bazar should be removed;
their geals opened and then only issued
to the patients—even removing the ac-
companying literature about composition
and mode of uge of the medicine;

(b) if so, what were the considerations
weighing in the issue of such instructions;

(c) whether the removal of the seal
and outer packet in case of sensitive
medicines like Locula is likely to expose
it and ig fraught with the risk of com
tamination; and
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(d) whether he will reconsider this
decision?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (d). Instructions
were issued by the Director General of
Health Serviceg that card-board con-
tainers of medicines be withheld labels
on tubes, vials, bottles, etc. be defaced
and the geals broken before handing over
the medicineg to the patients in CGHS
dispensaries. These instructions are in-
tended to aviod possible misuse of medi-
cines. Literature accompanying the medi-
cines is meant for the guidance of the
prescribing doctor. Breaking the seal or
removal of thy outer package does not
involve risk of contamination.
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Rules and regulations regarding Central
registered of Homoeopathy

2924, SHRI J. S. PATIL: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether  Government have tezken
any decision about the rules and regula-
tions as preparcd and submitted by the
Central Council of Homocopathy, New
Delhi, to the Government on 27 January.
1982, under which the Central Rigister of
Homoeopathy maintained; and

(b) if not, what are the specific
reacong for the delay in arriving at a
decision in thig regard and when the
same is likely (o be taken?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) The Homoeopathy
Central Counci]  (Registration) Regula-
tions, 1982 have already been approved
by the Government.

(b) Doeg not arise.
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“‘ag(.ms Requiring Replacement . .-

. .2927. SHRI A. K.. ROY. Will the
Minister of RAILWAYS be pleased to
state, the total number of wagons with the
Railways at present and the number re-
qumng replacement per year?

THE DEPUTY MINISTER IN THEB
MINISTRY OF' RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFATRS (SHRI MALLF
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KARJUN): The total number of wagous
¢in terms of 4 wheelers) (BG & MG)
swned by the Railways as on 31-3-82 was
5,38,474. The number of wagons re-
qQuiring replacemnt per year depends on
the arisings of uaserviceable wagons on
age basis.

Uilwarian for natlonal Iibrary, Calcutta

2928. DR. A. U, AZMI: Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state:

(a) whether it is a fact that there has
been no regular Librarian in the India
National Library, Calcutta since 1977 as
a result of which the management of the
Library is in a mess and instead of
appointing a suitably qualified Librarian,
an Under Secretary from the Education
Ministry was appointed as the Chief of
the Library;

(b) whether Government have failed
0 lay down any clear policy defining the
scope, functiong and objectives of the
Library; and

(c) if so, reasons thereof together with
action taken to revamp the prestigious
National Library, Calcutta?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
The post of Librarian in the National
Library, Calcutta has been lying vacant
for some time, even though cfforts have
been made to fill un the vacancy through
the Union Public Service Commission.
The Commission hag now again adver-
tisod the post and the last date for sub-
mission of applications was 18th October,
1982. Meanwhile adequate arrangements
have been ensured for the 2aormal
managements of the Library and for
maintenance of Library Services to the
geaders and scholars

(b) No, Sir. The scope, functions and
odbjectives of the National Library.
Calcutta are well defined since iong.

(c) Doss not arise.
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Delhi University ang College Karamchari
Union Members Lathicharged

2929, SHRI RAJNATH
SHASTRI:
DR. A. U. AZMI:
Will the Minister of EDUCATION
AND CULTURE be pleased to state:

SONKAR

(a) whether it ig a fact that membters
of Delhi Univergity and College Karam-
chari Union were lathicharged on 2
October, 1982 while offering Jharana
outside the Vice-Chancellor’s Office de-
manding implementation of the agree-
ment reached between the DUCKU and
the University authorities; and

(b) if so, reasons thereof?

THE MINISTER OF STATE IN 'l|HE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a)
and (b). Thz Union had Jaunched an
agitation from September 6, 1982 (0 press
the immediate impiementation of the
agreement entered into between thcm
and the University in January-February,
1982, The University had alrcady initiat-
ed necessary steps to implement the
agreement, ¢ome provisions of which re-
quired the approval of the University
Grants Commission and the Government
Though the Uni-

versity had apprised the Union of the

for implementation.

steps taken by it, the Karamcharis resort-
ed to the agitation and tried to disrupt (he
Supplementary Examinations that were in
progress.  In order o ensure that the
arrangements for the Examinations were
not disrupted, the University sought the
assistance of Police, On October 2,
1982 when some officials of the University
entered the Examination Branch, some
employees gathercd outside and tried to
force their way into the Examination
Branch, This led to a clash between the
Police guarding the entrance and the
employees, following which some em-
ployees were taken into custody.
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Balurghat-West Dinajpur Rail Link

2931. SHRI P{US TIRKEY: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether he ig aware of the urgent
necessity for a Railway link for Balurghat
and headquarters of West Dinajpur Dis-
trict;

(b) whether he would consider refax-
ing commercial considerations from the
point of view of public utility;

(c) if so, wha; measures are going to
be initiated in the near future; and

(d) if not, the reasong thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (d). With a
view to consider provision of rail
communication facilities to Balurghat,
a preliminary engineering-cum-traffic
survey for the construction of a
new BG railway line from Eklakhi to
Balurghat (90 Kms.) hag been sanctioned
~on 22-4-1982, ag an out of turn work,
during the current financial year. The
estimated cost of this survey is Rs. 11,72
lakhs. The survey is now well in pro-
gress.  Further consideration to thig pro-
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ject will be given after the survey is com-
pleted, reports examined from all angles,
subject to availability of adequate funds
for the purpose, and its clearance by the
Planping Commission.
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Circular Railway Scheme for Calcutta

2933. SHRI SANAT KUMAR
MANDAL:

SHRI AMAR ROYPRADHAN:
SHRI PIUS TIRKEY:

Will the Minister of
pleased to state:

(a) whether the Railway Board has ini-
tiated any action to prepare a detailed pro-
ject report on the proposed Circular Rail-
way Scheme for Calcutta, which had been
kept in cold storage for a very long tim:;

(b) if so. at what stage the proposal is;

(¢) the broad outlines of the proicct, its
estimated outlay and any time bound
schedule for its implementation; and

{d) what is the snag which is holding
up this  project  despite West  Bengal
Government's repeated cfiorts to ensure
its carly execution?

THE DEPUTY MINISTER IN  TH({
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMIN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No.

(b) to (d). Metropolitan Transport Team
recommended final location survey and
preparation of projcct rcport and detailed
estimate for the proposed electrified Subui-
ban dispersal line from Dum Dum to Prin-
cep Ghat alongwith a link between Bally
and Bally Ghat Stations. Final location
survey of the proposed suburban dispersal
line was carried out.

The proposal was duly considered in con-
sultation with the Soviet Consultants who
came to the conclusion fhat the Suburban
Dispersal Line would bring into the al‘ready
congested central business district a uumbér
of commuters whosc activities were not
connected therewith. Therefore, construc-
tiom of an underground railway system in
Calcutta termed as Mass Rapid Transit
system was agreed to by Railway Board in
preference to Circular Railway.
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Consivaction of MViaunikgarh-Chandura  rail
line

2935, SHRI  BALASAHEB  VIKHE
PATTIL: Will the Minister of RAILWAYS
be pleased to state:

ta) whether it is a fact that the construc-
tion of Manikgarh-Chandura rail line needs
1o be speeded up as the large deposit of
lime Stone available im this region nced
exploitation;

(b) whether Government of Maharashtry
have requested the Centre that at least a
sum of Rs. 6 crores be allotted for the
next year so that this vital link could be
completed by 1983-84; and

(c) if so, whether Centre has conside:-
ed the request of State Government and if
so, the decision taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (8) to (c). Several representations
for expeditious completion of Manikgarh-
Chandur line have beem received. A sum
of Rs. 2 crores has been allotted for this
work during 1982-83. It has not been posi-
sible to allocate more funds for this work
due to severe constraint in resources posi-

tion.
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Delhi Transport Corporation Bus Fleet

. 12936. SHRI DAULATSINHJI JADE-
JA: Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) what is the present fleet of DTC
buses and the number of buses which are
on the road;

(b) the number of buses which are out
of order;

(c) what measures arc being taken to
get term repaired;

(d) what 15 the approximate requirement
of buses during the Asiad; and

(e) what measures are heing taken in
that direction?

THE MINISTER OF STATE IN TIIH
MINISTRY OF SHIPPING AND TRANS
PORT (SHRI SITARAMN KESRI): (a).
As on 30.9.82 the D.T.C. had a fleet of
3450 Dbuses Besides, it had engaged 694
private  buses under  various  Schemes.
Average number of buses on road during
the month was 3300 DIC and 694 P.O.

(b) 103. Out of these, 56 buses have
been earmarked for scrapping & the re-
maining 47 were held up for major repairs.

(¢) Special efforts are being made by
the DTC Maintenance Wing to repair ‘Out
of Order’ buses, whose number is very
small, in the minimum possible time.

(d) and (e). The approximate require-
ment of buses during Asiad is expected
to be 5000. The following measures are
being taken in this regard;

(1) induction of 500 additional buses.

( 2) deployment of additiomal buses upto
500 from the state Roadways of Haryana
and U.P.
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«Condition for providing accommodation to
run school at Tundla

2938. SHRI BALASAHIB PAWAR: Will

the Minister of RAILWAYS be pleased t
state: -

(a) when and under what conditions the
Railway administration had provided ac-
commodation to Ex-SLWI|Tundla of Nor-
thern Railway to run a school in Company
Bagh Colony at Tuadla near Hanuman
Mandir; and

(b) what is the machinary with Railway
Administration to check the fulfilment of
the condition under which the land and
building is provided to Ex-SLWITundla
for running the school in Railway area?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No railway building was given
for running the primary school at Tundla
near Hanuman Mandir, but the railway
population of the colony gradually develop-
ed an old dumping ground within railway
and into a school, primarily for the rail-
waymen's children, The existence of the
school came to be known in 1975,

(b) No formal licence for land has been
granted to the Managing Committee of the
school. As such, no conditions have so
far been stipulated. However, a serving
railway employee is also associated with
the school management. - o

Planning trees along with sides of National
Highways

2939. SHRI B. K. NAIR: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether planting of trees along both
sides of the National Highways have been
taken up as a part of the social forestry
programnse;
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(b) if so, on which Nationul Highways
it has been completed and Whéte it is lm
progress, indicating the percentage comple-
ted; and

(c) whether State Governments have
also been advised to take up this project in
earnestness in the State Highways?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRAN-
SPORT (SHRI SITARAM KESARI): (a)
Yes, Sir.

(b) The Ministry of Agriculture, who are
concerned in the matter, are collecting
information from State Governments and
it will be laid on the table of the Sabha
in due course by them.

(c Planting of trees along both sides of
State Highways forms part social forestry
programme and is included under item
No. 12 of New 20 Point Programme.

Railway Reforms Committee

2940. PROF. NARAIN CHAND PARA-
SHAR: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Railway Reforms Com-
mittee set up by the Government with Shri
Sarin as the Chairman has since submitted
any report to the Government;

(b) if so, the nature of the recommenda-
tions made in this regard;

(c) if not, the period which has been
prescribed for further submission of the
report and whether any extension on this
period has been (i) sought by; and (i)
given to the Committee; and

(d) the likely date by which the com-
mittee has becn asked to give the final
report?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN.-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b) The Committee submit-
ted Part-I of its report in May, 1982 and
Part-II in October, 1982, The first part
containg recommendations only in regard
to resources for renewal, replacements of
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assets, safety and accidents prevention.
Part-II deals with the long term perspec-
tives on different aspects of rail-borne
transporation.

P

(c) and (d). No schedule for Sub-
mission of various part reports has been
prescribed. The final report of the Commit-
tee is expected to be submitted by the end
of its tenuic i.e. May, 1983,

—

Polio Victims Children in Maharashtra

294]1. DR. SARADISH ROY:

SHRI CHANDRABHAN ATHA-
. RE PATIL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whethey it is a fact that a recent
survey conducted by an Orthopaedic e¢du-
cation and research institute has revealed
that nearly 90 per cent of the rural children
in Maharashira become polio wictim

(b) if so., whether the Central Govern-
ment would send a medicul expert team to
go round the State of Maharashtra to
find out the inadeanacies that are now
prevalent in the rural area of Maharashtra

which is taking such a heavy toll of child- -,

ren and rendering them cripple; and

(c) if so, the details of the steps taken
by the- Government or proposed to be
taken in this regard ?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND): (a) to (c¢). Go.ernment have
scen a press Report referring to a Survey
conducted by the Sancheti institute of Or-
thopaedic Education and Research. Pune,
regarding the incidence of Poliomyelitis
among children in 17 districts. Government
have not received a copy of the report, A
Sample Survey organised by the Directorate
General of Health Services in collabora-
tion with the State Health Authorities has
shown that the incidence rate of Polio in
children 0-4 years of age varies from 0.99
to 1.87 per thousand children in the
rural areas of Maharashtra; as compared
to national average of 1.5 to 1.9 per
thousand children. This does not call for
any special study in Maharashtra.
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N. C. Jindal Public School, Delhi

2942. SHRI K, A. RAJAN:

SHRIMATI GEETA MUKHER-
JEE:

SHRI NARAYAN CHAUBEY:

Will the Minister of EDUCATION AND
CULTURE be pleased to state:

(a) whether the Vice-Principal and a
peon of N.C. Jindal Public School, Delhi
were arrested in conmection with the leak-
age of question papers;

(b) if so, the details thereof and whether
they have been charge-sheeted;

(¢) whether it is also a fact that later
on Principal of the school was suspended
by the school Managing Committee; and

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRT P. K. THUNGON): (a) and (b).
According to the Delhi Administration, the
Vice-Principal, N.C. Jindal Public School,
Ncew Delhi, was arrested on 20.4.1982 by
the police in a case relating to the leakage
of question papers of the Central Board of
Secondary Education The charges levelled
against him were criminal breach of st
and theft, A peon of the School was also
arrested in this case on 30.3.1982. They
were later suspended from the services of
the School by the Managing Committec of
the School in accordance of Delhi School
Educatoins Rules. 1973. No charge-sheet
could be served upon them as the case
is still under investigation by the police.

(c) and (d). The Principal of the School
was placed under suspension with effect
from 18.8.1982 by the Managing Com-
mittee of the Schoool as instances of em-
bezzlement of accounts|funds maintained
and operated by him came to light at the
time of audit,
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Additional Resources Created by state THE MINISTER OF STATE IN THE
road Transport Corporations MINISTRY OF SHIPPING AND TRAN-
SPORT (SHRI SITARAM KESARI): (a)

2943, SHRI B. R. NAHATA: Will the and (b). Statement showing the total esti-
Minister of SHIPPING AND TRANS- mated resources of the State Road Trans-
PQRT be pleased to state: port Corporations (whose resources-posi-
(a) how much additional resources arc tion has been discussed and assessed W
created by each State Road Transport the Planning Commission) for the Sixth

Corporations each year during Sixth Five

Year Plan period: and Five Year Plan period and the yield from

additional resources mobilisation measures
uodertaken by them during 1980-81 and
1981-82, is annexed.

(b) what was the estimate of creation
of resources each year in Sixth Five Year
Pian period as per Budget provision?

Statement

Statement showing the total Estimated Internal Resources of the State Road Transport Corporations for the
Sixth Five Year Plan period and the yield from additional Resources mobilisaion measures undertaken by them
during 1980-81 and 1981-82

Estimated  Yield from A.R.M.

Sl.  State/State Road Transport Corporation Internal measures undertaken
No. . Resources by S.R.TCs.
1980 - 85 e -
‘ 1980— 81 1981 82
(Rs. in crores)
1 Andhra Pradesh . . . . . . 174.62 8.86 7 95
2 Assam . . . . . . . 12.37 0.10 0.28
3 Bihar . . . . . . . 18.86 0.69 1.14
4 Gujarat . . . . . . 64.57 . 11 36
5 Himachal Pradssh . . . . . 2.83 0.40 1.23
6 Jammu & Kashmir . . . . . 14.15 1.62
7 Karnataka . . . . . . . 19.92 8.50
8 Kerala . . . . . . . 8.43 5.25 2.50
9 Madhya Prad:sh . . . . . 19.32 2.90
10 Maharashtra . . . . . . . 155.61 8.50 20.12
11 Manipur . . . . . . . 1.37
12 Meghalaya . . . . . . . 0.03 0.07 0.10
13 Orissa . . . . . . . 22.92 .. 2.56
14 PEPSURTC . . . . . . . 22.19 3.70 .
15 Rajasthan . . . . . . . 26.18 2.11 10. 58¢
16 Tripura . . . . . . . —1.09 .. ..
17 Uttar Pradesh . . . 105. 14 5-93 7.81
8to .
-20° West B=ngal (G.S5.T.C., NBSTC & Durgapur
SRTC) . . . . . . —1.g68 2.28
ToraL . ' " 665.44 " §0.91 65.13

——r

~eIngeludes r_c—vcnua'of Rt. 4. 53 crores from RPGT (Brivate Opsrators atc.)
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Study made by FICCI regarding mis-
"managenient and Shortage of funds for
road

2944, SHRI HARIKESH BAHADUR:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government'’s attention has
been drawn to the study of FICCI regard-
ing mismanagement and shortage of funds
for roads in the cowntry;

(b) whether it is a fact that funds are
being diverted and used on fancy projects
in Delhi over past four years creating
chaos and one bottle-neck after another;

(c) whether Government would set up
a Citizens Road-users Committee to advice
Delhi Administration; and

(d) what was the amount spent on Delhi
roads duting last five years?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRAN-
SPORT (SHRI SITARAM KESARI): (a)
Goveérnment are aware of thé Report of
the FICCI on the Seminar recently held
by them on Problems and Prospects of
Roads Transport, which highlights paucity
of funds for Road sector.

(b) No, Sir.
(c) Does not arise.

(d) Rs. 87.72 crores (approx.).

Improvement in Environmental Sanitation
in Delhi

2945. SHRI BHIKU RAM JAIN: Will
the: Minister of HEALTH AND’ FAM!LY
WELFARE be pleased to state: )

(a) whether the attention of Govern-
ment has been drawn to newspaper reports
that environmental sanitation is‘'extremely
poor in Delbx and that typhoid, dysentry
and’ other 'dieages ‘aré mdiCative of ihls,

(b) whether it is also a faet that inci-
dence of ‘¢lassified ‘diseases in 'Delhi is
muc;h hlg?ler than average of other States;
'}a‘ L3N PR ' BN i

(c) the steps proposed for better sanita-
tion and cleanliness in the Capital?
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THE MINISTER OF HEALTH AND

.FAMILY WELFARE (SHRI B. SHAN-

KARANAND): (1) to (c). Delhi expe-
riences considerable influx of people from
neighbouring areas and this tends to in-
crease the rate of typhoid, dysentry and
other such diseases. In view of this the re-
ported incidence of such diseases in Delhi
cannot be compared with rates of incidcace
elsewhere. Maintenance of required level of
sanitation and cleanliness is a continuing
responsibility of Do hi Administration and
of the local authorities.

Construction of Mahi Bridge

2946. SHRI JAI NARAYAN ROAT:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that Mahi bridge
is still under construction;

(b) if so, the reasons therefor; and

(c) the amount sanctioned and allotted so
far for the construction of this bridge and
the amount so far incurred on it?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITARAM KESARI): (a) to
(c). Presumably, thc Member is referring
to the Construction of a bridge over Mabhi
near Muzpur on Coastal Highway Sec-
tion Dhuvaran to Padra in Gujarat. This
Brldge is on State Road and hence Guja-
rat Govt. are primarily concerned in the
matter. The Govt, of India have already
sanctioned a loan assistance of Rs. 75
lacs towards a part of the total cost
amounting to Rs. 252.14 lacs  for this
bridge under thie Central Aid Programme
of State Roads of Inter-State or Econo-
mic Importance, the entire balance cost
being met- by the State Govt. from their
ovw/a ‘plan resources. The bridge work was
started in May, 1981 and is targetted to
be completed in May, 1985. Entire sanc-
tioned amount of loan of Rs. 75 lacs has
been allotted. A sum of Rs. 158.79 lacs
is. reported- to have been mcurred on th“is
bridge wpto September, 1982. - - -
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Escalation of Hijli Tidal Canal and Orissa
Coast Canal

2947. SHRI SATYAGOPAL MISRA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a what are the steps that the Centre
has taken for the escalation of the Hijli
Tidal Canal and Orissa Coast Canal;

(b) what are the details thereof;

(c) whether the survey work from West
Bengal and Orissa and have been comple-
ted,

(d) what are the details thereof;

t¢) what is the amount that has been
sanctioned for the project; and

(f) if not, what are the reasons?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITA RAM KESARID): (a)
to (f). There is no provision for improve-
ment of Hijli Tidal Canal and Orissa Coast
Canal in the Sixth Five Year Plan of the
Central Government. However, on the re-
commendation of the Central Inland Water
Transport Board, a joint inspection of the
canal was to be undertaken by the officers
of the State Governments and the Chief
Enginec~-cum-Administrator, Inland Water
Transport Directorate. The joint inspection
of the West Bengal portion of the canal
has been completed and that in Orissa is
expected to be completed shortly. Based
on the joint inspection, the State Govern-
ments are expected to formulate proposals
for the improvement of the canals.

Facility of teaching Hindi/English steno-
graphy in Polytechnics of Delhi

2948. SHRI BHEEKHABHAIL: Will the
Minister of EDUCATION AND ~CUL-
TURE be pleased to state:

(a) whether the facility of teaching
Hindi Stenography under the Secretarial
Practice has been provided in the two
Polytechnics of Delhi Administartion;
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(b) whether syllabus for thig training has
been prescribed;

(c) the total number of candidates who

applied for admission during the current
year;

(d) the total number of candidates who
have been given admissions therein; and

(e) the total number of trainees studying
English stenography in these Polytechnics?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) Yes,
Sir.

(b) Hindi Stenography course has been
approved by Courses Committee of Board
of Techni:al Education (Delhi) and sub-
mitted to Chairman, Board of Technical
Education (Delhi) for according formal ap-
proval for adoption from current academic
session. However, in anticipation of the
approval, the syllabus is being utilised by
the Institutions for training the students,

(c) 520.
(d) 48.
(e) 212.

Grant to Cancer Patient Aid Society, Delhi

2949. SHRIMATI PRAMILA DANDA-
VATE: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that Delhi Admi-
nistration had been granting substaatial

amounts for the Cancer Patient Aid Society,
Dclhi;

(h) if so, whether it is also a fact that
a cheqie of Rs. 20,000~ was given as
grant to the Cancer Patient Aid Society;

(c) whether the payment of the cheque
was stopped; and

(d) if so, the reasons thereof?

THE MNISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND): (a) A sum of Rs. 5000]-
(Rupees five thousand) only was granted
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by Delhi Adiminstration as grant in aid
during the financial year 1979-80 to the
Cancer Patients Aid Society, D-25, Defence
«Colony, New Delhi.

(b) No,
(c) Does not arise.

{d) Does not arise.

Role of local (Health) Authority under
P.F.A. Act

2950. SHRI SATISH PRASAD SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that after the
amendment of the Prevention of Food
Adulteration Act in the year 1976, nei-
ther the Food inspector nor the vendor can
keep part of the sample and now a sePi-
rate independent authority has been created
and designated as l.ocal (Health) Authority,
for retaining two counterparts of  the
sample;

(b) if so, whether such Authority takes
part for and on behalf of the prosecution
by working like an Investigation Officer
creating a doubt among the traders about
his independent and fair role; and

(¢) if so. the remedial measure proposed
t0 be taken in this matter to ensure his
independent and fair role?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SARI B. SHANKA-
RANAND): (a) Yes.

(b) and (c). The information is being
collected from the States and will be laid
eon the Table of the Sabha.

Amount spent by UNICEF in Iuodia

2951, SHRI AMAL DATTA: Will the
Minister of SOCIAL WELFARE be pleas-
ed to lay a statement showing:

(a) the amounts proposed to be spent and
actually spent by UNICEF for its various

2508 LS—4,
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programmes in India, State-wise and pro-
gramme-wise during the years 1979-80 and
1981-82; and

(b) the amounts proposed to be spent
by UNICEF during the year 1982-83 and
subsequent years for which it has drawm
up the programme, State-wise and pro-
gramme-wise?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and (b). A
statement is attached.

Statement

In the case of UNICEF assistance, the
assistance is determined in terms of pro-
gramme inputs as dictated by the needs
of the programmes. The programmes are
those that are agreed in the Plan of
Operations, which, in the casc of India,
is the Master Plan of Operations for
services to Children for the period 1981—
83 (Three calendar years) UNICEF com-
mitment has no annual expiry date; it re-
mains while the plan of operations is
valid. It is translated into actual assistance
according to the progress of the program-
mes and this may be quicker or slower
than originally foreseen in the plan of
operations.

2. UNICEF comimtment is expressed in
terms of US dollars. This is an estimation.

3. The total planned expenditure for

1979 was  $29.197,300; for 1980,
$34,780,600; for 1981, $30,0'33’880.
4. During 1982 and 1983, UNICEF

plans to expend funds sufficient to meet
the needs of programmes agreed upon in
the plan of operations upto a ‘ceiling’ in
1982 of $30,713,000 from its regular
budget and $1,500,000 from funds for
special purposes and, in 1983, $38,219,000
from its regular budget and $8,000,000
from funds for special purposes.

5. There is no record of State-wise break-
down because records are not kept xn that
manner. - )
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6. Assistance issued during 1979, 1980
and 1981 programme-wise is as in the
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statement below:—

(Value in  $’000)

1979 1980 198¢
Indian Council of Medical Rescarch; Rescarch, Evalua-
tion and Monitoring; Information/Programme Sup-
port Communication; National Institutc of Public Co-
operation and Child Devclopment; Education in Food
and Nutirition in Agricultura Universitiees . . 569.2 7471 998.8
Food and Village Technology; Water and Environmental
Sanitation; Health and Nutirition Section; Transport,
Equlpment and Maintenance Ser vice; Education
Development; Child Development . . 16,103.3 16,739.6 16,820.0
Intcgratod Child Dmlochnt Scrvices/Special Nutri-
tion Programme; Social Inputs in Areca Development;
Basic Services for Rural Dcvelo?ment/Dsevelopment
of Women and Chxldrcn in Ru. A.rcas, Urban De-
velopment . . 5,045.0 6,024.3 5,887.9
Total regular Programmes . . . 21,717.5 23,511.0 23,703.6
Flood/Cycloene Rehabilitation . 5,965.4 6,788.0 —
Granp ToraL . 27,682 9 30,299.0 23,707.6
Specific purpose assistance in the ficlds of Water, Re-
habilitation, Health, Bidar Intcgratcd Rural De-
velopment Programme 1,514-4 4,481.6  6,326.2!
Superfast Railway Service for coattal dis- line capacity constraints on sections en
tricts of Andhra Pradesh route ang also lack of resources like

2952. SHRI KUSUMA KRISHNA
MURTHY: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether any consideration is - given
to the repeated requests for providing or
extending the facility of superfast railway
«gervice to the people of coastal districts
of Andhra Pradesh;

(b) if so, the details thereof; and

(c) if not, reasons therefor?

THE DEPUTY MINISTER IN THR
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). Introduction or extension
of a Superfast Express train between New
Delhi and Waltair|Visakhapatnam™ has
not been found feasible at present due to

coaching stock nad terminal facilities. How-
ever, thirty two through service couches
are available in a week to clear the traffic
between Waltair and New Delhi.

Demands of Teachers of Universities

2953. SHRI CHITTA MAHATA: Wili
the Minister of EDUCATION AND CUL-
TURE be pleased to state:

(a) whether it is a fact that the teachers
of the centrally administercd universities
have recently submitted their demandsy;

(b) if so, the details thereof; and

(c) action so far taken thereon?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) and
(b). Government have not received any
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demands from the teachers of all Central
Universities. However, the Delhi Universi-
ty Teachers Association has beem demand-
ing from time to time the introduction of
a time-bound promotion scheme for teach-
ers, fresh revision of pay-scales, provision
of more housing facilities etc.

(c) There is at present no proposal for
a fresh revision of pay scales of teachers.
Schemes for merit promotion of teachers in
Universities and Colleges have beem for-
mulated by the University Grants Commis-
sion which are to be finalised in consulta-
tion with the State Governments. The
Commission is also exploring the possibi-
lity of raising adequate resources for con-
struction of residemces from agencies like
LIC, HUDCO etc.

Feeder Services of Delhi Transport Corpo-
ration connection EMU (rain services

2954. SHRT ATAL BIHARI
VAJPAYEE:

SHRI SURAJ BHAN:

Will the Minister of SHIPPING AND
TRANSPORT bte pleased to state:

(a) details of Dehi Transport Corpora-
tion feeder services planned in coordina-
tion with the Delhi EMU train services;

(b) which of them still do mot operate
even after EMU services have  begun;
and

(c) by when all stipulated Delhi Trans-
port Corporation feeder services will start?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM
KESARI): (a) and (b). In coordination
with the Railway Authorities and synchro-
nizing with EMU time schedule, feeder ser-
vices by DTC are plarmed as from 10 rail
stations. Of these, the services from the
following have already been set in opera-
tion:

1. Lajpat Nagar Rly. Station,
2. Sewa Nagar Rly. Station,
3. Sarojini Nagar Rly. Station,
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4, Brar Square Ry. Station.
5. Kirti Nagar Rly. Station,
6. Daya Basti Rly. Station.
7. Nizamuddin Rly. Station.
8. New Delhi Railway Station.

(b) For the purpose of operatiom from
the remaining two stations namely Lodi
Colony Railway Station and Chanakya
Puri Rly. Station, the terminal facilities at
Lodi Colony Rly. Station are being deve-
loped by N.D.M.C. and M.C.D., while
Railways are doing so at the Chanakya
Puri Railway Staticn. As soon as these are
completed, DTC services will start operat-
ing.

(c) The services at the remaining sta-
tion will be introduced as soon as the ap-
proach road facilities become available.

Attempt to derail Bombay-New Delhi
Rajdhani Express on 19.9.1982

2955. SHR1 TARIQ ANWAR: Will the
Mnister of RAILWAYS  be pleased to
state:

(a) whether it is a fact that an attempt
was made to derail the superfust Bombay-
New Delhi. Rajdhani Express by putting
wouden sleepers on the track near Makar-
pura on 19 September, 1982;

(b) whether an enquiry has been con-
ducted by the authorities t¢ ascertain ihe
fact; and

(¢) whether any precautionary measures
have been takan for the future?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) On 19-9-82, the engine of
151 Dn. Bombay-New Delhi Rajdhani Ex-
press had dashed against a wooden sleeper
lying on the tmack which got entangled
with the cow-catcher of the engine bet-
ween Itola and Makarpura Railway Sta-
tions. The train was stopped amd the
sleeper was removed.
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(b) Police has registered a case and has
taken up the investigation which is in pro-
gress.

(c) Tbe following precautionary mea-
sures have been taken:—

(i) Yratrolling by G.R.P. and RP.F.
has been introduced in addition to pat-
roling by gangmen.

(i1) Gujarat State Gram Rakshak
Dal and Home Guards have also been
deployed for patrolling.

(iii) Close liaison is being maintain-
ed with State Police authorities and also
with State Government.

FRQIT G0 § W@

=t FeqT gHTM faqrdt:
HAT TG FATT HY FAT B

| )
T3

(m) afz A&, & & wiEd
1968 § TMAR FT T @ &
ITH TR T 5N F W OERO

™ wawa ¥ aqn gEdd w9
famm & v @ (st afeweniw)
(%) =it &

(®) & (1) W oA &
FE ¥ T dEU_ET @ W
e O fafw @ ¥ A3
T A FE I F e IS

OCTOBER 22, 1982

Written Answers 104

FHATY qYA-99F g It F 9q¥
af o & W I F iy
F Y oF @F g T F e
w wfgwfeat @ o afafa fanz
X T IR N Q@ wHArAr
T WA 9 R T A &
g5em W, I9q qfafa g F} ST
aren famifont & = H waw gy
fra fawr e

Statistics of Expenditure of Railways

2957. SHRI N. K. SHEJWALKAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it has been experienced by
several Railway authorities including the
Railway Ministry that while -giving statis-
tics of revenue expenditure of various items
on maintenance and repairs separately; e.g.
Diesel locomotives, steam locomotives,
electric locomotives, EMUs, box wagons,
non-box wagons, etc. that averaging in e\-
penditure of various jtems i Railways
many a time leads to incorrect comclusions;
and

(b) if so, what are separate figures of
the above during the last 6 months?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAIL-
WAYS AND IN THE DEPARTMENT
OF PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN): (a) The average reve-
nue expenditure on maintenince and re-
pairs is reckoved in termy of equated en-
gine kilometre for locomotives, four wheel-
ers for carriages and wagons, and units
for EMU stock. As such, the average
figure does not lead to any incorrect con-
clusions, since the figures are to be used
keeping the basis in view.

(b) Does not arise.

Efforts to speed up Family Planning in
Rural Areas

2958. SHRI V. S. VIJAYARAGHA-
VAN: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:
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(a) whether Government intends to
speed up the family planning efforts in the
country particularly in the rural areas;

(b) the success achieved during the last
two years; and

(c) the details of the plans and pro-
grammes being undertaken for this purpose?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes.
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(b) A statement-I imdicating perform-
ance in respect of different family plan-
ning methods during 1980-81 and 1981-82
is enclosed.

(c) The steps being taken to implement
the various plans and programmes in the
counritry as a whole including rural areas
are given in the emclosed statement II.

Statement 1

Targets and achimonmts for differens Family Planning Methods during 1980-81 and 1981-82
and estimated performance in Rural and Urdan Areas,

J.P. Methed ‘Farget (in 000') Achicvement {in 000’) Achicvement %,
193081  198:1-83 1980-81 1981-82  1980-8t  198:1-82
t 2 4 H 6 7

Sterifisatien 2896 2896 2041 2784 70.5 g6.2
L.UD. lascrtion 791 623 7 788

Eq, Gonvoational Coatra- 3 “ o4

ceptive Users . 5042 5042 3699 997 73-4 86.8

Eq. Osal Pill Users 495 495 89 112 17.9 22.6

—

Stasemsent I

The following staps are being taken to
popularise the Family Welfare Programme
in the eouatry as a whole:

(1) Adoption of the ‘small family
norm’ is being promoted entirely on a vo-
luntary basis. '

§2) Intensified eforts are being made to
spread awareness amd information about
small family coacept by effective and
imaginative use of multi-media and inter-
personal communication strategies.

¢3) Each couple is allowed to choose the
method most suitable to it.

(4) Services and supplies are being pro-
vided as close to the door steps of the
acceptors as possible.

(5) The Programme is designed to con-
tinue to be an integral part of health care
and socio-economic development efforts.

(6) Facilities and efforts for rapid in-
creass in female literacy are being intensi-
fied and expanded.

(7) Population education is being exten-
ded to youth in schools and colleges as well
as these out-of-school. It will also be
introduced in all workers education and
training programmes, conducted by Gov-
ernment Departmentsiagencies and by the
organised sector.

(8) Elected Representatives of the
people at all levels, grass-root evel, village
organisations, voluntary organisations etc.,
are being closely assisted and provided en-
couragement and support,

(9) Linkages with other concerned Minis-
tries and Departments are being streng-
thened.

(10) Effective observance of the Law
relating to minimum age for marriage for
girls and boys will be pursued.
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(11) Maintenance of records of all mar-
riages at the village or community level
will be pursued.

(12) Close monitoring and  follow-up
will be ensured at all levels. Steps will
be taken to tone up the administrative
machinery and improve motivation and
accountability of staff at the field level in
consultation with the State Governments.
Special Schemes for Rural Areas.

(1) Under the ‘Village Health  Guide
Scheme’, which has now been made a cent
per cent Centrally Sponsored Scheme, the
" Health Guides (who will predominantly by
women) will be responsible for spreading
knowledge and information to each indivi-
dual household and to provide at their door-
steps supplies for non-clinical methods.

(2) It is proposed to establish additional
sub-centres at the rate of 1 per 5,000 rural
population in non-tribal areas and at the
rate of one for 3000 population in tribal
and hilly areas based on mid 1984 rural
population.

(3) It is proposed to extend Posi-
martum Programme which is a maternity
centred approach to Family Planning to
400 sub-divisional/taluk level bospitals
during the sixth plan,

4 A scheme for strengthening  of
Htalth, Family Welfare and MCH infras-
tructure in 46 selected districts of 12 States
has been taken up with external assistance.

Survey of Jagi road to Badarpur

2959. SHRI SONTOSH MOHAN DEV:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Government
have approved survey from Jagi Road to
Badarpur for broad gauge line; and

(b) if so, what is the progress of the
work and when it is going to be completed?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Yes
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(b) Overall progress on Preliminary En-
gineering Survey only achieved upto end
of August, 1982 is 3.75 per cent. Traffic
Survey has yet to be started. However, to
expedite its completion, the survey has been
handed over to M|s RITES, who are adopt-
ing modern aerial survey technique, for
further progress. No target date of
completion has yet been fixed.

Centrally Protected Monuments

2960. SHRIMATI JAYANTI PAT-
NAIK: Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state: ‘

(a) whether efforts have been made for
the preservation of Archaeological monu-
ments;

(b) if so, what are the centrally pro-
tected monuments in Orissa;

(c) what specific preservation works have
been taken up for the protection of those
a2rchacelogical moauments; and

(d) thc details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHR1 P. K. THUNGON): (a) Yes, Sir.

(b) A list of centrally protected monu-
ments and sites in Orissa is laid on the
table of the House. [placed in library.
See No. LT. 5553/82]

(¢) and (d). In addition to annual re-
pairs and maintenance works, the monu-
ments are preserved as per actual require-
ments and priority. Structural repairs
like replacing damaged and decayed maso-
nry and brickwork with new ones, grouting
and pointing the open joints and cracks,
underpinning to support overhanging por-
tions of structures, etc, and also chemical
treatment of the stones against deleterious
actions of seca-salt, rain water, growth of
vegetation etc. have been taken up. In
respect of the Sun temple at Konarak, the
scheme of landscaping has been especially
designed so that high-rising trees may in
due course give protection to the stones
against the actions of sea-salt and wind-
borne sand. Of particular interest also
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is the work of exposing the decorated outer
face of the wall of the main temple, by
deplastering and stabilizing the damaged
masonry, of the Jagannatha temple at Puri.

Victims of Guinea-worm in Rajasthan

2961. SHRI RAM SINGH YADAV:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that a report
tabled at the recent two day conference on
communicable diseases at the National In-
stitute of Communicable diseases, New
Delhi has revealed that 23 out of 27 dis-
tricts of the State of Rajasthan have fallen
prey to the endemic popularly known as
‘Naru’ i.e. guinea-worm;

(b) what steps Government had (aken
to contain the ‘guinea-worm endemic; and

(c) whether it is also a fact that eighty.

districts of seven States are victims of
guinea-wurm endemic?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (c). Guinea worm
discase is endemic in 80 districts of Rajas-
than, Madhya Pradesh, Gujarat Maha-
rashtra,, Andhra Pradesh, Karnataka and
Tamil Nadu. A Centrally Sponsored
Scheme for guinea worm eradication is
under implementation in the endemic area
as part of the Sixth Five Year Plan. Villa-
ges affected by guinea worm disease are
given priority in the provision of safe drink-
ing water., These villages and the drink-
ing water sources there have been identi-
fied.

Technical district level personnel concer-
ned with the programme have been trained.
The primary health centres in the endemic
districts have been provided with equip-
ments, technical documentation and health
education material for tackling the disease.
Field trials have been c¢arried out with use
of chemical to make the drinking water
safe in the affected areas. House to
house guinea worm affected case search
operation is under way.

ASVINA 30, 1904 (SAKA)

Written Answers 110
collection of Mela-tax by Rallway

2962. SHRI KRISHAN KUMAR GO-
YAL: Will the Minister of RAILWAYS
be pleased to state:

(a) names and number of fairs (melas)
held in each of the last three years and im
the current year for which Railways have
collected Mela-tax;

(b) amounts so collected and details of
their disbursement; and

(c) the authorisation in each case for
collecting the taxes?

THE DEPUTY MINISTER IN THEB
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). Mela tax has been levied
on three occasions since 1980—

(i) Godhawari Pushkaram Fair, 19803

(ii) Ardh Kumbh Mela,
1980; and

Hardwar,

(iii) Kumbh Mela, Allahabad, January,
1982,

These taxes are levied under the “Ter-
minal Tax on Railway Passenger Act,
1956”. The entire amount collected is
disbursed to the State Government, Rail-
ways retaining a small percentage as ser-
vice charge. Information regarding the
amounts of the Mela-tax collected on these
three occasions is being collected and will
be laid on the Table of the Sabha.

Bhabhar-Jalore Line.

2963. SHRI BHERAVADAN K. GAD-
HAVI: Will the Minister of RAILWAYS
be pleased to state whether Government "
propose to lay a railway line joining Bhab-
har and Jalore via Suigam, Wav, Tharad
and Sanchore?

THE DEPUTY MINISTER IN THEB
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): Jalore is already on the exigting
Samdati-Marwar-Bhildi MG line. No pro-
posal is under consideration far :coustruoe-
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ting a railway line joining Bhabhar and DELHI

M"*h:f via Suigam, Wav, Tharad and 1. University College of Medica! Scien-
Sanchore. ces, New Delhi,
UTTAR PRADESH
Medical Colleges not Fuifiiting Stipuisted 1. JLN. Medical College, Aligarh.
Standards

2. S. N. Medical College, Agra.

2964. SHRI HARIHAR SOREN: Wil () The Council bave addressed the con-

the Minister of HEALTH AND FAMILY go"“"‘ lastitutions  Universities and State
WELFARE be pleased 10 state. vernment to remove these deficiencies.

(s) whether the Mcedical Council ol Nt wt Wy ¥ §w a'u( Tw-
India has identified some medical collcges T - > .o <
in some States and the Uniom Temtones "ﬁﬂ' TN wvi @ frw
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Maintenance of National Highway No. 17

2968. SHRI M. RAMANNA RAIL: Will
the Minister of SHIPPING AND TRANS-
PORT bo plcased to state:

(n) whether Nutional Highway No. 17 is
one of the very poorly maiatained National
Highways in [ndia;

(b) if so, the reasong therefor;

(c) wbat is the reason for aon removal
of dangerous curves and beads;

(d) what is the standard width of Natio-
nal Highways in geaeral and what is the
exisung width of National Highway No, 17;

(e) what is the amount Government al-
lotted for the maintenance of National
Highway No. 17 ia the year 1981-82; and

(fy whether full cooperation of Kerala
Goveroment is available in properly main-
taining Nauonal Highway No. 17?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KESA-
RI): (a) No, Sir.

(b) Does mot arisc.

(c) Ia the portioas of National Highway
No. 17 pasing through ghat areas, beads
and curves are unavoidable,  National
Highway No. 17 is being improved aad
maintained including improvement to cur-
ves and bends and necessary safety measu-
res are being taken in a phased manner
within the overall financial constraints.

(d) The standard carriageway width for
National Highways is 3.75 metres for sin-
gle lane and 7 metres for double lane. Out

of 1267 km total length of National High-
way No. 17 in the States of Maharashtra,
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Goa, Karnataka and Kerala, 587 km is

¥) ¥qT TAWT HAAX g
single lane, 660 km is double lane and 20 ( ) ¥ u e

Am is missing link for which a temporary fe b RSl ] q TETETTT !} 2R tier]
National Highway route is available. L OK¢ g‘l i ?

(¢) Funds are allotted Statewise for main- I AT ¥ AWy €HAQIG | w @
tenance of National Highways. National . . - f .
Highway-wise  distribution of funds for b qu.' (‘m _a ‘ T‘j-) L
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se priorities of works and overall financial Y &EWMA ¥ A7 WA & fRu

constraints. A <um of approximately Rs.
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Workers of Dyeatufl Iindastry Sufleniag
from U'rinary Cascer

2970. SHRI INDRANT GUPTA. Wil

=t ) the Minister of HEALTH AND FAMILY
g' WELFARE be picased 10 stale.

(7) w1 FAHT GATA WE@ (a) whether a survey conducted by the

aETHT WRAA ¥ ¥ 0% T JCMR has revealed that majonty of wor-

) . 6 ) kers empioyed in the dyeutufl indoury m
L § % W ot ™ 1wy India are «uffering from urimary cancer;

T Fen ) o afz g, 1 gy and

TR A@ ATTA # dmT o3 M) if vo. whether any measures will be

F frerT ¥ am s ¥ taken to reduce and chiminate this health
A ! hazard?

e ¥ aratam THE MINISTFR OF HFALTH AND

(v) ¥ T ) FAMILY WELFARE (SHRI B. SHAN-

. - KARANANDY): (a) No.
Iy w1 frarr @, W (b) Does not arise.
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reet qfrega famrw & fa@ 500 af
a®

2971. Sl R¥IAA EEIT :  adT
Araga Wt ofvwga weft oy @A A
¥ wTn fw

(%) »av #7ae § feefr afe-
A famm & fam 500 A aH
wiza w1 favig fear 2,

(@) afz wf, @1 3 TR fa=cft 40
TTO 97 €I XA WE FoAGAL,

(m) gnir @A § W wfaw
efregr gfeee A ¥Ta €
gfe & v @ ferit ¥F anf
w1 @ wATt A, e

(v) 7 a7 gt wrl 97 %7
Y. €A™ A3 ¥ AW R

MNugx o7 Ifrags gwmm A R
wh (s @wW1 Tm @’U)
(%) 3 gt

(@) femt ofrays frw ofaart
W € A o o oW oAYw 97
o ¢ g™ ¥ T R

(n) o (w), fafwe s /wm
o § 1 wrafus gAY TAMW ¥
wrarr qv fafym aml 7 W w=TE
w2

Scheme for Mechanimation of Sailing
vewels

2972. SHRI K. KUNHAMBU: Will the
Minister of SHIPPING AND  TRANS-
PORT be pleased to state:

(a) whether the State Government  of
Kerala have submitted any scheme for the
Mechanisation of the sailing vessels in thc
State Ports; and
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(b) if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS.-
PORT (SHRI SITARAM KESARI): (a)
and (b). Under the scheme for grant of
loans for construction of mechanised sail-
ing vessels and mechanisation of the exist-
ing sailing vesselts, the Government of
India advance repayable loans to the mari-
time State Governments for being disbursed
1o the parties concerned.  During 1981-
82, a proposal was received from the Gov-
ernment of Kerala for grant of loans to
certain applicants under the aforesaid sche-
me.  Some further information was cal-
led for from the Government of Kerala
during that year for considering the pro-
posal but the information has not been
received from the mso far.

Popularisation of adult Education scheme
In Adivasi areas

2973. SHRI NAVIN RAVANI: Wil
the Minister of EDUCATION AND CUL-
TURE be pleased to state what is the Gov-
crnment policy to popularise Adult Educa-
tion Scheme in adivasi areas, hilly areas
and backward areas in this country?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEHN.A KAUL): The Adult
Education Programme has been included
in the Minimum Needs Programme of the
Sixth Five Year Plan and the new 20
Point Fconomic Programme, thus giving
it a high priority.  In the allocation of
new projects emphasis is being placed on
the coverage of the districts having literacy
rate below the national average, as identi-
fied in 1981 Census. Emphasis is also
being laid in organising Adult Education
Programme (o0 cover target groups of
women, scheduled castes/schedued tribes,
migrant labourers and other weaker sec-
tions of society. in order to eradicate illi-
teracy from the country in the shortest
possible time.
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Demand for Railway Line between hubli m%mi‘m&-wrm&m
Karwar - ‘ . ’
I fafrg ot oy epet B ATy WY

2974. SHRI D. K. NAIKAR: Will the fear arm ¢ ;

Minister of RAILWAYS be pleased to
state: : (w) afz g1, a1 1 ot 1982 &

(a) whether he is aware that there is a RAAIGE L L L f‘r‘m” m q_{‘ﬁ € ATy
demand for railway line between Hubli and ar g
Karwar, ’

(b) whether Government had sent offi- ('l) ¥1 qg W1 A 8 fo ara
cial team to work out the feasibility and o v ww @ & farr fwifor s
viability of the project: and ¥ o7 e § O wxr IAE qEEDE

(c) if 0. when Governmen; will start - crEaT e RRE,; o

construction of this Railway line?
THE DEPUTY MINISTER IN THE (¥) wfe. @ 33 o & v
: ‘ b T I o W & ATe I Aw

MINISTRY OF RAILWAYS AND IN

THE DEPARTMENT OF PARLAMEN. farer fagr oy ?
TARY AFFAIRS (SHRI MALLIKAR.
JUN): Yes. .
): () fawn Y7 wepfd et swre wRaw

(®) and (c). A Preliminary FEngineenng TuTwE & Je AW (W@ e ¥ gaw) :
cum-Traflic Survey/Traffic Re-appraisai . »
Survey for comstruction of a B.G. line be:. (%) & (). Femsit 7 farw gray ooft
ween Hubli and Karwar carried out in the 7§ ger & ovAarr, sx few aA
past. rovealed thal the proposed line will TAITHET At & e & sewT gww
not be cconomically viable. In view of fran i .E . *
this and in the eontext of severe constrain! LUl ™ *‘"‘ X fawrn @
of fonds, the comstruction of the line was nwg ST quieY MTA AT R
consideration. However, recently the pou- . '
tion has been reviewed and steps are now rmm?' 175_"“‘_““&7‘”
being taken to carry out a traffic re-ap- mivamwgaﬂfwﬁwm
praisal survey of the proposed line, taking mi ) afe fex) =&w 7 W1 ¥
into account the latest developments. After v N - ot L
the report of the re-appraisal survey ie Wm"?ﬁ? T ¥W7
received and examined, a decivon regard- Mifga ge ¥ O3 & w9 0 ey
ing construction of the line will be taken, Y T o g e
subject to clearasce dy the Plaoniag Com- ﬁ bl g L2 aﬁqxﬁ Ak
mission. ¥ 175 @1 &% nfewan a mEaAT ®

oY somar AT R
fewit a1 frm ¥ 37 wE Nt oY e W & T At 1982 A ww
w foft wm § faamar fad 175 vo frafafer 12 srefas et w1
ox § fosmay mam —

2075. st fustm wR : wy (1) to 1o sTefae (arfrer
e st dwpfer STt og wATY ¥ AT &, rhar AdE—fgfw qf
va (2) we #¥o srufars (anforar)

(w) w ag A= § fe feely e A, wAA dz—waw
form % 175 ¥ &9 BTA aTN TAT F Q|
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v (3) TAo&Yo sTafaE =, A7
AM—TGH QUL |

(4) oaedts srafny e=x, A=
T q¥—fgEm ary

(5) vacdre smafas =
(ar7), THAIT WET |

(6) waodt> srafas ==
(arf=sr), garage 2o

(7) maodte  gmafas =7,
qEO faere

(8) wrodto wmafgw w=A
(7)), qararp—fdm
|

(9) mxodrs smafys arfawr
A, AT UL, H-11

(10) qedto gmafax &
e, g qJm—EE—1]

(11) mHedts wrafas a7,
"TTo %o q7H, §¥T-7

(12) mqe o wrafaw =,
TR & |

(¥) TT7re #1 3wA gQ QF &AL
® TR A 1Y TET TSV

Revamping of Education System

2976. DR. KRUPASINDHU BHOI: Will
the Minister of EDUCATION AND CUL-
TURE be plcased to state:

(a) whether Union Government are hav-
ing difficulties with various States to re-
vamp the cducation system;

(b) if so, the nameg of these States and
the difficulties being faced; and

(c) the steps envisaged to overcome the
difficulties and revamp the education sys-
tem?
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THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to (c)
In order to radically reconstruct the educa-
tion system, Government of India  had
announced a Nautonal Policy on Education
in 1968. The State Governments accep-
ted this policy for implementation. A
few difficulties arose in the process but
those were effectively dealt with by per-
suasive measures and through use of forums
like CABE and State Conference of Edu-
cation Ministers.  Currently, some legis-
lative measures are also being contempla-
ted by the Union Government under its
concurrent powers for removal of such diffi-
culties in problem areas like proliferation
of higher education institutions, abolition of
capitation fees, etc.

USSR move to withdraw from Indian ocean

2977. SHR1 B. V. DESAIL: Wil the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that USSR has
offered to withdraw its warships from the
Indian Occan once the US dismantled its
military base in Diego Garcia and retumed
it to its rightful owner;

(b) if so, whether the Indian Govern-
ment have welcomed this move of USSR;
and

(c) if so. what are the other concessions
USSR has agreed to provide to make the
Indian Ocean a Zone of Peace?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A.A. RAHIM): (a) to (c) No, Sir.
In the Joint Statement issued at the end of
the Prime Minister’s visit to the USSR,
however, both India and the Soviet Union
expressed their “grcat concern over the
dangerous situation in the Indian Ocean”
and called for “the dismantling of all for-
eign military and naval bases in the area,
for preventing the creation of new bases
and condemned any attempts to build up
foreign military presence in the Indian
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Ocean’. They also reiterated their sup-
port for “the just claim of Mauritian so-
vereignty over the Chagos archipelago, in-
cluding Diego Garcia.”

The Soviet Union has also supported the
UN Declaration of a Zone of Peace in the
Indian Ocean, and the decision of the Uni-
ted Nations Gencral Assembly to coanvene
a Conference on the Indian Occan in the
first half of 1983. In his specch at the ban-
quet in honour of the Pnme Minister, dur.
ing her recent visit, the Soviet President
urged all maritime users of the Indian
Ocean to refrain from taking any steps
which might complicate the situation in
the region, pending the convening of such
a Conference, He urged these countries
to refrain, in particular, from sending their
naval formations, holding military cxerci-
ses or modermising and enlarging their
bases. The Soviet President also expres.
sed the willingness of the Soviet Union to
resume bilateral talks with the US A for
limiting and reducing their military pre-
sence in the Indian Ocean Area.

iy fraw ®! wm

2978. it arfaxy owdq@r: wqy
T TN T2 AT Ay e fw

(%) sr7 framr *7 ferer it 2
o\ 7z ¥91 ¥9 AF T Ivn, e

() xw & = g a7 fean w1
Ty A fer fafrar oot e
% oy Tf ) F3 A ww g

™ gaNG ¥ Awr /9T &
faqm ¥ Juad (w1 afewrdx) -

(%) = fesai &7 w78 w5t A1 3

(=) w7 @wm 2w 8 w7 ey #71
forwfor &7 arer 10 TFTRAT | OHE
sfafod, 3 WE Feam ff a7 feea
w1 fmfor s @ & 1 9% 28,040
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o 7 w1 wfus §, ax. i aife &
®T YT FITATET qATA &1 ATAVTHAT
LA A

Increase of typhoid, Hepatitis Dysen-
tary and Gastroenteritiy due to poor
Condition of Sanitafion

2979. SHRI SUDHIR GIRL: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that sanitation is
poorest i1n the Andaman and Nicobar Is-
lands, Chandigarh, Dadra and Nagar Havely
and Delbi resulting in increase of typhoid,
hepatitis, dysentery and gastro-enteritis;

(d) whether Governmeng have any plan
to check the increaung trend there by im-
proving san:ttation,

(c) if sw, details thereof, and

(4 the progress if any, made in  this
regard”?

THE MINISITER OF HEALTH  AND
FAMILY WELFARFE (SHRI B SHAN.
KARANAND,. 1a) No.

{h) to (4). Maintenance of required level
of santation am! cleanliness is a continu-
irg responsihibity of the Umon Territory
AJdminatration mnd of the local authorities.

fate running of link Fxpree

2980 SHRI R ASA BEHARI BFHERA-
Wil the Minister of RAIIWAYS be
pleased to state

Ly
{a) whether Rapur Waltaire Linkg Fx-
press is runming constantly jate:

(b) what steps have Been taken by Gov-
erament to run the train in time: and

(c) whether it is a fact that chain pul-
ling is rampant on this route?

THE DEPUTY MINISTER IN  THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR.-
JUN): (a) to (c). The punctuality perfor-
mance of 17 Up Raipur-Waltair Link Ex-
press has not been satisfactory for some
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time past mainly due to late arrival of
its connecting train viz.,, 138 Dn. Chhatis-
garh Express and also heavy incidences of
Alarm Chain Pulling on some of the sec-
tions of Vizianagram and Raipur route.

Special drive is being conducted against
this menace with the help of Police autho-
rities to ensure punctual running of this
train.

Proje:t for Manufacturing Synchronous
Jacks in Railway Workshop, Jamalpur

2981. SHRI D. P. YADAV: Wil the
Minister of RAILWAYS be pleased to
State:

(a) whether there has been a project
for manufacture of electrically operated
synchronous jacks in Railway workshop,
Jamalpur; and

(b) if (o, the salient features of the
project and its future plan of development?

THE DFPUTY MINISTFR IN THE
MINISTRY OF RAILWAYS AND
IN THE DEPARTMENT OF PARLIA-
MFENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Yes. Jamalpur Workshop
is  manufacturing clectrically  operated
Synchionou, Jacks known as  Whiting
Jacks.

(b) Farlier the production was four
Jacks per month which has not been
raised to six per month with effect from
Aprii. 1982, The production will be
maintained uat thiq level in future.

w2 qra yifaal & fad snover

2982. ®I WA : AT TN WAL
TE T4 ¥Y §91 F79 {F .

(%) amr gz 99 ¢ f& F=r-7749
T AT & AT A Sea 1w
{OGA medw WY FAT v |
;ﬁﬁﬁwz‘f%ﬁvmmaﬁmr
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FATAT, HETT JqT A4 T § F1E
YT ST AT 97T, WX

(v) afz g, @ ag g7g F7 7%
fear smm A aeERn st
g’

W Hamwa § w31 gl
fawmr & 3w wadl (ft wfevea)
(%) T¢ "aror wmfeat & & fay &
W1 g & #1 ArfaT oaw
F F1E FTT grafza agr faar
Le -

(=) A

(7) wv7 €T J&aAT |

Appointment of Staff in NCERT

2983. PROF. AJIT KUMAR MEHTA:
Will the Minister of EDUCATION AND
CULTURE be pleased to state:

(a) whether appointment of academic
stufl has been made by NCERT since 1
April, 1982; and

(b) if 0, name of the post, number of
the post. number of applications received,
number of persons called for interview
and number of persons placed in the

select [ist?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) Yes
Sir.

(b) Information in respect of the Head:
quarters of NCERT is attached. (State
ment). Information pertaining to th
four Regional Colleges of Education i
being collected and will be laid on th
Table of the Sabha as soon as possible
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Scatement

No. of No. of No. of No. of

Sl Name of the Post posts applica- pcrsons  persons
No. tions called placed
received for in the
intervicws Select
List
! 2 3 ¢ 5 6
1 Reader in Hindi ! 13 24 t
2 Lecturer in Tamul ' ™ 7 !
3 Lecturer in Bengali ! " 7 2
4 Lecturer in Chemistry 3 204 72 10
8 Lecturer in Botany 1 130 3? '
6 Rcader in Zoology ! 33 16 1
7 Reader in Mathematics 5 % a3 3
8 Lecturer in Mathematics s 193 73 12
9 Readcr in Education; and Reader for Non-
Formal Education and ERIC 6 387 162 15

Development of Raidtway iy Bikar

2984 SHRI KUNWAR RAM Wil
the Minister of RAILWAYS be pleased
10 state:

(a) what em the schemes fw the
developmen: of Railway in Bihar, and

(b) the scheme-wine details thereof

THE DEPUTY MINISTFR IN THB
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI  MALLIKAR-
JUN):  (a) and (b) A statement i
attached.

Scatement

Name of the Project langth ; . cost
Krms) {Fig. in crores)
1 2 s
Now Line
1. Talgaria-Tupkadih . . 33 7.70
2. Sakri-Hasanpur . . . . . . 79 10.89
8. Chittauni-Bagha . . . . . . 28. 41 63.00

[
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A - _
Conversion

5. Barauni-Katihar . . . . . . 189 $4.00

2. Samastipur-Darbhangs . . . . . . 98 1%.00

3. Katihar-Bamoi-Siliguri Jn, New Jalpaiguri . . 209 42.70

Deoubling
1. Kiul-Jamalpur . . . . . . 81 8.80
Surveys
3. Muzaffarpur-Sitamarhi . . . . . 60 Survey is in
] rngrm

2. Darbhanga-Jayanagar . 68 Do.

8. Arrah-Sas ram . . . . . . . 135 Do.

4 Dchri-on-Sanc Piprapih . . . . . 63 Do.

§. Barwadib-Karonji . . . . . . . 154 Do.

6. Ranchi-Lohardaga-Tori . . . . . 69 Do.

9. Ranchi-Giridih via Hararibagh Koderma . . 252 Do.

8. Dumka-Vaidhanathdham . . . . . 63 Do.

9. Sanguli-Valmikinagar . . . . . . . 110.13 21.00 (Survey
reports
under

10. Muzaffarpur to Raxaul via Sangauli . . 129 19.00 cxamination

11. Paralle] BG line from Hajipur 1o Bachwara 71.45 18.19 »”

NDMC Garbage Waste Bin near INA
Swper Bazar

298S. SHRI HARISH KUMAR
GANGWAR:  Willl the Minister of
HEALTH AND FAMILY WELFARE be
pleased to gtate.

(a) whether it is a fact that there is a
NDMC garbage waste bin near INA
Super Bazar, New Delhi on an open
ganda nallah emitting bad and stinking
smell making it difficult for residents of
Kidwai Nagar Government quarters to

: live there;

(b) if %0, reasons for the same; and

(c) steps taken to remedy the situation?
2508 LS—S.

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (¢), NDMC has
informed that there is a garbage bin op-
posite INA Super Bazar near the ganda
nallah which is on the vicinity of the Kid-
wai Nagar quarters. The garbage bin is a
collection centre for garbage from meat,
fish, vegitable and fruit market and gar-
bage from it is removed legularly.

T fget afafe
2986. st RY@mE wiTc /gl :
AqT TW WY A TATA FY FAT F F
(%) 1 s Hara # fg
sraterga afafa afss 1 € 3 &g
X HATHG G qE WA FTE AE §; AR
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(=) afz g, @ sar 3% =AW

¥ raramar fg=<r afafr v w7 W@

& frqr v ?

Tt darma ¥ Aq; G961 w4 faqia
% 3qqar (q1 qFAEAA) 0 (¥) W7
(). svTaa. wEATE AT T QU
a3 fe=h ramee Afafr 7 20 T3
TaTT 7 1973 A #1 ag atafy afzv
g ¥ Afer wra 1982w fagnaor
favia ¥ wAaTe 77 warTw £1 @7 4f5-
frat ¥ =ra wrg oz afafr 91w w7
£ w1 4 7 At ¥ qAA37 € {30
T EATE ZI T AN ¥ AT O

naria fkase

2987. Wi ewmt arfws ;¥
frrqr st A% fq g9 o TR N F
w7 fw 1

(%) ¥ qa77y s qEETIATT
qv, fag ¥=Im sverr €1 wrnfans
v fwTn r = frerfeoras
fatg AT ST M AT W Af 2wy

() afzzr ar 3=t &Y |y
§ o = Haw & ¥ gAY € omf 2

fren ot gegfa 301 s w2aiw
qARAT € TIT wA (dERt wow
) - (%) @ (7). A ¥ 0w
AN JAZ X LT T A a7 e (7
¢ & a3 fraris w1 gag N ow
aawT A A fawfaarag 2, o
wTrdz AR V1 7gfr 97 2 Am afx
gz wivar fafwar oerfam, freiy
frafagrag, v frefrors
urfz = o gt f1 9gfr 97
Q% & Jfw qeqT ¥ §7 F 7d 6T 3

M ¢ I9gE g | IR 78 W
=¥ A fw T 378 AT 9T faae
i |

f=t farafraraa, warg gfem
freafaarrs arfz &1 = faem-
frorag F9z * aer-wgq wiufyag &
W= %y €73 ¥ vavfy, frexfaarag
TRHET X3 qTAl wegro fedt afafreg
CEEATI I AA T | (A
wfretyr s1aet gAeT otufaga
€ @rd1 qATEA Aravytrar & 4 qATy
fearitz gramae ot ofFw sam
afyfagw, 1950 & g=rag TRITT B

qxrry fqgrits € foma ¥1 g
fut w73 & %3 77 1963 7 A7 fraT?
e mar @ wa et Grortegrag
AUH! AT Tt qEqY & €1 R 9Py
fwar w3 a1 o tegrits ®ré agorpe
T €73 & 99 7 AH 91 1 e
tearits me qargs 18 ¥, 1 tHe
T rqr frgaq 7 et T AW T
T AT AT § wE QTR §1 AR AT
T e ferw g g1 AT

Wagoa loeding Position i SE  Rallway

2988 SHRI LAKSHMAN MALLICK:
Will the Minnter of RAILWAYS be
Pleased 0 glate:

(a) whether it is a fact that the wagon
loading poution in South Easiern Railwa)
bis suflered a great et back recently,

(b) if o, the rcasons therefor; and

(c) the eflorty made by the Gowern-
mco; to improve the situatioa?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN:
TARY AFFAIRS (SHRI MALLIKAR
JUN): (a) 10 (¢). During the month o
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August, 1982 only there was some set

. back due to less offer of traffic by the
principal users of rail transport which
affected loading on the railways as a whole
as well as on the South Fastern Ruilway.
It dropped from a level of 9600 to 9900
to the level of 9100 wagons in August on
the S.E. Railway, However, the traflic
has pickad up in Sepiember 1o abour 9300
wagons and in Ouiober upto 10th it was
Y600 wagons per day. Close contucts are
being mumntaineg  with  the  principal
customers and the trend haq been reverwcd
now,

Lastitutions performing Open Heart Surgery
in India

2989. SHRI  ANANITHA  RAMULU
MALLU:  Will the Minister of HEALTH
AND FAMILY WFLFARLE be pleased
1o state:

(a) the details regarding the numes of
the Institutions,  State-wise, performing
open  heart surgery in  India and the
member of bed, which have been provided
in each Inditution;

(b) what is the average time tuken for
a patient’s first visit 10 the Department of
Heart Discase 10 the cardiac surgery per-
formed in the normal courwe of time; and

(c) what «em nre bring taken to
minimise this time so that persons requir-
ing heart surgery are operated within 3
or 4 months?

THE MINISTFR OF HFALTH AND
FAMILY WELFARI' (SHRI B. SHAN-
KARANAND): (a) According to in-
formation available, open heart surgery
is being parformed in India in the follow-
ing Institutions:—

Karala
1. Smaritan Hospital, Alwaye.

2. Sree Chitra Tirumal Research Centre,
Trivandrum.

Madhya Pradesh

1. Kasturba Hospital, Bhopal.
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Maharashtra

1. J. J, Group Hospital, Bombay,
2. K. E. M. Hospital, Bombay,

3. Bombay Hospital, Bombay,

4. Jaslok Hospital. Bombay,

S. Dr.  Balabhai  Nanavati  Hospital,
Bombay.

6. N. M. Wadia Institute of Cardiology,
Pune.

7. Armed Forces Medical College, Pune
(40 beds).

Tamil Nadu

1. Southern Railway Hecadquarters

Hospital. Perumbur, Madras.

2. Government General Hospital,

Madras.
3. Christian Medical College Hospital,
Vellore (50 bads).

Untar Pradesh

1. G. S. V. M. Medical College, Kanpur
(30-35 beds).
West Bengal

1. S.S.K.M. Hospital, Calcutta.
Delhi

1. All India Institute of Medical
Sciences, New Dchi (35 beds).

2. G. B. Pant Hospital, New Delhi
(44 beds).

Chandigarh.

1. Poy Graduate Institute. Chandigarh
(25 beds).

(b) The position varies from time to
time depending  upon various relevan$

factors.

(c) Health is on the State List. How-
ever, within the constraint of resources,
continuous eflorts are made to improve
the availability of specialist services,
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Guidelines for a (GHS Dinpemsary to
Function full I)ay and to Function m the
Night

2991. SHR1 ZAINUL BASHER: Wil
the Mimmister of HEALTH AND FAMILY
WELFARE be pleased to state.

(a) the guidelincs, if any, laid down for
making a CGHS Dupensary in the Capi-
ta] to function full day and work in the
night also, apart from the morning and
evening shifts;

(b) the expericnce gathered as 3 result
of fuactioning of some of the dispensaries
on a full day basis in the Capital;
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(c) to which other Dispensaries will
this facility be extended as a result of the
above cxperiment and how will these be
sclected; and

(d) whether one of the qualifications for
such g dispensary is that # should have
readential accommodation for the Medical
Officer and the para-medical staff?

THE MINITER OF HEALTH AND
FAMILY WELFARE (SHRI B
SHANKARANAND: (a) to (d). Some of
the CGHS Duspemsarics are functoning for
the full day and have emcrgency arrange-
ments a1 aight m addition. These afrange-
menty hive been made on an tlptﬂﬂltlllll
bass. It n proposed to mtroduce the
12 hour functuming urrangements m 1S
Dupemances having cacemve work-load.

Private Paven (o Raliway Oficers
Abwrhed i  Public | ndertaking

2992 SHRI ZAINUL BASHER Wil
the Vmser of RAH WAYS e pleased
o tefer 10 e reply given to part ic) of
Unmstarred Quesion No 1204 on 15th
Juby. 1981 regantiag privale  passes to
Railway (Xficers atmoebed v Pubic Un-
de takag ang uvalc --

(o) whcther the roqurnic niormaton has
e hoen collected,

() of so, whether he would lay 1t on |h;
Table of the Houw and

(<) if o, the reasons therefor and how
long more wil] st take?

THF DEPUTY  MINISTER IN  THE
MINISTRY  OF RAILWAYS AND IN
THE DFPARTMENT OF PARLIA:
MENTARY AFFAIRS (SHRI MALLI
KARJUN): (a) to (¢). The requisite infor
mation has since been collected andg fur
nished to the Department of Parliamentarn
Affais for laying it on the Table of th
Sabha. The information i, however, in
dicated in the statement attached.
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Statement
Dite of Date of Date of Total Railway
app nntment  procceding  permancnt Service
S N3. Naim: of Accounts on the on dupu-  absorntion
Ofhcers Rlys. tation in pabhc
un Kv-rtak-
ig
1. Str K K. Chatterjee 6-32-58 27-12-80 s1-10-81 23 years 8 months
26 days
2. Shri BK Ry . 25-10-44 18-4-78 1-3-80 35 ycars g months
7 duys
3. S H Kroshoamurthy 1-10-80 29-4-78 29-5-81 21 yrars 7 months
28 d’A)’i
4. Shri S.Subramasiam 15-6-43 9-3-78 24 yerrs 8 moths
22 d.ys
5. Suri RN Patri . 5-9-44 1-8-97 1-11-97 33 ycars 1 month
27 days
6. S PSS Bam 24-1-57 24-1-t0 23 years.
9. S DB Trlang 22-10-58 1-1-99 20 years 2 months
B Siri VG Panickr 13-1-49 25-5-01 32 years

Eaquiny report of  Dakshin Faprew
sccident near Agra

2997 SHRI N, K.
Will  the Minister of
pleased o state:

SHEIJIWAL KAR:
RAILWAYS be

(a) whcther the cnginry in the matter

of fag  serious  accident of 21 Down
Daksh-n Express at Agrag has been com-
pleted;

(h) if so, what is the result of enquiry;
(¢) if not., reasoms for delay; and

(d) when  the earuiry will  be com-

pleted?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARIIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (d). The accident involv-
ing 21 Dn, Dakshin Express at Agra
Cantt. on 27th January 1982, has heen
€nquired into by the Commissioner of
Railway Safety, Bombay, who is an in-
dependent statutory  authority functionng
under the Ministry of Civil Aviation. The
Inquiring Officer has already submitted bis

preliminary report and  according to his
provisional findings, the uaccident was due
10 failure of railway staff. His final report
covering all aspects und details is, how-
cever, awaited.

azrgr wt fra| o & TA A
/ATLT R1AT

2994. s Feor wam@ fag:
rary Aiv ofRiT Eeain Hat a8 aAm
1 37 w7 fF

(%) =1 @8 &=x ¥ fF 73=w,
1982 WM FY qfaTT Feqmwr WA F
®Y § ®AQT ATOA

(=) afx g, @1 57 49 § fF7 Y
T 1 ®ULET ML E ; AN

() ¥ FAFH B gedq  fRad
FHit 1 o g v A g ?
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Taee; wYT qftwe wEawr wad
(=t &> W) 2 (%) &

(=) T ® STTEE wRedt
ya~T B AT € 7F W AT & afg
v & fqu aree fegr I 20 @
AeTH W7 T ofRat €1 W
HEQYT WO AT R 1 AT T ATy
ATy & T gfAE €1 At w6
agrT ¥ & fagw f2g A ¥ ofrare
FEGTO €TARA & AT GENWT T T
v r Ifrarr famrdE Ane @
ATTETT W7 I7 GIATT ATA & 419 &
=T ¥ ®Y €74 & gqrH fev qmA §

(n) ofrare =g w1 ¥R w1 ¥ Y

w17 ¥ fau o whygra e=0 a0 ¢
arariagy 1 "%g e /We JA R

gi:BFE nifgsl € TEnT @@

2995. | pew *w fey : et
™ owEAT G AR Y ywT I f

(w) ‘mwm“wkﬁ?ﬁzﬁﬁ
gergrz AT 1 AT WA .
fawrs 2 fas © vTT ¥R AW agy
g2t & 0% Or

(w) afr g, A 37 mfrm &
W Tw ? N

(n) ¥ mfrE &t AR WY
oy wa@ 30 o mfw & v &
avn ¥ Wz & fav w7 gfaoter
eTanx dare fear w0

(v) afe i, o e s
g, WY

(x) =fz 3%, a1 =& w@ @™
g?
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tw g ¥ var e W o
¥ great (st wfewid®)  (v) Wit
(w). wrg y mfeg & &, e
fraifrr ofr = 1982 W, -
AT & 100 fe HTs Tfr W A waTeT
90 fx W wfr ST wv & TR o,
qre wrer mfEqy AT 175/ 176 AT
TETYH, 15/16 XV> A VA,
141/142 STOHTR  TRIWR,  59/60
frrafy owdg o1t /2 gran-feedt
wawt 47 &1 fatfery nfr g0 f sfto
Tix &> iy AW ET 95 Ko fto Wiy w2

ST R

(7) & (v). w3¥ o WP & AT
ANG-ATTE B mAMA wvy awa frafa
¥ g™ &1 AT @ O gevory &
=g Aqr qTir AN 81 Weeera
¥ Tay gU ag e srawtre g g,
WA awn ¥ YT ¢ fan gyong
LA I O

tn % w} sofedl & @y 1w wpin
UL A S A el SRS T

2996 W T fowis @yrws
WG Ow CITRIT &F % nE
terc B I I L

() & v ¥ w R T
whem & ¥3 8507 A9 TR
wTVT ¥ AT # wrf el Aq
fem ¢ w17 afr g, @t wx

(=) =fx wh, ot 5g Fqex
aw for qom ;W

() fowx 7wyt siergt €
L
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ey st AT weglor war
(o W wwTtasr) (%) T
agear waeor fawrr 7 1981-82 #
R =fwgl w1 0% T FEA
qawo ST ¢

() g Teq @Y ISAT

(7) wfs fava & g© &=t & o
weTT § Srw-qeaT A4 gE & wifan
fava & wge ST w7 A qARTA ST
LA

T Gt aqr ®qL O §) Q@ w6t
€aa g afg

2997. st vy faxig qrAam

&qT 'O ‘:ﬁ' of vt wEw o ]l
og T3 Y F wda fr

(¥) ™0 & e Tind A g7

e frAdr @

(@) ¢ m

&,

® FTIOU AT

(n) fava 7 wq _7tfmai #Y g7
qey fem 2

(9) war ag 79 @ fx a3 T w1
At 1 At 7 afg ww & owd
® Wi afz g, a1 ¥mAt 7 fraar gfg
wiatd ok

(%) ¥ q7#Tc 7 ag T A0
AR & AT ¥ w97
va § wE e frar & o afz
g, & FFerwr w1 figr w91 vk
afe Y, & ag *a a= fear o ?

e wir  ofoare wsair ®a
(st @ TeIAR) : (F) wEE
e v or = wfem oAt ¥ foe
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¥ Gwd ¥ abrr mw v & dfew
§ o & s 25 wrg QY HHHE
g

(@) wa QT FT  JF T
ZTaXFA  qfAAT FOAFAT |

() fawg qx % @z Afiwr w@
qgear frAat @ % Ak ¥ fawadg
qiFET  IqAH AL & |

() 3 =rew, 1982 ¥ ©a)-
wTzfaT & 91F 957 F71 TgFT 660. 75
T Qi fRAT 9T F TIA T 847 . 42
%qq wiq (et T FT feqr mr & AR
JTAATC TAF AW T g @ qOHS
FT 7T M7 E

TR A FJA @A @I
TERYA TATATIA  FIEERAATTOST AT
T 620 FTT I (FHAY 479 ¥ 437 I
837 w71 WA fFAr am FW A
gaaftr T & 51 1981-82 F A
oIy FEATIA FTSIRATAES T

~ B FAT O A FAT 92§ qaiqg

912.80 FrafAfF ar FTWH
FATIIA—BTTIRAATALT T AN
arat F qaAt A qorraT g1 FRar A
A

() wwa <qa % Tfeat 1 qar
ama & fAn oo ge &Y ° usm
= g RE qaaq qgt frar mar g
fagr T ARAT @7 [T AFAT
qrdE wrpfasT AEa Ty
gra ad  1955-58 & 3Irrq fFar
T 9T | A AFTIA@ H UF A4
TEE 9 AT qFA0 FIA F Rt
swearg o7 faa @@t frar s ow@r

4
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g7 Qa1 @ w10 A T AW adq
ufga wredly  wigfeaw deaw AR
Wt gfaws  deqAl T @@ AT

2993. Wt W famry wraam :
qr Tavesy vq afar s HAT
qg T F FO oF47 E

(¥) 2o & gz Qfmar w1 3o
gemr feaar ¥

(F) was 99 go@ F AR
ERC L ICIE SR GEEE L L i

() #ar s #1 faa g2@
It F oA F fqu wfgT arEw
grgfasm d=arT G& 97 wfus g
A AT § W) afx g, a F&f W AR
FT TT; AR

(w) aar gz@ AW F XA
FFR FTU F1E T Ao fwar
war & W afz g, A w7 7 Atz A,
A w3 aF fear aromw ?

ges ¢ stz ufcare agator wal
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(@). gz@ Qui F g7 3| IR
agt 2, zAfFu I W gsm T A
qifer & &1 TET F=AT 3T ARl
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R T=E ¥ OF FEEAT 6337
fear war g aifes €4F a7 qT go
AT (A= FEIT TEART FT I
T |/ |

AT M & wrowr Ny 96 A
* dqg § wNa [qWww

2999. ot T famry WA :
wqT Tqresq WYX qfAre weaw  Hal
gg qamE F FAOT K41 fF o

(%) #ar &&FR 7 w3 Afra
TN A& T F FTION AT T HREON
HIA AT F( AGAT F GEIH A RE
sy qaqe frar ;AR

(=) afz g, ai @ 7 afz 7§,
ar ar  oAT gIEw fFY STy WY
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(7) i gfyar wmr fagao
FEAFA FAFTT G GIAGT AT
F A w ¥ gfyae FF oMo
g AT AT X 9 qeg 3T AT
qar A F f9w 8 g gu aar §
qTd FETAT T KT AT &

Concessional /free railway travel for the
handicapped

3000. SHRI ARJUN SETHI: Will the

Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that Railway
Ministry has allowed the handicapped per-
sons concessional or free travel;

(b) if so. details thereof;

(c) whether a minoy handicapped person
is allowed to travel free;



135 Written Answers

(d) whether Government have given arff;
concession to the handicapped persons who
travel for treatment to some oOther cities
twice or thrice a year for medical advice;
and

(e) if so, the number of such cases dur-
ing last two years?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND 1IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (e). Indian Railways
extend the facility of concession of 75 per
cent in first and second class fares to the
Blind persons, Cancer/T.B. and non-
infectious Leprosy patients subject to the
fulfilment of certain prescribed conditions.
Orthopaedically Handicapped persons who
cannot travel without an escort, are also
allowed this concession, The concession is
avajlable for undertaking any number of
journeys and can be availed by minors
also, Statistics in respect of journeys un-

dertaken by the handicapped are not
maiatained.

Fund for National Highway Roaq
Works in Andhra Pradesh

3001. SHR1 SUBHASH CHANDRA
BOSE ALLURIL  Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether it is a fact that Andhra
Pradesh  Government approached the
Union  Government for releasing an
amount of Rs. 77.02 lakhs for National
Highway road works in that State;

(b) if so, whether the funds have been
released; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESARI): (a) No, Sir.

(b) and (c). Does not arise. A sum of
Rs. 760 lakhs has, however, been allotted
1o Andhra Pradesh for improvement works
on National Highways as part of 1982-83
Plan of works.

ASVINA 30, 1904 (S4KA)
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Sending Original Letters in Hindi to State
Governments in Zone a2 and B~

3003. SHRI RAMAVATAR SHASTRIL
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the total number of original letters
issued by the Ministry to each State Go-
vernment's in Zone ‘A’ and ‘B’ during the
first six months in 1982 and the number
of English and Hindi letters among them
separately;

(b) whether according to the Official
Language Act, 1963 there is a provision
for sending all such original letters to
such States in Hindj;

() if so, the reasons for sending
original letters in English to such States;

and

(d) the steps being taken to ensure that
original letters to such States in future
will be sent in Hindi?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KEBSARI): (a) No separate figures of
original letters issued to each State Go-
vernment in Zone ‘A’ and ‘B’ maintained.

(b) to (d). There is no provision in the
Official Languages Act, 1963 for sending
all original letters to such States in Hindi.
However, the Official Languages (Use for
official purposes of the Union) Rules,

OCTOBER 22, 1982 -~
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1976 provide for sending such letters to
States in Region ‘A’ and ‘B' in Hindi.

Efforts are made to comply with the
provision of the said rules and progress in
this regard is reviewed periodically in the
meetings of the Official Languages Im-
plementation Committee, Check points
have alsg been set up.

Chitauni Bagha Rail Bridge

3004. SHRI1 ASHFAQ  HUSSAIN:
Will the Minister of RAILWAYS_ .be
pleased to state;

(a) the progress of Chitauni Bagha
Rail bridge on North Eastern Railway;

(b) date and year on which its founda-
tion was laid by the Prime Minister;

(c) is it a fact that material dumped
around this bridge for itg construction is
being diverted to some other place; and

(d) when its construction work will be
started?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) 9.1 per cent.

stone of this bridge
Prime Minister on

(b) Foundation
was Taid by the
22-10-1973,

(c) No.

(d) There is no proposal to abandon
the scheme.  Necessary funds for the
construction of the protection works of
the proposed bridge have not yet been
released by the Ministry of Irrigation, In
the meantime a technical committee,
specially constituted for ths purpose, has
recently submitted its report, based on
Model Studies carried ow at CWPRS/
Pune  regarding technical requirements
of the proposed bridge, which is under
examination, The estimate for this pro-
ject is also under revision by the N.E.
Railways, in the light of the recommen-
dations of the Technical Committee., Be-
fore taking up the work in full swing,
the question of providing necessary funds,
as per the revised estimates will have to
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be settled with the State Governments of
Uttar Pradesh and Bihar and the Ministry
of Irrigation.

E.M.U. Rakes with Central and Western
Railways

3005. SHRI J. S. PATIL: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number of E.M.U. Rakes with
the Central and Western Railways as on
1 September, 1982;

(b) the number of such rakes which
are duc for replacement with each of the
Railways;

(c) the number of new rakes gupplied
during this financial year so far to each
of these Railways for Bombay Suburban
Services and the number of rakes likely
to be supplied By 31 March, 1983; and

(d) the number of rakes ordered by
each of these Railways for Bombay Sub-
urban Services and the delivery schedule
drawn for the game?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) Central Railway: 68

rakes,
‘

Western Railway: 60 rakes.

(b) Central Railway: 13 rakes.
Western Railway: 3 rakes.

(c) Central Railway: 3 full rakes.

Western Ruailway: Nil.

10 rakeg (including 3 rakeg already
supplied) are likely to be supplied as
committed by M/s. Jessops, Calcutta,

(d) (i) Total number of rakes as
ordered both on replacemnt and addi-
tional account by Railway Board are as
follows:

Central Railway: 29 rakes.

Western Railway: 10 rakes.

ASVINA 30, 1904 (SAKA.) VY r664Cis amremn. . -

s(ii) Delivery scheduJe as under has
been programmed so far:

——-

Year Centrat Railway Westerm Raitway

1982-83 10 rakes -
1983-84 8 rukes 2 rakes
1984-85 3 rakes

11 rakes

The programme for the balance rakes.
will be decided later.

House building advan:e for DTC
employees

3006. SHRI HIRALAL R. PARMAR:
Will the Minister of SHIPPING AND

TRANSPORT be pleased to state:

(a) whether House Building Advance
to the employees of DTC is not given;

(b) if so, reasons therefor; and

(c) the time by which scheme of
advancing this loan to the employees will
be introduced in DTC like other Govern-
ment offices?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESARI): (a) Yes, Sir. -

(b) and (c) The Board of D.T.C. has
passed a resolution to make House Build-
ing Advance applicable to D.T.C. em-
ployees. Stcps are being taken to makex
necessary provisions in D.T.C. budget.

Introduction of Centrally sponsored
rural health scheme during 1982-83

3007. SHRI MOHAN LAL PATEL:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether it is a fact that centrally
sponsored scheme has been introduced in
various States to provide adequate health
facilities in the rural areas during the year
1982-83;

(b) whether this scheme has also bcen
sponsored in Gujarat; and
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(c) if so, the Central financial assistance
given in the year 1982-83 and the progress
of the work done in Gujarat?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) The following
- Centrally Sponsored Scheme have been
.introduced during the year 1982-83:—

1. Training of male
Workers.

MuMlipurpose

2. Training of Community Health

Officers.

3. Training of other pecialists, para-
medicals and para-professionals
who are in service in rura] areas.

The above Centrally Sponsored Schemes
:are only in relation to the training of
personnel. Their employment is. how-
+ever, a part of the State Sector Minimum
Needs Programme.

(b) and (c) The States, including
Gujarat have been requestesl to send ¢heir
proposals in respect of Schemes men-
tioned at (1) and (3) above. Necessary
financial allocation will be made after
getting proposal from Gujarat Govern-
ment. As regards the training of Com-
munity Hecalth Officers, they are proposcd
to be trained in the Central Training
Institute; and the expenditure will be met
directly by the Central Government for
all the candidates deputed for training by
-the States.

Providing blinker lights at the crossing
of zonal road

3008. SHRI ZAINUL BASHER: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to refer to the
reply given to Unstarred Question No, 11
on 8 July. 1982 regarding traffic intensity
survey of the zonal road and state:

(a) what ig the norm of passenger car
units down to determine ‘heavy intensity’
of traffic on a thorough fare in the
Capital and ¢hat on a road in a residential
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(b) whether he is aware that in view
of the heavy traffic passing from Palam
Airport in connection with the ensuing
Asiad Games. the intensity of traffic on
the main roag (Rao Tula Ram Marg)
is likely to be considerably increased;

(c) whether in view of that Govern-
ment will consider the desirability of
providing blinker lights at this crossing;
and

(d) if not, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM
KESARI): (a) to (d) Congestion on
roads in urban areag 1s governed by the
width of road, capacity of intes-sections
and composition of intensiy of traffic.
The peak-hour capacity of Rao Tularam
Marg, which is a 4-lanc divided carriage-
way would be about 3000 PCUs per
hour which is well above the present and
the expected increase in traffic during the
Asiad. According to Declhi Adminis-
tration a zcbra crossing has been provid-
ed by them and they are also putting up
cautionary signs. In view of this, putting
up of blinker lightg at present is not
consitdered necessary by them.

Return of Hijackers

3009. SHRI M. RAMGOPAL
REDDY:

SHRI SUBHASH YADAV:
Will the Minister of FXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have taken
any further step; for getting ¢he five Sikh
hijackers who forced an Indian Airlines
Bocing to land at Lahore during 1981;

(b) what js reaction of the Government
of Pakistan in regard thereto;

(c) whether the matter hag been taken
up recently with the Government of
Pakistan; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Since Sep-
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tember 30, 1981 the Government has, on
different occasions, both verbally and ia
writing asked the Pakistan Government
to return the apprehended hijackers.

(b) President Zia has given an assu-
rance that the hijackers would be returned
to India after interrogations were over.
However, this assurance is yet (o be im-
plemented.

(¢) and (d) It wag taken up agaln
during Foreign Secretary’s visit to Pakis-
tan in August, 1982. Government are
pursuing the matter with the Government
of Pakistan,

——

Scholarships (0 Scheduled Castes/Sche-
duled Tribes Students

3010. SHRT ANANTHA RAMULU
MALLU: Will the Minister of EDU-
CATION AND CULTURE be pleased to
state .

(a) whether it is a fact that Govern-
ment have recently decided to give more
benefits to  the students of Scheduled
Castes and Scheduied ‘Tribes during the
current financial year.

(b) if so, the details regarding the
amount sanctioned for this purpose; and

(¢) the number of students belonging
to Scheduley Castes and Scheduled Tribes
who will be benefited with these ¢cholar-
ships?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULIURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) to (c)
A statement indicating further benefits
given to the Scheduled Castes and Sche-
duled Tribes students under the scholar-
ship schemes operated by the Ministry of
Education and Culture and Ministry of
Home Affairs is laid on the Table of the
House, [Placed in Library. See No,
5554/72).
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™A gUn A@ T yRA) EHEI 6
mwfa e rqAwa

3011. i Y TN wTEm

aqT TR el qF JATN FY FIT
s fF .

(%) =ar sfafes g s,
W A BN 9@ ww 784 (§)/
130/5 femi® 5 w@Q, 1979
gro gfem fear mar a1 fF oW
gTT a9 IAX T FIIT F FIAY
FATEY #1 WA g e a1 ®
<= agl f& a1 gwar

(@) afz gf, ar aar SaX AT
* @ FAAi FT W|WE g
faorg a9 & 9gAF FATSU  F
Y ¥ sy fwar mar g ; A

(w) afzgr, d @® aaT FIXO
g f& 5 ww@er, 1979 F wRwWt
# qE Ag AT mar WX 39
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fare a7 # ToWwawor A0 fEar
@Y, W F FHAT A QT
faig a9 # ww F T=HF 9 7

T daa ® awn wwdla wW
fanmr ® 9w F@l (s wlwesa) o
(%) 5-2-79 *i Ia< ¥WT 7 ferla
mez ¢ q T @ fF suR w@a
gav & fafuse wiwsr &1 Fa=
IR WF X qEwa frar o awar
g fadew ® WI goar a9 ¥,
forgar woar fast gaw wiT 9A9E,
g Agr fwar S« o"sr o

(=) it gf, @ga® gar A@fa-
FTIC[agrs FASEN &I FH
feg & Wa geer fawe @@ & qan
fastima: gt fEam T &
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(w) Iqqax &=t 5-2-79
F1 owmeisrw  fAdasl 90 A
aar g1 tF IR F fA0ws W
oot 9w § g gas gl wfa-
F/agaF FARTE F ET A
g fF7 WA qC 3§ TF AT
¥ ZAA AT W omagAr W A
fera a7 ¥ gdrg I X 74T
fagraq: FTgarafa #33 &1 "R3q
el fga # fagr sr s g0

"Theft of Railway Goods in Sikohabad,
Northern Railway

*3012. SHRI DAYA RAM SHAKYA:
Will the Minister of RAILWAYS be
pleased to gtate:

(a) whether it is a fact that some time
ago the Shikohabad Civil Police had
received large quantity of gstolen railway
goods in Shikohabad (Northern Railway);

(b) whether it is a fact that the theft
at Shikohabad wag committed with the
connivance of G.R.P. ang R.P.F, orficial;

(c) if not, why could it not be prevent-
ed by RPF. and the rcasons for its in-
ability to work out the theft cases;

(d) whether involvement of some of
the senior officers have come to light and
a diary recovered which containcd details
of distribution of money among the
-officerg connected with theft; and

(e) the details of the immediate action
taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALL:-
KARJUN): (a) In the month of July,
1982, Civil Police, Shikohabad recovered
some pig iron, G.I. Pipes and Drums con-
taining diesel oil etc. suspected to be
stolen from railway and a country made
- pistol;

(b) ana (¢) Connivance, if any, of
G.R.P./R.P.F, will be determined on the

-completion of the investigation of the
. cases registered by the Police;
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(d) and (e) During the course of in-
vestigation, Police recovered anote books
containing some entries relating to money
transactions. From these entries, it ap-
pears that some Government employees.
mentioned by rank, were involved in
such transactions. The concerned police
authorities have been requested to investi-
gate the cases thoroughly and identify
the officers involved in the transactions.
Necessary action would be taken in the
light of the result of Police investigation.
Meanwhile. th; R.P.F. staff posted at
Shikohabad and the OC/RPF/Etawah
having jurisdiction over Shikohabad have
alrcady been transferred.

fregaiz (sex ™a) & WA vwm
€ T

3012. W QTR Mwa : TG A
A gg T AT FIT FIA (F

(¥) #ar g ®9 2 f& ¥© 799
74 forwraranz fafas gfaa 7 fasrgra
(397 ¥a) & @A MAT AWE
a9 AT ¥ Fanz frar 4

() zar @z 73 ? f& fowrgr-
T H FEE AT AT W AR
gf7 a7 ¥ FIz-TE 7 I A
T 97

(7) afz adr, A1 @& gqfAa
7 FTT T QT AL TARC AT AT

TR A F OWEAT FTOGAT AMA
T TAFI AAFAAT F AT FAT §

(q) 3ar g% §9 afwe =fa-
T & wife g A A amRd
grdt & AR oF Trad faar & faad
-i"rfr%qaa] wfasfeat FNTa13
dTary F AT § ;AR

(¥) av #1 wE FEaAT

NF YT a4 g7
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W Aamwg | wq GEA0T ®G
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q AT FIA WT 3T A9-27 § qfew-
faa afasfar & o Fa3 @
w7 foar war 3 17 # Ara-
qEATA F qfRTq F QAT 9 qEAWE
®FRATE FI1 FqrOa7 | gH/r A forFr-
Zrarg ¥ 907 37 AT IT § FAATAT
e grfwaT s3ifew 3. 4 Fo TITAT
frax afas= qa & forgrarr mar
g ®1 wgy @1 wgraraAfer 7 frar
mar 2

Deduction of Indian Income-tax from
American Citizens employed by Amecrican
Embassy School N

3013. SHRI R. N, RAKESH: Will the
Minister of EXTERNAL AFFAIRS be
Pleased to state:

_ (a) whether the Embassy of US.A.
in New Delhi and American Embassy
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School are allowed to employ locally
resident American citizens without prior
knowledge of his Ministry and the
Reserve Bank of India; and

(b) whether the particular Embassy
and similar organisations located at dip-
lomatic premises are deducting Indian
Income-Tax from persons whom they are
paying Rs, 200 per day or at higher
rates?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM). (a) In accor-
dance with the established practice, when
thc Embassy of the United States of
America employs US citizens on its staff,
it ig periodically brought to the notice of
the Ministry of External Affairs. The
American Embassy School, in accordance
with an understanding with the Ministry
of External Affairs, can employ staff of
American nationality. The recrifitment of
such staff is, however, invariably notified
to the Government of India,

(b) The understanding befween the
US Embassy Schoo! and the Ministry of
External Affairg provides for the exemp-
tion from Indian income-tax of a limited
number of memberg of the US Embassy
School’s staff of Ameri¢an nationality.

Sending of skin pieces cut out of Leprosy
patient by Calcutta Doctors to AIIMS to
develop anti leprosy vaccine

3014. SHRI RAJNATH SONKAR-
SHASTRI: Will  the Minister of
HEALTH AND FAMILY WELFARE be
pleased to gtate:

(a) whether it is a fact that a doctor
in Calcutta is sending skin pieces cut out
of leprosy patients for experimentation
to the Head of a department of the All
India Institute of Medical Sciences, New
Delhi, to develop an anti-leprosy vaccine;

(b) if so, details thereof; and

(c) hag the doctor taken clearance
from the Ethical Review Committee,
which is a must to try out the vaccine
on humans?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b) The Head
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of the Department of Bio-Chemistry of
the All India Institute of Medical Scien-
ces has been obtaining skin biopsies from
leprosy patients from Calcutta as well as
from some other leprosy clinics. Biopsy
of patienty suffering from skin diseases
including leprosy is a standard and accep-
ted routine, procedure, required for dia-
gnosis and treatment of disease. This is
followed all over the world. The material
being obtained in this case was used for
making a preparation which ig helpful in
diagnosing ang classifying the state of the
discase in patients. It is a standard pro-
cedure and is not experimentation.
Material obtained is not used as a com-
ponent of the anti-leprosy vaccine which
is based on non-disease producing bacteria
which can be grown in the laboratory.

(c) No clinical trialg were done at the
Biochemistry department of the All India
Institute of Medical Sciences. Accord-
ing to the permission given by the Drugs
Controller of India in this case, ecthical
clearance i to be obtained by the res-
pective Ethics committee of the institu-
tion, conducting such trials.

Increase in liquor consumption in  the
country

3015. SWAMI INDERVESH: Will the
Minister of SOCTAL. WELFARE be
pleased to state:

(a) whether keeping in view the pace
at which the consumption of liquor is
increasing,. Government will take any
fresh steps to succeed in its object of
controlling this evil; and

(b) whether there is any difficulty in
this; and

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) to (c)
The implementation of prohibition policy
is a State subject. The Central Govern-
ment has however, issued guidelines to
the States from time to time for enforce-
meny of prohibition. The Government of
India hag also undertaken to compensate
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the States to the extent of 50 per cent
of loss in excise revenue based on the
revenue receipts of the financial year
1977-78. The Central Government has
been continuously making efforts to edo-
cate people abbut the evils of drinking
through mass-media as well as by en-
couraging the voluntary organisation
through grants for educative publicity.

Appointment of lo:al (Health) authority
under PFA, ACT, 1954

3016. SHRI SATISH PRASAD
SINGH. Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that section 2
(vitia) of the Prevention of Food Adul-
teration Act, 1954 makes it clear that only
one officer can be appointed as Local
(Health) Authority in relation to a parti-
cular local arca ag the word is “The
officer Appointed” as in case of Section
2(vi) of the PFA Act, whereas sections
4, 8 and 9 make it clear about require-
ments of more than ong establishments
and persons; and

(b) if so, action contemplated by the
Government to appoint one local
(Health) Authority as per PFA Act, 1954
for local area of Union territory of Delhi?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN.
KARANAND): (a) No.

(b) Doeg not arise.
Setting up of National Museum of Man

3017. DR. VASANT KUMAR PAN-
DIT: Will the Minister of EDUCATION
AND CULTURE be pleaseq to state:

(a) whether Government have decided
to establish ‘The National Museum of
Man' at Bhopal as a scheme to fulfil the
implementation of Government's archival
policy;

(b) when was this decision taken and
what progress has been achieved by the
National Archives of India till to-day;
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7
(c) what are the details of its prelimi-
nary plan and scheme;

(d) whether Government have identi-
fied the most suitable site, size of plot
and location in Bhopal for the National
Museum of Man; and

(e) if not, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to
(e): The Nationa] Museum of Man has
not been sct up in implementation of the
archival policy,

The National Museum of Man was set
up in 1977 as a Subordinate Office of the
Government, as an Institution where Man
and his activities from the earliest pre-
historic times to present day shall be dealt
with taking into account the biological
and cultural development of Man  consi-
dering Man in the total perspective of
mankind. The National Museum of Man
would be mainly projecting the follow-
ing:

(a) Man’s bio-cultural adaptation and
conquest of amature,

(b) The evolution of the Indian Man in
blo-cultural aspects.

(¢) Developmeny of Indian Society in
its unity and diversity.

The National Museum of Man was ini-
tially set up at New Delhi temporarily but
was later shifted to Bhopal for its perma-
nent location. The Madhya Pradesh Gov-
crffMent have allotted 100 acres of land
at Bhopal for this Museum. The Museum
is at take off stage. Since the Museum
would be first of its kind in India, an
Advisory Commitiee has been set up to
advise the Government in regard to its
setting up and development. At present
the concept paper of the Museum is being
revised by a Sub-Committee before the
total Master Plan could be prepared.

Development of area opposite Delhi
Railway Statiom

3018. DR. VASANT KUMAR PAN-
DIT, Will teMjnister of RAILWAYS
be pleased to stated

2508 LS—6
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« (a) whether the area covered by shops
and markets opposite Delhi Railway Sta-
tion belongs to the Northern Railway;

(b) whether Railways have planned the
development of the whole area to re-
align the railway stations and reduce
harassment and difficulties faced by traffic
and passengers; and

(c) whether the Delhi Municipal Cor-
poration has granted road widening or by-
pass which will be necessary for com-
pleting the re-designing of the railway
station?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) No.

(b) Yes. There has been a thinking to
provide a second entry to Delhi Main
Station from Zorawar Singh Marg, How-
ever, the Railway have no land available
for the purpose.

(C)\NO. \

-

Outstanding Freight against State Electri-
city Boards

3019. DR. VASANT KUMAR PAN-
DIT: Will the Minister of RAILWAYS be
pleased to refer to the reply given to Un-
starred Question No. 1295 on 15th July,
1982 regarding recovery of freight char-
ges from State Electricity Boards and
state:

(a) the list of State Electricity Boards
in every Division of Railways and the
outstanding freight amounts remaining
unpaid as on 30 June, 1982; and

(b) whether Railways have since deci-
ded to charge interest on the outstanding
amounts and if so, at what rate and the
interest amount outstanding against each:
of the above Boards?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) List attached.

(b) No, the question does not arise.
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Statement

Stitemsat showing che J:cigat 2175t 11d ag agiinst Scate Electricity Boards on 30-6-1982

(Lakhs of Rupecs)
Name of the Electricity Board Division
Central Raikvay
1. M tharashtra State Electricity Board . . . . Bhusawal 694 52
2. Do. Nagpur 273 69
3. M:daya Prad:sh S:ate Electricity Board . . . Nagpur 4°32
4. Hi~yuan S:ate Electricity Board, Faridibad . . . Jaansi 242-88
3. U.P. S:ate Elect. Board . . . . . . Jhansi 20.09
Buadarpur Thermal Power Plant . . . . Jhansi 38-22
1273-72
Eastern Railuay
1. West B-ng.l State Electricity Board . . . . Howrah v¥7.58
Do. Sealdah 4 20
2. U.P. State Electricity Board . . . . . Dbanbad 210-65
8. Bihar State Electricity Board . . . . . Danapur 24-14
4. Tamilnadu State Electricity Board . . . . Kharagpur 63-32
« 5. Damodar Valley Corporation
Durgipur Thermal Power . . . . . . Asansol 14-0)
Pa‘catu Thermrl Power . . . . . . Dhanbad 989
423-87

D e T r———Y

Northern Railway
1. Delhi Electricity Supply Undertakings . . . . Dclhi 188833
2. Badarpur Thermal Power Plant . . . . . Dclhi 75210
3. Guru Nanak Dev Tacrmal Power Plant, Bhatinda . Delli 241-62
4. Panipat Thermal Power Plant . . . . . Delhj 178-29
: 5. U.P. Statc Blectricity Board, Harduaganj Allahabad 610-34
’ Jamuna Bridge Allahabad 1216

”» Miainpuri Allahabzd 12-39
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Nam= of the Blectricity Board Davision
U.P. State Electricity Boa'd, Panki Allahabad 514-45
» Kanpur Allahabad 191-19
»”» Chandausi Moradabad 14' 54
”» Sehwal Lucknow 29° 74
» Lucknow Lucknow 19- 32
4464-47
Southern Railway
Tamilnadu Electricity Board Madras 28612
South Central Rly.
1. A1y Poadsh Srate Electricity Board Secundcrabad 3271
2. Mharashtra S:ate Electricity Board Sccunderabad 16-27
48-98
South Eastern Railway
1. W:st B:ngal State Elcctricity Board Kharagpur 916
2. Do. Adra 1:03
3. \1dwra Prad:sh S:ate Electricity Board Waltair 2:27
4. Mharashtra State Electrieity Board Nagpur 114
5. Md"iya Prad-sh State Electricity Board Bilaspur 0-24
13-84
Northeast Frontier Railway : Nil
Western Railway Nil
North Eastern Railway Nil

Grand Total :
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Resolution adopted by All India Station
Masters’ Association at Vijayawada.

3020. SHRI A. K. ROY: Will the Minister
of RAILWAYS be pleased to refer to the
reply given to Unstarred Question No. 4056
on 5 August, 1982 regarding  resolution
adopted by All India Station Masters’ As-
s(yja(ion at Vijayawada and state:

(a) whether the Cadre Restructuring
Committee decided in January, 1982 re-
garding restructuring of S.Ms. and Asstt.
Station Masters on Indian Railways; and

(b) whether both the Federations viz
A.ILRF, and N.F.L.R. boycotted the last
J.C.M. for non-implementation of restruc-
turing of cadres of some categories of em-
ployees including S.Ms. and A.S.Ms. al-
ready decided?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR.-
JUN): (a) As earlier explained in reply to
Unsarred Question No. 4056 on $5-8-1982,
the resolution adopted by the All India
Station Masters” Association referred to
therein does not appear to have been recei-
ved. The cadre restructuring in the cate-
gor of Station Masters and Asstt. Station
Masters introduced with effect from 1-1-79
and 1-10-79, as already adopted in the
Departmental Council (Railways) and ap-
proved by the Government has been imple-
mented.

Certain proposals for further restructur-
ing in the category of Station Masters and
Assistant Station Masters and certain other
categories of Group ‘C' and Group ‘D’
staff have been examined by the Cadre
Restructuring Committee but these are yet
to be adopted by the Departmental Coun-
cil and considered by the Government.

(b) The Staft Side attended the meeting
of the Departmental Council (Railways)
under the scheme of Joint Consultative
Machinery held on 18-8-82. After discus-
sion, the Staff Side concluded that till the
decisions of the Cadre Restructuring Com-
mittee were implemented no useful purpose
would be served by continuing negotiations

OCTOBER 22, 1982

Written Answers 168

further and thereafter the Departmental
Council meeting terminated without trans-
acting any more business.

Names of Incomplete Projects

3021. SHRI MOOL CHAND DAGA:
Will the Minister of RAILWAYS be pleas-
ad o state:

(a) names of the Railway project, founda-
tion stones of which had been laid in 1972
or afterwards, and which are still lying in-
complete; and

(b) by whom the foundation stones of
the above projects were laid?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b). Information is being
collected and will be laid on the table of
the House.

Plying of more buses between Central
Secretariat and Seemapuri

3022. SHRI MOOL CHAND DAGA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that only five
buses are plying on DTC route No. 280
between Central Secretariat and Seemapuri
(Trans Yamuna Area) from morning to
night;

(b) whether there is a gap of 35 minutes
to an hour between two buses and as such
public is put to a lot of inconvenience; and

(c) whether Government proposc to put
more buses or increase the frequency of
buses on this route?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITARAM KESARI): (a)
and (b). Route No. 280 does not run bet-
ween Central Secretariat and Seemapuri.
Route No. 340 operates between these
points and is served by 13 buses including
5 deluxe private buses which provide a
service frequency of 10,20[40 minutes.
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(c) Surveys have revealed that existing
services are adequate to meet the present
traffic nceds between Central Secretariat
and Seemapuri,

Sub-urbain Dispersal line from Dum Dum
to Princep Ghat

3023. SHRI AMAR ROYPRADHAN:
Wil the Minister of RAILWAYS be pleas-
<d to state:

(a) whether it is a fact that in 1969 the
Mecuropolitan Transport Team of Planning
Commission recommended the construction
of a Suburban Dispersal Line from Dum
Dum to Princep Ghat; and

(b) if so, what are the dectails in this
regard and action, so far, taken by Central
Government in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
“THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No.

(b) Does not arise.

Students Denied Admission in Delhi

3024. SHRI AMAR ROYPRADHAN:
Will the Minister of EDUCATION AND
CULTURE be pleased io state:

(a whether it is a fact that a large
number of students were denied admission
im the academic years 1981-82 and 1982-
83 in schools in Delhi and colleges of
Dethi University in various classes and in
M.B.B.S. and other techmical courses;

(b) if so, the details thereof; and

(c) steps Government propose to take to
remedy the situation in coming years?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION  AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to ().
‘There have been no reports of eligible stu-
dents not being able 10 secure admission
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to one school or another in Delhi. As far
as admission to Colleges is concerned, the
University and its  Colleges admit about
25,000 students to BA|BSc|BCom courses.
During the current year, an estimated
34,000 students who had qualified from
Schools in Delhi were eligible to join Col-
leges. The University had advised its Col-
leges to admit 10 per cent more students
than their sanctioned capacity. The re-
maining students, if any, could enrol for
Correspondence Courses or appear in Uni-
versity examinations as private candidates.

The admission capacity of professional
Colleges offering  courses in engincering,
Medicine, pharmacy etc. as also the poly-
technics offering technical courses is limi-
ted. Obviously, these institwtions will not
be able to admit all students who seek ad-
mission to them.

Construction work of Balurghat-Malda line

3025. SHRI AMAR ROYPRADHAN:
Will the Minister of RAILWAYS be please-
ed to state:

(a) whether Government have taken up
the construction work of Balurghat to
Malda new railway line;

(b) what is its estimated cost; and

(c) what is the budgetary provision for
this new construction during the year 1982-
837

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF_PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No.

(b) Survey for the con%::tion of a
new BG railway line from EXlakhi (as a
rail link between Malda and Eklakhi al-
ready exists) to Balurghat is in progress and

the estimated cost of this project will be
known only after the survey is completed.

(c) No provision for the construction of
this new rail link has been made in 1982-
83.
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Persons who Volunteered for Vasectomy|
Tabectomy Operation in rural and Urban
areas

3026. SHRI JITENDRA PRASAD: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to lay a statement
showing:—

(a) total number of persons in rural and
urban areas, separately who volunteered for
vasectomy|tubectomy operations during the
last three years in comparison to those who
volunteered for this purpose during the pre-
vious Government'’s time;
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(b) which categories of people are adopt-
ing birth-control methods and which are not

doing so; and

(c) the efforts being made to motivate or
educate those left out ty adopt birth-conrol
methods who are still unaware of such
methods or these who deliberately avoid
them?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Year-wise total number
of persons who volunteered for vasectomy]
tubectomy operations in rural and urban
areas scparately since 1977-78 is given be-
low:—

No. of Vasectomy/

Year

Tubectomy opera-

tions done (in thou-

sa

Rural Urban

1977-78 . . . . . . . . . 492 457
197879 . . - .. 952 533
1979-80 . . . . . . 1218 560
2662 1550

1980-81 . . . . . . 1371 669
1981-82 . . . . . . . . . 1911 879
3282 1548

(b) All categories of pcople are adopting
Birth Control methods.

(c) All ous efforts are being made to im-
part family planning education to all sec-
tions of the community. For this purpose,
information on all methods is being disse-
minated by using the various mass media
ircluding radio, films, telvision, exhibitions,
cinema slides hoardings and wall paintaings.
Inter-personal communication and Group
discussions are also organised.  Various
family planning methods are also explained
by the Extension Education Field staff at

the Family Welfare Leaders’ Camps being
held all over the country. Special com-
paigns are also organised to boost up the
Family Welfare Programme.

Mode of Implementation of Adult Educa-
tion Programme

3027. SHRI JITENDRA PRASAD: Will
the Minister of EDUCATION AND CUL-
TURE be pleased to state:

(a) the names of the States where the
Adult Education Programme is being im-



173 Written Answers

plemented alongwith the progress it has
achjeved during the last three years;

‘(b) the mode of its implementation; and

(c) the pumber of illiterates in rural and
urban areas separately benefited from this
programme?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) The
Adult Education Programme is being im-
rlemented in all the States and Union Ter-
ritories. A statement showing the adults
in the group 15—35 covered under the
programme during the last three years is
attached. (Annexure-I).

(b) Various agencies such as the State
Governments, voluntary organisations,
Nehru Yuvak Kendras, and Universities|
Colleges are associated in the implementa-
tion of this programme.

(c) A statement showing enrolment bLv
rural/urban areas during 1981-82 is laid
on the Table of the House. [Pleaced in
Library. See No. Lt. 5555/82]
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UNDP report about setting up of a river
pavigation corporziton in Goa

3029, SHRIMATI SANYOGITA
RANE: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether it is a fact, that the Unit-
ed Nations Development Programme team
had submitted a report to the Union Gov-
ernment about setting up of a River Na-
vigation Corporation in Goa to facilitatcs
tourism and trade and river passenger and
goods transport;

(b) whether feasibility of the above pro-
posat has been studied; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SARI): (a) to (c). No report about sctt-
ing up of a River Navigation Corporation
in Goa has been submitted by any UNDP
team. The Union Territory of Goa, Da-
man & Diu however, has a proposal to set
up a River Navigation Corporation under
Companies Act 1956 with a view to ex-
plore fully the potential of Inland Water-
ways for Ftonomic Development of that
territory. It is understood that the Gov-
ernment of Goa, Daman & Diu have en-
trusted the study to a firm of consultants.
The detai's will become available only
after the consultants’ report is received.

Confererce of health miinsters of Northern
Region held at Chandigarh

3030. SHRI SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
HEALTH AND FAMILY WELFARE be
pleased to state:

¢a) whether a conference of Health Mi-
aisters of Northern Region was held in
Chandigarh in August, 1982; and

(M) if so. the outcome of
ference?

the Con-

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes, Sir.

§b) The Conference considered, in de-
pth, various achievements during 1981-82,
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the problems encountered and the pro-
propects “for 1982-83 in respect of im-
portant programmes of Health” and Fa-
mily Welfare included in the pew 20-
Point Programme of the Prime Minister.
All the States and U.Ts. representatives in
the conference assured that every possible
efforts will be made to achieve the goals
and targets fixed for various programmes.

Merrer of small and medium shipping
companies with bigger shipping companies

3031. SHRI JAGDISH TYTLER: Will
the Minister 6f SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government have been ap-
proached by the small and medium shipp-
ing companies facing liquidation for the
removal of restrictions in the way of their
merger with either the bigger shipping
companies or reseurceful non-shipping
companies wishing to diversify;

(b) Government's proposal on the as-
pect of non-shipping companies wishing to
diversify into the shipping trade; and

(c) what Government proposes to do to
see that the small and medium shipping
companics arc given fair deal 1o this re-
gard?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SARI): (a) No, Sir.

(b) Non-shipping companies are being
permitted  to diversify into the shipping
business.

(¢) Small and medium shipping com-
panies are be'ng treated at par with other
shipping companies.

Historical and geographical facts for de-
velopment of new and existing ports

3032. SHRI JAGDISH TYTLER: Will

the Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government are taking in-
to consideration the historical and geo-
graphical factors while undertaking the
development of new ports and the ex-
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tensions and expansion of cargo handling
facilities in existing ports;

"(b) what steps the Government are con-
sidering to take to emsure that the shippers
from the Kandla Free Trade Zone in-
creasingly export their finished products
from Kandla than from Bombay Port as
presently being done; and

(c) what other steps are being taken,
in detail, for the development and growth,
as well as, the establishment of new ports
in India?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM KE-
SARI): (a) Considerations of geography,
favourable coastal conditions, availability
of suitable infra-structure, requirements of
traftic and other allied factors are relevant
in planning new ports and developing fa-
cilities at the existing ports.  The histori-
aul factor, however, has no relevance in
sitting a modern port.

(b) With a view (o increase exports,
Kandla Port has adopted certain promo-
tional tariffs, priority berthing to liocr
vessels, granting of a longer free period
in transit area for export cargo, etc.

(c) During the Sixth Plan period, only
Nhava Sheva Port is being developed as
a new major port. This port project was
sanctioned on 8 June, 1982 at an estimated
cost of Rs. 592 crores. Work on the project
is likely to start by middle of 1983.

A provision of Rs. 521 crores has bcen
made in the Sixth Plan for the develop-
ment and modernisation of port facilities
in the ten other existing major ports.

Financial concessions to shipping industry

3033. SHRI JAGDISH TYTLER:

SHRI BALASAHEB VIKHE
PATIL:

Will the Mmister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the shipping ., industry.
which is already reeling under the blow of
recession and suffering cash losses, is also
being troubled with bureaucratic detays in
Government operation;
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(b) whether the Government has re-
commended the passing of a number of
financial concessions to the ailing shipping
industry;

(c) if so, the details of the steps taken
by Government to help the industry;

(d) whether this includes a moratarium
on interest paymeng and repayment of loan
instalment; and

(e) if so, deatils thereof?

THE MINISTER OF STATE IN THE
MINISTRY ~OF SHIPPING AND
TRANSPORT (SHRI SITARAM KES-
ARI): (a) to (e). Government are con-
sidering the proposal made by Indian Na-
tional Shipowners’ Association to grant
financial relief to the shipping industry in
the wake of the recent shipping crisis.
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Number of railway employees

3038. SHRI MOHAMMAD ASRAR
AHMAD: Will the Minister of RAIL-
WAYS be pleased to state:

(a) number of various categories (men-
tioning categories) of railway employees
allocated to different railways of the co-
untry temporary, parmanent and casual
separately;

(b) number actually working as on 1
April, 1982; and

(¢) vacancies existing as on 1 April
1982 and the steps taken by the Govern-
ment to fill up those vacancies?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
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TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (c). Information is being
collected and will be laid on the Table of
the Sabha.

Average gross load of goods trains

3039. SHRI DAYA RAM SHAKYA:
SHRI SURAJ BHAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) the percentage by which the aver-
age gross load of goods trains had decreas-
ed from the year 1975-76 to the year 1980-
81;

(b) the corresponding percentage de-
crease in coal consumption during the
same period;

(c) reasons for the difference in coal
consumption; and

(d) average expenditure incurred on
coal comsumption and average gross load
of goods trains during the periods 1975-
76 and 1980-81?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) The average gross load of
Goods trains (including weight of  the ~
engine) in respect of BG and MG services
run by Diesel and Electric tractions has
shown increasing trend over the years,
whereas in the case of Steam traction the
average loads have decreased because
steam engines are now being used on in-
ferior services, many steam sheds have
been closed and steam engines stored and

condemned. The percentage decrease of
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average load of goods trains for these ycar§ for stéam’ traction is indicated below:-

Year Percentage  variation of loads over the
previous year
" Broad Gauge | Meter Gauge

1975-76

1976-77 . . . L 494 —2.64
1977-78 . . . +2.30 +0.45
1978-79 —3.25 +5 54
1979-80 4.48 ——0.14

198n-81 . . . -5 23 —1.85

(b) and (¢). With the decrease in loads
and more use of steam loads on inferior
- services coal consumption increases and as
such the question of decrease in consump-
tion does not arise. Another fuctor re-
sulting in increased comumption is in-
creased supply of inferior quality of coal.
However, the total coal consumption on

Indian Railways has decreased from 13.14

million tonnes in 1975-76 to 11.08 mil-
lion tonnes in 1980-81.

(d) ‘Expenditure on  coal during ths
years 1975-76 and 1980-81 was Rs. 143.05
crores wxd Rs. 195.9% crores respectively.
Average Gross load of Goods Trains for
Broad Gauge and Mectre Gauge services
on sieam traction during these years s

indicated below:-

Avcrage Grow load including woght of
Enguine (in toanw)

Year
Broad Gage Metre Gaug:
1475-76 1235 633
1980-81 1082 691

— -
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Selection of scheduled castes and schedul-
ed tribes candidates in NCERT

3042. SHRI KUSUMA  KRISHNA
MURTHY: Will the Minister of EDU-
CATION AND CULTURE be pleased to
state: ' -

(a) the percentage of Scheduled Caste
and Scheduled Tribe candidates selected
during lagt three years in the National
Councial of Bducational Research and
Training for various posts;

(b) the total number of posts in various
grades in academic and administrative
wings of the National Coincil of Edu-
cational Research and Training and how
many of these are being occupied by the
Scheduled Castes and  Scheduled Tribes
candidates; and
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(c) efforts made to fill up the Schedul-
ed Castes and Scheduled Tribes quota as
per Government rules?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) to
(c). A statement is load on the table of
the house.(Pleaced in Library. See no Lt
5556/82).

Adoption of C.C.S, Rules in N.C.ERT.

3043. SHRI KUSUMA  KRISHNA-
MURTHY: Will the Minster of EDU-
CATION AND CULTURE be pleased to

state:

(a) whether NCERT has adoptal CCS
rules for its employees und they require
regular payment of subsistence allowance
and its review after every three months;

(b) if so, details of violation of such
rules and other procedures which have
come to the notice of the Government;

(c) what action has been takem in cases
where such a subsistence allowance has
been paid for several years nor the sus-
pension nas been reviewed after every
three months as required by the rules; and

(d) what action has been tuken where
- gross violations of norms, procedures and
mandatory rules in disciplinary proceed-
ings been brought to the notice of Govern-
ment?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) Yes,
Sir. The National Council of Educational
Research and Training ¢NCERT) has
- adopted, inter-alia, the Centra  Civil
Services (Classificaton, Control and Ap-
peal) Rules, 1965 the Fundamental Rules
and Supplementary Rules for its
- employees.

(b) to (d). No gross violations of these
rules and procedures have come to the
-motice of the Government.
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Defiance of Court Orders by NCERT

3044. SHR1 KUSUMA KRISHNA
MURTHY: Wil the Mnister of EDUCA-
TION AND CULTURE be pleased to
state:

(a) whether a number of cases have
come to notice of Government where
National Council of Educational Resecarch
and Training authorities have defied court
orders;

(b) if so, what Steps have Government
taken to stop and discourage such state of
affairs; and

(¢) how many cases of contempt of
court are pending against National Coun-
cil of Educational Research and Training
authorities in Dethi and other places where
field advisers and principals of Regional
Colleges are functioning?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) No,
Sir.

(b) Does not arise.

(c) NCERT is contesting three cases of
(alleged) contempt of Court filed by their
cemployees.
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Conversion of Purulia-Kotshila Line.

3046. SHRI CHITTA MAHATA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Government propose to
convert Purulia-Kotshila metre  gauge
railway line into the broad gauge;

(b) if s0o, when and the details thereof;
and

(c) if not, the reasons thercfor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHR1I MALLI-
KARJUN): (a) to (c). Aa Engineering
cum-Traffic Survey for the conversion of
MG line into BG has been included in
the Budget and the survey is already in
progress. A decision on the project will
be tuken as soon as the survey has been
carried out and the report examined with
due regard to feasibility, viability and sub-
ject to availability of funds and clearance
by the Planning Commission.

Under Ultilisation of Coaches
3047. SHRI ATAL BEHARI

VAJPAYEE:
SHRI SURAJ BHAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) what has been the average “run
time in train” as percentage of (24 hours

“
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of) a day of a passenger coach in the last
three years and the current year;

(b) what are the stipulated and actual
“terminal lic-over at  both ends” and
“P.0O.H, and idling anj spare” percen-
tages of (24 hours of) a day of the
coaches in the same periods;

(c) steps taken and results obtained in
these vears to reduce under-utilsation of
coaches: and

(d) what are the terminal lie-over hours
at both ends in each turn-round of the
Taj Express, Gitanjali Express, Lucknow
Mail and Ferozepur-Bombay Mail and
estimated revenue losses of thees idling
hours of each of these rakes?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA.
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) No regular statistics are
compiled to show the time on run in
trains of a passenger coach. The utilisa-
tion of passenger coaches is judged by the
index of vehicle kilometres per vehicle
day, taking into account all coaches in-
cluding ineffective coaches. The vehicle
kilometres per vehicle day of passenger
coaches in the last three complete years
for which data are available were as

under:—
Broad gauge Metre guage
1979-80 319 189
1980-81 314 186
1981-82 317 181

(b) The rakes of passenger trains work
to a link taking into consideration the
distance involved between twg terminals,
the frequency of service, the type of ser-
vice and the convenience of the travelling
public. The terminal lie-overs at both the
ends are provided to meet the above re-
quirements and to ensure proper main-
tcnance. .

The average time taken in carrying out
the periodical overhaul (POG) of coaches
in workshops is of the order of 28 days,
excluding journey time from ang to the
workshop. A percentage of 7.5 is per-
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mittcd for periodical overhaul etc, in
workshops. 2.5 per cent for coaches await-
ing entry into workshops and 4 per cent
for coaches which are mrarked sick and
require attention ip sick-lines. Against
this, the total ineffective percentage in the
last three years for which data are avail-
able was as under:—

Broad gauge Metre guage

1?79-80 13.90 11.52
1980-81 14.47 12.75
1981-82 15.72 11.55

(c) Steps are being taken to standardise
rake composition of long distance trains in

I

H
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order to improve utilisation of coaching
stock. With gradual standardisation of the
composition, more and more rake links
would be integrated thereby improving the
utilisation of coaching stock. With effect
from 1st October, 1982 rakes of South-
bound trains, viz, 123/124 AP Express,
121/122 Tamilnadu Express and 125/126
Kerala Express and 127/128 Karnataka
Express nave been standardised. The rake
links of 143/144 Kalinga Express and
77/78 Utkal Express have been integrated
in order to increase the frequeacy of
Kalinga Express from once a week to
thrice a week.

(d) The terminal lie-over at both the
ends of the rakes of the trains arc given
below:—

Train Station Lic over

Hr.  Minutes

79/80 Taj Express Agra cantt, 8 40
New Delhi 8 40

59/60 Gitanjali Express Howrah 24 05
Bombay 7 55

29/30 Lucknow Mail . Lcknow 14 05
New Delhi 13 40

5/6 Ferozc pur-Bombay Mail Feroacpur 14 30
Bombay 27 45

The lic-over time of each rake is arriv-
ed ‘at keeping in view the times of de-
parture and arrival of the trains at ter-
minals. These times have to take into
account the passenger conveniences and
paths available en route. In addition.
termmal lic-overs have to cater for the
time required for maintenance of rakes
both from the point of view of passenger
amenities and safety for the services for
which théy have to be used. These ter-
minal timings are considercd inescapable
for the types of services and therefore do
not involve any loss of revenue.

Capacity Utilisation of Coach Manufac-
turing Units

3048. SHRI ATAL BIHARI
VAJPAYEE:

SHRI SURAJ BHAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) what has been the capacity utilisation
of coach manufacturing units, apamely,
ICF, BEML and Jessop Co. in the periods
1974—78, 1978—81, and 1981-82;
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(b) what is the estimated loss in railway
carnings due to the under-utilization of
the coach manufacturing units rcsulting in
shortages of running coaches; and

(¢) if there is underutilization of the
existing capacity for manufacturing coa-
ches, is there any proposal to open another
coach factory?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
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of ICF, BML and Jessops are 75@
coaches (including EMUs), 300  coaches

and 350 coalnes (including EMUs), res-
pectively,

However, the capacity utilisation has W
be evaluated with reference to the manw-
facturing potential of these units.

The table below indicates the targettel
production for these units for various years
via-a-vis actual production, which wouM
indicate that the available manufacturing

TARY AFFAIRS (SHRI MALLIKAR- poiential of thees 3 units in presently
JUN): (a) The liceaszd/installsd capacities being fully utilised:
. L.C.F. B.E.M.L. JESSOP
Year L
Produc- Actual Produc-  Actual  Produc-  Actual
to) plan- tion plan- tion plan- ;
il by ncd by ned by
the Rlys, the Rlys. the Rlvs
1974-75 570 570 256 253 203 203
1975-76 517 517 200 220 120 178
96 . . L 5o 575 100 180 98 146
1977-78- 6in2 671 260 211 12 15
1973-79 750 752 275 223 36 nit
1979-80 710 712 300 250 157 62
1980-81 Ty »29 290 176 93 26
1981-82 720 730 270 300 132 43

(h) It is not possible to quantify loss, if
uny, susta’‘ned with any degree of accuracy,

(c) As tn2 present manufacturny poten-
tial of the existing units is considered not
adequate to mect our future levels of
demand. it has been proposed to set up a
nzw coach manufacturing unit in Railway
sector.

Steps to check Drug Addiction among
Young Medical Graduates

3049. SHRI TARIQ ANWAR: Wil] the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether it is a fact that use of drugs
for non-medical purposs has  assumed
alarming proportions and one fourth to
one-third of adults use one or the other
drug without prescription;

2508 LS—7

(b) whetaer it is also a fact that the
drug addiction is most rampant amoag
voung medical graduates; and

(c) whether Government are considerimg
any proposal to check this habit among
the youth?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR1 - B
SHANKARANAND): (a) and (b). The
Government have no such information.

Lo
-

Withdrawal of “Dianabol” from Market
. £

EY RN

(c) Does not arise.

3050. SHRI TARIQ ANWAR: Will the
Minister of HJEAI:TH AND' FAMILY
WELFARE be pleased to statc:

(a) whether it is a fact that “Dianabel”
an anabolic agent which was generally

o

o
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used to increass weight and apetite has
been withdrawn from the market by Ciba-
Geigy of India; and

(b) the reasons for withdrawal of this
drug from the market?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B.
SHANKARANAND): (a) and (b).
Dianabol is a brand of Methandienone an
anabolic steriod preparation marketed by
M/s. Ciba-Geigy (India), Bombay.

M/s. Ciba-Geigy of India has on 8th
April, 1982 informal the Drugs Controller
(India) that their principals in Switzerland
have decided to discontinue the world-wide
marketing of Drunabol. Tae rcasons for
the discontinuation of the product as in-
dicatod by the firm are that balance bet-
ween clinical benefits on the one hand and
side-effzcts such as  virulisation (masculi-
nization) on the other appsars to be less
favourable. Moreover, such preparation
are being abused by atheletes and others
wishing to improve their physical perfor-
mance, M,'s. Ciba-Geigy of India, has also
informel fhat thcy have stopped produc-
tion of Dianabol preparationg an. ‘also
sales to distributors.

SCs!STs as non-Official Direclors of P.Us

3051. SHRI BHEEKHABHAIL: Will the
Minister of EDUCATION AND CUL-
“TURE be pleased to state:

“(a) whether it is a fact that the Articles
of Association of Public Sector Undertak-
ing under Ministry do not have any parti-
caular clause that debars from nominating
persons belonging to SCs|STs as non-offi-
cial Directors of Public Sector Undertak-
ings;

e

(b) if so, the reasons why persons  of
proven calibre having faith in Public Sec-
tor from Industry, Commerce, Administra-
&on, Trade Unions or from Social Fields
hailing from SCs|STs are not nominated as
aoa-official part-time Directors; .

{c) whether any recommendations to no-
ainate outstanding personalities from SC|
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ST are pending with the Ministry as non-
officialpart-time  Directors, if so, what
action has been taken thereon; and

(d) the names of all Public Sector Under-
tuking amd their subsidiaries under  the
Ministry  on which non-officiallpart-time
Directors are to be nominated along with
their tenure?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION  AND
CULTURE AND SOCIAL.  WELFARE
(SHRIMATI SHEILA KAUL): (a) to (..
There is only one Public Sector Undertak-
ing namely; the Educational Consultants
India Limited, under the administrative con-
trol of this Ministry. It has no subsidiary.

The Memorandum and Articles of As-
sociation of this Company do not have any
clause that debars persons belonging to
SC ST community from being appointed as
non-official members on the Board of Dir-
ectors, At present the Board consists of
a non-official part-time Chairman, a full-
time Managing Director and representative
(one each) of:

1. Ministry of Education and Culture
2. Ministry of Finance
3. Ministry of External Affairs

4. Directorate General of Employment
and Training, Ministry of Labour

§. Department of Science and Techno-
logy

6. India Council of Aricultural Re-
search

7. Ministry of Health and Family Wel.
fare

8. Institute of Applied Manpower Re-
search.

No recommendation concerning nomina-
tion of persons from SC|ST community is
pending in the Ministry.

As per the Memorandum of Association
the Board shall have not less than two and
not more than 12 Directors, At present,
as imdicated above, there are 10 Directors.
When the activitieg of the Public Sector
Uadertaking pick up and it is considered
necessary to appoint more Directors, the
remaining two vacancies will be filled.
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Persons suffering from psychic and Neuro-
tic illness and ratio between Doctor  and
paticnt

3052, SHRI V. S.  VOJAYARAGHA-
VAN: Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) the total number of patients suffer-
ing from various psychic and neurotic ill-
ness in the country;

(b) the total number of beds available
for their treatment in the country at pre-
sent;

(c¢) the percentage of patients who are
actually able 15 get treatment;

(d) the ratio between patients and doc-
tors; and

(e) the steps being taken to augment the
medical facilities for mental patients?

THE MINISTER OF HEALTH AND
FAMILY WEILFARE (SHRI B. SHAN.-
KARANAND): (a) Surveys conducted in
different parts of the country at different
times indicated that nearly one per cent
(10 out of 1000 persons) at any given time
suffer from mental disorders.

(b) There are about 20,000 beds in 42
mental hospitals and 2500 psychiatric beds
in Government and teaching hospitals.

(c) to (e). The modern approach to the
mentally ill, which our Mental Health
Specialists follow, lays more emphasis on
providing mental health services at the out-
patient level and in the general hospital
psychiatry units.  In line with this appro-
ach, the major thrust in the planning of
mental health services is in terms of pro-
viding these services at the primary health
centre level through the training of Pri-
mary Health Centte  doctors in mental
health, strengthening of outpatient services
and reinforcing the general hospital psy-

chiatrv unite
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Interview of President of Democratic Re-
public of Korea by Disccior of P.TIL

3053. SHRI N, K. SHEJWALKAR: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether attention of Government has
been drawn towards a news-item appearing
in the ‘Indian Express’ dated 9 July, 1982
publishing the details of interview by the
General Manager of P.T.I.. News Agency
of India with Mr. Kim 1l Sung, President
of the Democratic Republic of Korea;

(b) if so, whether the call of the Gen-
eral Manager was only a courtesy call or
an official call and if official, whether prior
permission was obtained from the Govern-
of India;

(c) if so, the details thereof and if not,
who sponsored the visit;

(d) how much expenditure including
foreign exchange was involved and who
bore the expenses;

(e) whether permission was also sought
to publish the details of the interview;
and

(f) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MIMISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir. The
text of an interview by the General Mana-
ger (not Director as stated in the news-
paper) of PTI with the President of the
Democratic People’s Republic of Korea ap-
peared in the “Indian Express” of 9-7-82.
It was released by Interads on a payment
basis.

(b) and (c). The General Manager of
PTI visited Pyongyang as Leader of India’s
delegation to the 7th meeting of the Co-
ordinating Committee of the Non-aligned
News Agencies Pool.  Air passages to and
from Pyongyang were paid for by the Gov-
ernment.  Local hospitality in Pyongyang
iteelf was provided by the Government
of the Democratic People’s Republic of
Korea to all foreign delegations participat-
ing in the meeting. In his professional
capacity, the General Manager availed of
the opportunity of  this visit to submit
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questions in writing to the President. Ans-
wers were provided long after the General
Manager of PTI had returned to India. On
receipt of the written answers, PTI relcased
the interview as a news item on 7th July,
1982 which was carried in some newspapers
in India. PTI had nothing to do with ap-
peared in the “Indian Express” on July 9,
1982,

() The information is being collected
and will be luid on the Table of the House.

(¢) The General Manager of PT! does
not require prior permission of the Govern-
ment of India to seek interviews with
foreign Hceads of state,

(f) Does not arise.

Payment of H.R., D.A. and C.C.A to
Doctors and Staff of C.G.H.S. Dispen-
sary, Gurgaon

3054, SHRI N. K. SHEJWALKAR:
WV the Minister of HFALTH AND FA-
MITY WET FARE be pleased to stute:

(1) whether Ghaziabad, Faridabad and
Gurgaon are the suburban CGHS dispen-
sarics of Dcthi with their headquarters
and financial central also situated at Dethi;

(b) whether the HR.. DA, and 7.C A,
of doctors and staff of the CGHS dispen-
sary, QGurgaon has becen reduced whgreas
the staff of other gispensaries are being
paij the same at"Dclhi rates;

(c) if so, the percentage of reduction
and the justification for it; and

(d) whether great discontentment is
prevailing :mong th: «aff at Gurgaon due
to this discrimination and if so. the steps
taken to remove the disparity and by when
the same will be restored to them at the
rate prevailing in Delhi?

THE MINISTER OF HEALTH AND
FAMILY WEIFARE (SHRI B. SHAN-
KARANAND): (a) Yes.

(b) and (c). CGHS staff working at
Ghaziabad and Faridabad are paid HRA
and CCA at the same rates as are paid to
CGH7. Delhi, staff. As regards Gurgaon,
it has been classified as a ‘C’ class city
and the Central (ovt. servants working
there are entitled to HRA at the rate of
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7-1/2 per cent and no CCA is admissible
to them. These allowances are given
according to the classification of the cities
and Govt. rules applicable to the Govt.
servants working there.

(d) Some representations have beea
muade by certain employees. However HRA
and CCA are paid according to the classi-
fication of the city,

Posting of Ayurvedic Physician for CGHS
Ayurvedic Dispensary, Gureaon

3055. SHRI N, K. SHEJWAl KAR :
Will the Minister of HEALTH AND FA-
MILY WELFARE be pleased to state:

(a) whether CGHS Ayurvedic dispensa-
rezs at Delhi are haviag two Ayurvedic
Physicians;

(b) whether CGHS Ayurvedic dispensa-
ry, Gurguon having an average daily at-
tendance of 80 to Y0 patients i« haviag
only one Physician;

tc) whether it is a fact that the Dirce-
tor, CGHS had recommended one mole
Ayurvedic Physician (preferably lady) for
this dispensary; and

(dy if so, the reasons for delay in fill-
ing up of this post and by when the
same is likely to be provided?

THE MINISTER OF HEALTH AND
FAMILY WELFARF (SHRI R. SHAN-
KARANAND): (a) to (d). Two Ayurve-
dic Physiciang are gencrally provided n
each Avurvedic dispensary. In Gurgaon,
there is presently only one Ayurvedic Phy-
sician. The question of adding to  this
strength will be looked into when a pro-
posal to this effect is reccived.

Arrcsy of mersons under suppression of
Immoral Traffic Act in Delhi

3056. SHR1I N. F. HORO; Will the
Minister of SOCIAL. WELFARE he plcas-

ed to state:
ey ]

(a) thc number of persons, both male
and female, who were arrested under the
Suppression of Immoral Traffic Act dur-
ing each of last three ycars uptill now
in the Union Territory of Dethi; and
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(b) the number of persons among them
who were prosecuted in cou:ts?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
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CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) and (b).

A statcment is annexed

Statement

Year Persons Arrested Persons

e e s 4y e —e— =« —+ (hallan-

Total Mal~ Female cd
1979 . . . . . . 103 31 v 103
1980 . . . . . . . 29¢ 2oy eh8 294
1981 . . . . . ere L3 189 y7
1982 (Upto go-9-82) 189 % 20 180 86

. -

Contract for Iran Railway Comstruction
Company Ltd

3057. SHRIMATI JAYANTL PAT-
NAIK. Will the Minister of RATLWAYS
L2 pleased to state:

(a) whether Indian Railway Construc-
tion Company Limited has beer awarded
a contract in Iran;

(b) if so, the total amount involved in
that contract;

(¢) what arc the works proposed to te
taken up by IRCON in that country; and

(d) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) No.

(b) Does not arise.
(¢) Nothing at the moment.

(d) Does nop atise,

iMisappropriation of funds by Director,
Hindi Sansthan

3058. SHRIMATI GEETA MUKHER.
JBE: Will the Minister of EDUCATION
AND CULTURE be pleased to state:

{a) whcther another enquiry commit.
tes has been set up by the Governing
Council of the Kendriya Hindi Sansthan
to epquire into the manner funds were
speat by the Director as reported in tho
newspapers; and

(b) whether tniy committee has been
appointed to shelve an earlier inquiry

commitice by the scnior officers of the
Ministry?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND < SOCIAL WELFARE
(SHR1 P. K. THUNGON): (a) and (b).
While examiging the purchases made by
the Diréétdr, Kendriya Hindi Sansthan,
Agra, as reported by the Tnspection Team
in Scptember 1981, the Governing Coun-
cil of the Sansthan in its meeting held on
2nd July, 1982 cmpowered the Chairman
(Union Deputy  Minister for Education,
Culture and Social Welfare) to form a
Sub-Committee of the Governing Council
for scrutinising the items of purchases, It
was emphasizeg that the Sub-Committee
should submit its report to the Chairman
very soon, The Chairman was authorised
to take a decision on the report which
will then be reported to the Governing
Council in its next meeting. The Sub-
Committec has since submitted its report
which is under the consideration of the
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Chairman. The question of shelving the
Inspection Team’s report, therefore, does
Aot arise,

Canadian visa restrictions for Indian
Visitors

3059. SHRI BHIKU RAM JAIN:

KUMARI PUSHPA DEVI
SINGH:

SHRI GHUFRAN AZAM;
SHRI H. N, XANJE GOWDA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that Canada
had changed its visa policy for Indian
visitors;

(b) whether the Indo-Canadian com-
munity there demanded that visa restric-
tion were unjust and that visitors, touristi
and businessmen from India should be
admitted to Canada without visa;

(c) whether the matter was discussed
between the representatives of the two
countries; and

(d) if so, details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) The Gov-
ernment of Canada introduced, with affect
from 15th October 1981, visa require-
ments for Indian citizens wishing to visit
Canada.

(b) The Government is aware of the
sentiments expressed on this subject by
members of the Indian community resi-
dent in Canada.

(¢) and (d). Yes, Sir. It has been
repeatedly brought to the notice of the
Canadian authorities at various levels that
the imposition of visa restrictions by
Canada is not conducive to free move-
ment among naticnals of Commonwealth
countries, The Canadian decision to in-
troduce the new visa system for Indian
nationals was a unilateral decision.
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Proposal to ban display of advertisement
Re, sale of Tobacco preparation

3060. SHRI G. Y. KRISHNAN: Wil
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether there 1is any proposal
under the consideration of Government
to ban display of advertisements regards|
ing sale of tobacco preparations like
cigarettes and bidis in view of the fact
that the caution contained in the statu

.tory warning on gmoking has not created

the desired impact on the masses; and

(b) if so. the details thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) No. |

-

(b) Doses not arise,

Wheat eaters more prone to develop stose.
than rice eaters

3061. SHRI G. Y. KRISHNAN: will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to gtate:

(a) whether Government’s attention
hag been invited to a news-item-in 2
daily (Deccan Harald dated 25 Septem-
ber, 1982, that wheat-eaters are more
prone to develop stones in the urinary
tract than rice eaters as per study con-"j
ducted at the National Institute of Nutri
tion, Hyderabad; and

(b) if so, the details in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b) The Press |
Report refers apparently to a study
carried out at the National Institute of
Nutrition, Hyderabad, showing that solu-
bility of Uric acid in urine is reduced on
a wheat diet. Formation of urinary
calculi depends upon many factors in-
cluding diet. The aforesaid Study tends
to suggest that, when other conditions of
urine are favourable to Calculi formation;
the ingestion of wheat diet might increase
the propensity of urine to form stones,
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Mankhurd-Panvel Railway Link

Will the
pleased to

3062. SHRI J. S. PATIL:
Minister of RAILWAS be
state:

(a) whether the Maharashtra Govern-
ment have recommended to the Union
Government that the Mankhurd Panvel
Railway Link Project, should be taken
up on top priority basis;

(b) whether it ig also  fact that the
Maharashtra Government and a Maha-
rashtra Government undertaking; CIDCO
have also recommended to the Central
Government  to  tuke up the project of
Railway link between Kalwe-Washi, (New
Bombay). and the CIDCO has proposed
to contribute a sum of Rs., 2 crores to-
wards the cost of the game; and

(c) what action Government have
taken in connection with these two pro-
jects? .

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-

JUN): (a) Yes.

(%) No.

(c) The techno-economic project
report for Mankhurd-Belapur Section,

Phase I of Mankhurd Railway Link Pro-
ject, estimated cost Rs. 76 crores has
since been recommended by the Ministry
of Railways to Planning Commigsion,
who provides funds for guch schemes in
the Metropolitan cities outside the normal
railway plan for their clearance, approval
of which js still awaited,

While the above Project Report is
pending with the Planning Commission,
BMRDA approached the MTP Organisa-
tion on behalf of Maharashtra Government
to undertake construction of Railway line
of 4.7 Kms, from Mankhurd to Thane
Creek which formg part of Mankhurd-
Belapur ection referred to above, pro-
posing to ‘contribute a sum of Re. 2
crores towards ths cost of the same. -
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Ministry of Railways have held the
view that unless the entire project of
Mankhurd-Belapur is cleared by the
Planning Commission the railways cannot
take up part construction ag proposed by
CIDCO.

Report on implementation of reorientation
of Medical Education Scheme

3063. SHRI HARIHAR SOREN. Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government have sought
reports from various States about the
progress made in implementing the re-
orientution of medical education gcheme
(ROME); :

(by if so, the names of the States
which have reported to the Centre about
the progress made; pnd i

(c) the details of progress made by
those States?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes.

(b) Andhra Pradesh. Dethi, Gujarat,
Haryana. Himachal Pradesh, J. & K,
Karnataka, Kerala, Madhya Pradesh,
Maharashtra, Manipur, Orissa, Punjab,
Pondicherry, Rajasthan, Tamil Nadu,
Uttar Pradesh and West Bengal.

(c) Most of the colleges in the States
have initiated action in connection with:
the utilisation of Primary Health Centres
for rural training both at under-graduate
and internship levels, They have also
extended medical care, family planming
and other services in the areas covered
by-the PHCs. Under the Scheme, each
institution has been provided with three
mobile clinics which are being utilised for
providing general medical c¢are in the
rural areas.
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qTET, 1981 F AT ¥ a4 qNd
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T HA 3AFC AT 3avary (A
AT (e 1 £ (-2

() FfT 7. AT IAE <47 FAO
g, O

() &d41 ATgTC Fr faqre gl
gt & fay aArdas o1 1 Wiy
w7 F7 g, = gfz ady, @1 zAaw
fawig FTeor 441 & ¢
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A qqwa # war gafty wid
fram & womar (W whweniy) o
(%) sttgi 37 9= w1 faafAa
YU 97 W & Iy oF fRfay
qierr & 7% waq w7y w §
LIRdN SO S S C G (o B
F q@ TEAEETY F oAk § O
frare fxar smgan)

() 455-700 % ¥ FITAA
¥ dAroom wd, w97 WET T
gextg 3T fA@iay (war AT W@
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(W) T35 FF I

-~

(w) dr g

TIar # LT, QATHH M7 Aif WE
¥ il ® amda

3065. s amar #ifga Garw
T IX WA TZ FAW FT I FA
.

(7) zzar ¥ {77, 1981
a AAE, 1982 AF AE, HATHH
T qrTT 7 A & (F7a9 aman
F OG0 AT AT S AFW W
fa% woyr T fFg a9 W

(@) #ar ag glaT FH &
fay s@aEr N wIW F Aoy
®VY7 ST F AT ®1 gSrEd fwar
IOV, WAITAAT AT GFET S HIL
3% I 3 famr g ?

A maWy # awr @4dia wid
fram & 79 @@ (+l *f@wmA) ¢
(¥) faaw7, 1981 & =g, 1982
TF ¥ wEfg § TEEr ¥ gl
cAeeml AR awrest ¥ S
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¥ 65 WAY IF FF w7 9 1 AN
& 49 HIAAT FT TAT STUAT AT GHI

(@) ™ #Fa| &1 TRt &
HAAt FT OF 417 @ AR AR
930 A F AT a9y guE (a3
A F 1 oF gt mmey foad
frqie fradt & wga faeg g
T AT AGT B, IITSA 9 HrAATRY
77 & fay as far @r @@ § ok
IAET AT ITAA FT AT WY &)

Convultative machinery of Indian Railways

3067. SHRIMATI PRAMILA
DANDAVATE:

SHR1 BAPU SAHEBRB
PARULEKAR:
SHRI CHINTAMANI JENA:

Will the Minister of RAILWAYS the

pleased to state:

(a) whether it iy a fuct that Govern-
ment have decided not to reconstitute the
dissolved consultative muchinery of the
Indiun Railways; and

(b) if so. the reasons therefor?

THE DEPUTY MINISTER IN  1HE
MINISTRY OF RAILWAYS AND IN
T'HE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JTUN): (a) and (b), No, the Railway
Users’ Consultative  Committees qie i
the procesy of reconstitution.

feedi war fAaa% w 39 1973 ¥
faafraa w@faer aur ffavm W=
w1 HuarR 7 fear At

3068. »i fagra fag : aar
eyreey T of@ Fweuiw AT 7g
FIAT FT FM FA F

(%) feesy qaw fava & zar-
v faqmm F Adla merarai §
fAgsq Q& HHIEET F1 FT T
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g @ w1973 ¥ frafe

TllEy (e WwHiT wlo Har
(s o wFTAR) :© (F) AR (A)
IIAT OFA FI AT TE ;AT FT
QA QT @ & ACMT |
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Amount allocated for development, repajr
and construction of National Highways
in Orissa

3069. SHRT ARJUN SETHI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased (o state:

(a) the total amount asked by the
Government of Orissa for development,
repair and construction of National High-
ways in Orissa during last two years,
year-wise; and

(b) the amount released by the Cen-
tral Government during that period; year-
wise?

THE MINISTFR OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI SITARAM KESARI): (a)
and (b).  The requisite information is
given in the attached statement,

Statement

Year Construction & develop-  Repairs of National
ment  of National Highways
Highway
Require- Funds al- Require- Funds al-
ment at lotted after  ment of lotted after
Revised Es-  cxamining  funds at Re-  ascertaining
timate stage the admi- visced Esti-  admissibi-
ssibility for mate stage  lity for each
cach indivi- item
dual work
(Rs in lakhs)
1980-81 521.78 370.00 283. 11 152.60
1981-82 576.52 380.00 293.67 199.21
Study re. use of drugs amongst students (¢) whether Government have also
studied the use of drugs amongst non-
3070. SHRI ARJUN SETHI:- Will the _students also and if so, the details
Minister of SOCIAL~ WELFARE be thereof?

pleased to state:

(a) whether Government
ducted any study regarding

have con-
the use of

“= drugs amongst students;

(b) if so, the details regarding ‘he use
of drugs, percentage, age-wise as wall a;
State-wisve; and

sored by this Ministry

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI'P, K. THUNGON): (a) and (b)
Yes, Sir. Based on the studies spon-
in selected Uni-

versities, the percentage of prevaiance
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rate of various drugs at 7 University
centres iy given at gtatement-I.

(c) Two studies were conducted; one
relating to industrial worker in Delhi and

-
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the other among the rural community in
Ajmer district in Rajasthan, the detail of
which are given at statement II and IHI
respectively,

Statement I

Percentage of prevalence Rate of different drugs at various centres (1976)

Drug Bonmbay  Madras Delhi Jaipur Hy(il)cx;ia- Varanasi  Sagar
A
Alcohol 15.1 9.5 12.2 9.8 1.8 10.4 9.3
Tobacco 8.1 15.2 10.5 9.2 8.1 5.1 10.9
Painkillers 12.6 1.2 20.9 2.3 5.2 13.8 15.2
Tranquilizers . 1.0 1.0 2.9 1.2 1.6 2.5 1.2
Amphetamines . 0.2 0.4 0.3 0.5 0.7 1.3 0.1
Barbiturates 0.6 1.4 0.6 0 4 0.5 1.8 0.5
Cannabis . 0.4 1.5 1.3 0.9 1.0 10.9 8.4
LSD 0.07 0.4 0.2 0.2 0.1 0.9 0.2
Cocaine 0.05 0.03 0.09 o.1 0.06 0.1
Pethidine 0.05 0.08 0.2 0.2 0.1 0.9 0.1
Opium 0.4 0.03 0.5 0.2 0.1 0.9 0.3
otal (N) 4151 3580 3991 4081 2097 3852 4415
Statement 11 Statement III
One study on ‘Drug Use amongst In- Drug abuse in the rural community of Ajmer®
dustrial Workers’ wag conducted for the District in Rajasthan
Union Territory of Delhi. The study
covered 16 factories in Delhi with a Painkillers 58.4%
sample of 4000 workers.
A . Tobacco 44.6%
2, Its findings reveal that a majority
of the workers surveyed viz. 71.05 per Alcohol . . . . 24.7%
cent, did not use drugs at all, 10.43 per
cent were regular users, and 18.53 per Opium . 10.4%
cent were occasional users (Tobacco was
not included as a drug in the study, but Cannabis 4 0%
alcohol was).
Tranquilizers 0.1%
3.1 The findings also show that a num-
ber of factors were collectively responsible ’ ' ]
for the problem Important amongst these No use of drugs like heroine, morphm;i,

were: (a) strain of working in an in-
dustrial eetting (b) lack .of adequate faci-
lities for recreation and (c) environd
mental and economic factors.

pethidine & halluncinogen was report

by the respondents

*NOTE :— A total number of 4670 indi-
viduals were covered in  the
study,
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L 3071, ot wed www whewr
¥ ¥§ WA @E TAG I T KT
& .

(%) ofrm W3 & wsea
IS W AN SaNT F 9 T8
A F AZA T & &7 few T
¥ WE gUT T 9T W TH AEA
¥ IR KW FEE FH AT QU
s &1 #15 Ay fratfor e wan
&1

(@) it G¥" 9@ IFHT @
af &€ aq1 {qgerar FAAT # AR
STE A g7 a1 Jga A
gTon fex qda &0 oF fwar T
qr

(w) 7% @ A< fagerer & arw
F1 ARA T T@T G | FH T4 T
qu A W, wR

(1) Teda-AUr 399 7 moE
1982 ¥ mPAA  fFa«r srA-mfgat
s Fd mizmi oF 27§ a5 ann
e mamfzat s sidmfeat w
qANT  Fr g 7

A qawg R axra@ad.a e1g fmwar
& 9a /& (N wfeaziom) (%)% (1)

T-T5A F &1 19,17 fFo Hro
FeaTs ¥ w0 177 7.3 fawa
T wFfA 7-s-78 F1 T TE A7
Furer Fqr froater amrar F Arg
Agh @A fas@ T FF U
TF & AT EX 3-6-81 F HAQT
& fam =vg fem mar 20 qid-
@9 Far I F 19 (8,38 fF o
@ ) A AT @A TR o

20-9-77 ®1J@ATT ¥ &0 @ Q
¢ E SEt oAF AEEer aur fim-
T QT @ 9T g0 ARA
f@sm & ey . gz U TANIRE
1F 21 it aF s ey f7hw
frutfa asr & € ¢ suife g s@-
g F) IqFHAT qT  {AGT F4 |

(®) IsdA-wrEr @T 9T W,
1982 ¥ 97 AR & I9ET T A
a1 garr wieq 1 faw gew ger
FHY: 13.6 39, 3 qT 1 T4 AA
Aq A mfsgl & A9 F71 oA
82:18 i |

oen? fecat &, an wond W wTARG
a1 gafue foeat & ey

3072. oy wew wrowe Hzun
w1 Aren W SRWT e . ndl
g AR I7 ya1 &4 fw

(%) =@ e femq Famd oy
g & A ¥ ¢ e ke &
qWTL WA § wan F fAU T
fesnr <@t v & o A @0g
t‘F':q ﬁrﬂ"”g;

(@) #a1 mey fEen) AT W3-
weT wafad fesn @ @i #1 Sy
g, I

(w) afz zr, @t o aArafEw
fwert & #w f&adr & aar A=
L SR G (I A

i ot ofta T waw  waEn
(w1 @0 WeA®) @ (%) 7 (7).
feeett & 7T worAr & fare femt
N wawwn A A7 faacid sy
fRams & areuw & Haaq g
Y41 fesm fdaaton e, fainde,
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g &I qQO # Ay § S fF #E-
faw ST FTUF JUFAE | ATTIAHAT
T g WRT &1 AmA A0 e S

g

T-ANTT AT o AT

3073. Sio w3 fRg @ #r
¥ g gz AqrT 3 w4

(%) wuTT-9.977  FIAT (HIT-
gET) T oAEA AT A A e
%; o7

() #H ATET WIS W ATA

F AT AT T FAET AT A
¥ vy g% @ wiTd & fadio ang H
CE TR o T

RESERE (kB if awe o J'a Wik
fana @ suEE (Hl &ﬂ—wm)
(%) HIT v:) e R BCIL A
(rAtarsr) an semfaw &% ARA
F famior ¥ ﬁ‘ﬂr TE aw 83FQu
Tt fFuwr o g o fsm @A
g1 g fom mur § 399 weF q49 9%
uF 9 F1 AR e s arfee
& safsc Fam o= WHIT § FEEw
fer s * .@ £ arsfas gamfaa
AWA  FFAIE M OAFAT § |

o9 AT WA AN & Ty 30,
T aag Alvw T 9 HIR AqS1A-
TE IEEHIET AT OWITEY FEAT
qWE A OEET

G- TWE BE iTH w0 §3
®]IA W WA
3074. Sio Awada fag ¢ aur

W wA gg o A W oFm oA
f& .
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(%) ®Taamudr 8RY I
T FY WA W qEAT FT OFY
T §F QW g FY waam §
IR

(@) 7 faww g@ma sEAET
frr s F arg oY g wwE
dfae ggr 2 7

Yo ma@u ¥ aqn @ET Y
fawam ® Su ! (s wfecam@a)
(%) ot (@). 1979 ® arero-
BTN ave g 206 fR Hio F9
e mITA & 9 & W
Fzed & fenr ow gidfraw FfAad-
TA-GEIETE TRV F MW ad
g a1 Fgxaw fee ger Y § o9
23 B A% AT W g1 W OWE0

3

21

AR wEgfea, facim d-
gWaT, w9 I9Tex g @ feafy
F T FT Y W/ AT AAT
q HFr FErgfy fuei v 3 faate-
T4 #T HTEY FF F N 7 faqm¢
fam, STAM | wood, TW GWT IS
qu & A Fr ey fAPr fratfe
FLT F 99T AEl Sl g |

TETFA WiN®, WaRT & WEN AT
47 gu

3075. Si- weadw fog w0
W A g T A I A
fer

() FaT EFTFT FT qIHT T4,
AT F ;HAT M AT 9 TF
AT 99 g9 & {wg =¥ U @«
1 frt F odewr F daw 7 U
¥ RaeE s g g



(d) g Tam # gu 3=
Y mafr {sadYy & ; o

() =a% #F71 wow F ?

. : Lo .
T Ax@u A auwr ®@xwdla Wi
Fam ¥ Iu A (s AiweTsw)
(&) & 7

(@) =T (7). g7 % fauior
& g wasm & @ oA 9
% fao dex s qraw foAd &,
qu ¥ agar wq fFr oa R ¥
F Fqar garr wfAT € ¥ §
O S € 16 1 B (K FALRE X
maqd & F fqr ow grfaw
FfAaT 07 A "I AT
1982-83 & IAZ ¥ =#ewrxy fowr
T @ WL g8 AFAM safy 97
T afedraAr ®oqe §IY & oam
¥ mwierg frog fage gewre &
MY qUHE GIA F4 AEA  ARY
v qraz frad =, @ ¥ -
g foqie 7ar w7 397 v mgifer
qfeqtaar foare si@ @1 W o
AN Fw &7 fAT W3 & g
fear wramt, awd f& ot & A0
gT I 1 H\T  qrAAr mraw
8 &FT 3 T

qW A0 ¢ WA qR

3076. Hi> «weize Fag : W
N ot UCNgA  Har g7 w@EA
N w0 w1 fw

(%) wey (fag) ¥ /g ad
X ge@rfaa qew g & faqin & dag
¥ fest mfz g€ & ; o

(w) @ g & [miq & faa=
¥ wqr et § 7

MNagx W7 qfagy qAHG W
7I9q waAl (s Weww Fa) ¢ (%)
o (7). 3R wRw wr fazw
dtar qu afazi-era wet T A
U & AE 89 A4 9T werfas
g% &1 wq frqtor fmIs ag 37
T T QT N0 AT TH OFF TA®
frator & f23 wewy 37 93q A%
fagrz &Y qowry ARGy & 1 werd-
sg gl wifew A F1 UST AR
F 71 = qgan F FAG 9ggar
TR & TZT T, 1979 H 4. 50
wIE T A /AT F €T 7 AT-
are fea 1g fagq gax g2q 9k
fe ¥ g & amae ufn @
T & 1 AT F AAIAT AT AL
7. 40FTE ¥7T a5 AL A1 TA OH
% fam ¥ far g A d @A
s7qeq wdt aq A 51 TE R {7A%0
®1T97 43 & fF 53 famioy qe At g Tuw
frax Tfm & wiaws &3 om I9§
FZA A & AT UST ATRTT
qZAIA Qo grex A gE 1 39 €
g a¢ £ a0 q€ A% &7 qm

g <

Encouragement to voluntary organisations
for conducting eye camps and ccatral
allocatjon for Orissa

3077. SHRI BALASAHEB VIKHE
PATIL: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state:

(a) whether it is a fact that one of the
important terms of the “20-point pro-
gramme' ig to encourage voluntary or-
ganisations for conducting eye camps in
rural areas; .

(b) whether any Central Scheme has
been drawn up to find out the eye sur-
geons to conduct operations in the rural
areas in hygiemic conditions and also to
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give suitable official assistance to different
voluntary organisations that would like
to take up the human cause; and

(c) what was the allocation from the
Centre during 1981 (o voluntary organi-
sations in Maharashtra for holding eye
camps in the S:ate and allocations ear-
marked for 1982 and amount utilised so
far?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b) The
National Programme for Control of
Blindne.s has been included in the “20
Point Programme™. Voluntary organisa-
tions are provided Government assistance
to conduct eye camps in rural areas as
well aq in town with a population less
than 50,000. A copy of the guidelines for
organising eye camps by voluntary organi-
sations and for grant of financial assis-
tance therefor is laid on tha Table >f the
Sabha, [(Placed in Library. See No. LT-
5557/82). ‘These  guidelines  stipulate
engagement of qualified and experienced
ophthalmic  surgsons and provision of
hygienic conditions for the performance
of the eye operations.

(¢c) Durinp 1981-82 a grant of
Rs. 168,020 was sanctioned by the Gov-
ernment of India to 16 voluntary organi-
sations in Maharashira State for holding
eye camps. During the current financial
year Rs. 68,220 have already been suanc-
tioned by the Government of India to 12
voluntary organisations in Maharashtra
upto- the first of September, 1982. The
Government of India have empowered
the State Governments and Union Terri-
tory Administrations 1o sanction such
grants-in-aid (0 voluntary organisations
for organising eye camps for the perfor-
mance of intraocular operations as per
guidelines of the Ministry of Health and
Family Welfare with effect from 1st Szp-

ennna
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3078. o gew w4 Fag o oFqr
T HAD ag Fam A 3T F4GT (7

(F) 3w & 9 &7 7 ¥ § =gl
T W1 37T JAT ITAe AE§

(F) 379 ¥ GF F19 ¥ & wgi
W EAWl # Traed  fag W &7
fasmz & T 77 94, IR

(1) w9 aat ¥ ot FE T
ar qgt 2, I T (FIAT FW @A
F {0 @ 31T A8 arfaw ggmEar
g ST g v

W wAes § var gedln w9 fawa
# 9v A& (st sfeessy)
(%) T (@). "d9ad: MaAT qa5eq
F ATUG IF AT F § SN AT qF
I ATEAL g TrEg A8 E

faerea, Afoge, ArTEvE, SRR
szw, wurerd, fafaaw, gveam {awar
gIY, AL, TTET W AN ga=r *
faamm ot sy ™ § =g § |
Farlq, fa=(afas  wsai/Fws miaq
gat & f{awiAfer | @A @)
AT A W I E 1 TR Q@
BN A mHiaw qra@ WY, S daraer
F ITASHAT qX  AVY FGT &, TAF
¥ AWMAZ T E

1. foeren © (g9mr o7 § #Hiex
| g7 &% 9= & fqg 15
FOT OO T A6 ¥ A
AT AT Wi arET |

arog (49 f®o0 Mo) #r
faator &9 wwfa 9T § 1
Iy 98F & 1985 FF [

g 9 Y gra g
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2. wforgT : 26.98 FUY TWA *
qETiAq A & faeEs
fooiars Mz A W T
(49 f®, =Y ) @t fanfo
FE TTT AT § W 1986
& T AAFIATATE |

3. AT ;6 FUT T4 ¥ -
q4T 1T 7 Wt gAT
HEX ATTA TAT5TF (17.07
w0 #r0) &1 ‘Fgfw I
ST 77 % 97 1985 AT
T ZTH &7 " 2

4. TEGTIA  TZW 10.97 &%
TR GAATHAT ATTY A

T~ AT A0 w7,
ATEH ¥T FPIX ;AW
F@ gmE 9T P ™

qEIFAT & TATHY, 1984
TF TTETFT AT )

5. AT : 8.20 FIIT TTY ¥

- WIRTIAA AT & AR -

(24.821%  &c) & (AT
Y FT wAAA T war
21 TaTY, U ATE A4
AF 3H AR F wARTE AF
& fawier # (w9 sz AE
& & 9k I|H ™ %q-
TG HHT 9T TN TR
X TR FIA FT AT
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qal 9797 W HT FEAA
TEFETO F  qOEE ¥ 3T
AT FT AT KT AT ET 8 |
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T I T F AT
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50 0 & N YA Wi ofe i fea
st % fuw % wxw

3079. st yR&Ga wprge: w=w
6 WA TT A K FO G4 0F ¢
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g9 FATT AT qTAET €T SEY
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fait w21
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Conversion of Darbhanga-Jayamegar Iime

3080. SHRI BHOGENDRA JHA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether survey for conversion of
Darbhanga-Jayanagar line has since been
completed; and

(b) if 80, detaily thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b) Survey for conver-
sion of Darbhanga-Jayanagar line from
MG to BG is still in progress. Decisions re-
garding actual conversion from MG to BG
will be taken after receipt and cxami-
nation of the Survey Report, subject to
its technical feasibility, financial viabi-
lity, availability of funds and its clearance
by the Planning Commission.

Survey of Sakri-Hasanpur Hoe
b d

3081. SHRI BHOGENDRA JHA. Wwill
the Minister of RAILWAYS be picased
to gtate:

(a) whether finalisation of jurvey re-
port and plans and acquisition of land
have since been completed for Sakri-
Hasanpur line; and

(b) if so, details thereof?

THE DEPUTY MINISTRY IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) and (b). No. Construction
of a mew M.G. line from Sakri to Hasan-
pur over a length of 7490 Kms. is an
approved work. However, it has not
been possible to make much headway on
this project due to severe constraint on
funds.

2508 L.S.—8
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3082. Wt wAgw fag W
T W WEY gy qAT Y FAT w6
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Heun Tsang Memorial

3086. PROF. NARAIN CHAND
PARASHAR: Will the Minister of EDU-
CATION AND CULTURE be pleased
to state:

(a) whether the Heun Tsang Memorial
at Nalanda in Bihar has since been com-
pleted and handeg over to the State Gov-
ernment; .

(b) if so, the date on which it was
handed over and the period taken for
construction of the Memorial as also the
cost of construction initially envisaged
and finally incurred;

(c) the uses to which the memorial
hag been put; and

{(d) if pot, handed over as yer, e
veasons therefor and the likely date vy
which it would be done?
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THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE

(SHRIMATI SHEILA KAUL): (a) No,
Sir . a8

(b) The construction work of the
Memorial commenced in January, 1961.
The Memorial, when it is complete, will
be handed over to thé State of Bihar. The
estimated cost initially envisaged was Rs.
13,97 lakhs and the total final expendi-
ture for which approval has been given
amounts to Rs. 35.55 lakhs.

(¢) Doeg not arise.

(d) The main delay in the completion
of the construction of the Memorial Hall
is the import of gpecial type of tiles for
the outer covering of the roof of the
Memorial from Japah and a few other
minor works. The CP.W.D. hopes to
complete the construction by December,
1983.

The Great Indian Rover and Himalayan
Queen for Foreign Tourists

3087. PROF. NARAIN CHAND
PARASHAR: Will the Minister of RAIL-
WAYS be pleased -to state.

(a) whether the Railway Administra-
tion has decided to introduce two trains.
“The Great Indian Rover’ and the ‘Hima-
layan Queem’ for the convenience of the
foreign tourists;

(b) if so, the nature and scope of the.
promotion of tourism as well as the main
facilities for the tourist envisaged under
the two projects separately;

(c) the likely date by which the two
traing wonld be introduced; and

(d) how do the two projects compare
with the ‘Palace on Wheels’ launched
earlier?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) to (d). It has been decided to
introduce a  special tourist train, the
Great Indian Rover on the Buddhist cir-
cuit between Calcutta-Gaya-Varanasi-Go-
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rakhpur (for Lumbini and Kushinagar)--
Calcutta from 30-12-1982. The proposal
for introduction of the Himalayan Queen
is still under examination in consuitation
with the Government of Himachal Pra-
desh and the Ministry of Tourism. The
marketing, management and  promotion
of the Great Indian Rover has been en
trusted to India Tourism  Development
Corporation, Facilities for stay on train,
catering arrangements on and off the
train, conducted tours to Buddhist pilgri-
mage centres etc, will be provided to the
tourists travelling by the Great Indian
Rover. The Palace on Wheels is a metre
guage train consisting of authentic old
saloons whose itinerary covers places of
historic  importance in Rajasthan and
Uttar Pradesh. The Great Indian Rover
is a broad guage train consisting of air-
conditioned first clasg coaches whose it-
inerary covers Buddhist  pilgrimage-cen-

tres in Eastern India. A

Detention of Shri Billy Nair in South
African Jail

3088. SHRIMATI MADHURI SINGH:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to gtate:

(a) whether the attention of Govern-
ment has been drawn to a report of the
United Nations panel which said ihat a |
freedom fighter (Shri Billy Nair) a South |
African of Indian origin was languish-
ing in a South African Jail since 1964;

(b) if g0, whether Government would-,
use its good offices for his release; and

(¢) if so, when and in what way?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir
This has been referred to in the state-
ment of the Chairman of the Task Force
en Political Prisoners before the Special
Committee against Apartheid, on 31t
August 1982, ‘

(b) and (c¢). The Government of India
has no diplomatic or consular relations
with South Africa. Nevertheless, at the.
UN and other international fore we have*
consistently condemned the policy of apart-
heid and racial discrimination practised
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by the South African racist regime and
have repeatedly called for the release of
all political prisoners in that country.
The Prime Minister has again reiterated
this in a massage gent to the UN Special
Political Committee on he occasion of
the Day of Solidarity with the South
African Political Prisonery observed on
11th October thig year,

Refusal of permission to Indian Dancer to
give performance in Pakistan

3089. SHRIMATI MADHURI SINGH:
Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that the Indian
classical dancer Bharati Shivaji was not
allowed to give performance in Pakistan on
the occasion of India’s Independence day
celebrations; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A, RAHIM): (a) Yes, Sir.

(b) On June 22, 1982 Pakistan Foreign
Office was approached by our Embassy in
Islamabhad to grant permission to Smt.
Bharati Shivaji  and members of her
troupz, to give a dance performance in
Karachi on the occasion of India’s Indepen-
dence Day. After repeated reminders, the
Pakistan Embassy in New Delhi issued
visas on August 13. However, on the same
afternoon the Pakistan Government told
our Embassy in Islamabad that the grant
of visas was incorrect and that the visas
were only for a visit to Pakistan and not
for a performance. Consequently, it was
decided to cancel the visit of Smt. Bharati
Shivaji and her troupe to Pakistan.

Increase in use of tobacco in India and
concern expressed by WHO

3090. SHRIMATI MADHURI SINGH:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased t, state:

(a) whether his attention has been drawn
towards the concern expresesd by the World
Health Organisation about the smoking
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epidemic in the third world accompanied
by lung cancer and cardio-vascular disease;

(b) whether Government have made a
study about increase in use of tobacco in
India in recent years and average income
spent on smoking by people; and

(c) the details of steps taken to check
the increased smoking trend in our coun-

try?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHANKA-
RANAND): (a) In an Article published in
the WHO chronicle under the title “tobacco
smoking in the World”, there is a state-
ment to the effect that tobacco production
in developing countries has tended to rise
more rapidly than in developed countries.

(b) No,

(c) Under the provisions of the Cigaret-
tes (Regulation of production, supply anrd
distribution) Act, 1975 all manufacturers
or persons trading in cigarettes are requir-
ed to display prominently the statutory
warning “Cigarette smoking is injurious
to health” on all cartons or packets of
cigarettes which are put to sale. Similar
warning is also required to be displayed on
all advertisements, The State Governments|
U.T. Administrations have been asked to
ensurc proper implementation of this law
so that the defaulters can be brought to
book.

The Afl India Ruadip and Doordarshan
have taken a decision not to accept adver-
tisements regarding cigarettes and other
tobacco products in their commercial ser-
vices. ) )

w1 AT § Ywx fome qwA W
grenr fgarr wow wo sfm
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Opening of stationshalt stations in Pane-
kere-Haldia section of South Eastern
Railways

3095. SHRI SATYAGOPAL MISRA:
Will the Minister of RAILWAYS  be
pleased to state:

(a) whether there are proposals under the
consideration of the Governments to open
some stations and some halt statiops in
the Panskura-Haldia Section of the South
Eastern Railways;

(b) the dectails of the proposals;

(c) the decision of Government for the
opening of the Sutahata and Kalomal Sta-
tions in the said section of the South-
Eastern Railways; and

(4) the decision of Government for open-
ing of the Durgachak (near  Macheda-
Ha'lia Bus Road), Mahisadal (near Hijli
T.dal Canal) and Bhubaneswarpur (near
Tam!uk-Panshura Bus Road) Halt Stations
in the said Section of the South-Eastera
Railway?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DFPARTMFENT OF PARLIAMEN.
TARY AFFAIRS (SHRI MAULIKAR:
JUNY (a) Yes.

M) to (d). The position in respect of
cach proposal is as under:—

(i) Opening of a passenger halt a
Sutahata between Barda and Durgachal
stations.

This proposal has been cxamined bt
not found financially justified,

(ii) Opening of a passenger halt
Kelomal (Rajcoda) between Tamluk at
Raghunathbari stations.

This proposal has also been examin
but not found justified.

(iii) The proposals regarding openi
of passenger halts at Durgachak le
crossing between Durgachak and Sih
prabesh halt; at Manicktala/Bhuban
‘warpur between Tamluk and Raghw
thbari stations; and at Geonkhali 1
line near Mahisadal station (near K
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Tidal Canal), are under examination by
the South Eastern Railway.

Introduction of a fast train on Baharam-
pore-Sealdah Section of Eastern Railway

3096. SHRI SATYAGOPAL MISRA:
Will the Minister of RAILWAYS  be
pleased to state:

(a) whether his Ministry has taken any
decision to introduce any new fast irain
in the Baharampore-Sealdah Section of the
Eastern Railways;

(b) if so, the details thereof;

{c} wheother Government are aware of
the fact that the passengers from Lalgola
to Scaldah have to suffer a lot for want
of any fast moving train in the selection;
and

(d) if so, what are proposals of the
Miwistry 1> soive the problem?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MAILLIKAR-
JUN): (a) No.

(b) Doc. not arice,

(c) and (d). In addition to six pairs of
sloppine  trains, Secldah-Ranaghat-Lalgola
section is served by one¢ pair of Fast Pas-
senger with limited  stoppages providing
morninglevening services.

Introduction of any additional train bet-
ween Sealdah and lalgola has not been
found feasible due to acnte shortage of
coaching stock. It is also not desirable to
withdraw existing stoppages of the Fast
Puassenger as jt will deprive the passengers
at these stations of a service.

£

Minimum  wages of seamen

?097. SHRI SATYAGOPAL MISRA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(8) the scale of pay for the seamen of
our country;
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(b) the recommendations of the Inter-
national Labour Organisation in respect of
the scale of pay for the seamen;

(c) the reasons for not accepting the re-
commendations of the 1.L.O. for the mini-
mum wages of thc seamen;

(d) whether there is any proposal under
the consideration of Government to pay
unemployment allowances to the seasmen
of our country from sign off to sign on;
and

(e) if not, reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND TRANS-
PORT (SHR1 SITA RAM KESARI): (a)
As per the recent bipartite National Mari-
time Board agreement between representa-
tives of shipowners and seamen, the present
basic wage of seamen/Helsmen in India is
Rs. 860 per month and together with
all other emoluments it comes to about
Rs. 2,000- to Rs. 2,500]- per month.

(b) The recommendation No. 109 of
1.L.O. on minimum basic wage for an
able bodied seaman was last revised by
the Joint Maritime Commission of Inter-
national lLabour Organisation in October
1980 to Sterling Poundus 115|- and US
Dollars 276/- per month on account of
the fall in value of money by averaging
the inilation rate of member countries.

(c) The reason for not accepting the
recommendations of the 1.L.O. for the-
minimum wages of the seamen is that
wages have to be determined at the national
level for labour taking into consideration
the economic condition and general wage
levcl of the country. Therefore, each zoun-
try’s wage rates for seamen are based o7
its own national wage, The wage rate for
India seamen have been fixed after taking
all factors into account by a bipartite
agreement between  representatives ot
seamen and shipowners.

(d) The Expert Committee under the
Chairmanship of Admiral S. N. Nanda
(Rtd.) has recommended that a scheme for
giving reasonable financial assistance %o
the seamen during their unemployment
period should be formulated by the ship-
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owners and seafarers. The Government
have accepted this recommendation in
principle. However, a decision is yet to be
taken im this regard by shipowners and
seafarers.

(¢) Matters relating to wages and other
service conditions are to be settled by the
National Maritime Board comsisting of
representatives of shipowners and scamen.

New Line from Tamliuk to Dighe in South
Fastern Railways

3098. SHRI SATYAGOPAL MISRA:
Will the Minister of RAILWAYS  be
pleascd to state:

(a) whether Government have  taken
decision to construct a new Railway line
from Tamluk to Dighe in the South Fas-
tern Railways during the Sixth Plan period;

(b) progress of the project made so far;
and

(c) the proposal of Government in hav-
ing a new Railway line to Dighe in the
South Eastern Railways?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARILIAMEN.
TARY AFFAIRS (SHRI MALLIKAR.
JUN): (a) to (¢) A preliminary enginecer-
ing cum traffic survey for a BG rail link
between Kbaragpur and Dighe (40 Kms.)
has been included in the Budget and the
survey is in progress. The present progress
on the survey is 99 per cent. A final deci-
sion on the project will be taken as soon
as the survey is completed and the survey
report examined, subject to availability of
funds and clearance by the Planning Com-
miseion.

Gbherno of Vigilance Inspector by Parcel
Staff

3099. SHRI R. P. YADAV: Will the
Minister of RAILWAYS be pleased to
refer to e reply given to Unstarred Ques-
tion No. 9110 on 22-4-82 regarding Gherao
and abuung of Vigilance Inspector by cer-
tain par.el staff of New Delhi and state:
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(a) whether any punitive action has sinca
been taken against the erring staff;

(b) if so, details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): (a) Severa checks were conducted
in the parcel office at New Dethi sub-
sequent to the incident of October 1981
without any hindrance or untoward inci-
dent. The issue of taking action against
the erring staff was examined in this con-
text and no further action was considerad
NCCEssary,

th) Does not arise.

Hospital beds and population ratio in
Urhan and Ruaral Areas

3100. SHRI K. MALLANNA: Will the
Minister of HEALTH AND  FAMIY
WELFARE be pleased 1o state:

(a) what is the ratio between the num-
ber of hospital beds and the population at
present in urban and rural areas, separately
in the country; and

{b) what is the death rate and the
average life span in the rural and the urban
areas, separately?

THE MINISTER OF HFAITH AND
FAMILY WELFARFE (SHRI B. SHANKA-
RANAND): (a) According to available in.
formation, the population served per bed
as on 1-1-81 is estimated to be 8,332 in
rural areas and 400 in urban areas res-

pectively.

(b) Acconding to the Sample Survey by
Registrar General of India on births anc
deaths popularly known as Sample Regis
tration System. the death rates in rura
and urban areas for the year 1980 ar
13.5 and 8.0 respectively per 1000 popu
lation. The average expectation of lif
at birth for both scxes has been cstimat
ed by the Registrar Genefal of India t
be 52.6 for males and 51.6 for female
for 1976—81_ This has not been separatel
estimated for urban and rural areas.
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International Peace Keeping Force

3101. SHRI K. MALLANNA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) the names of the countries whose
forces are being utilised as International
Pcace Keeping Forces in the circumstances
of dJdispute between two countries;

tb) what are the rules and regulations
followed in this regard; and

(¢) whether India’s services had also
buen sought recently to cooperate by send-
irg its peace forces in some foreign coun-
tries during last three years?

THE MINISTER OF STATE IN THE
MINISTRY ObP EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) At present UN.
Peace Keeping Forces have been deployed
in five region< of the world. The names
of countries providing personnel for these
Forces are as follows:

1. United Nations Truce Supervision Or-
gunisation (UNTSO): Argentina, Australia,
Awstria, Belgium, Canada, Chile, Den-
mark. Finland. France. Ireland, Ttaly,
Ncetherlands, New Zealand, Norway, Swe-
den. USSR, United States.

2. United Nations Disengagement Obser-
ver Force (UNDOF): Austria, Canada.
Finland, Poland. UNITSO.

3. United Nations Interim  Force in
Lebanon (UNIFILY: Fiji, France. Ghana,
Treland. Ttaly, Nepal, Netherland, Nigeria,
Sweden. Senegal. Norway.

4. United Nations Military Observer
Group in India and Pakistan (UNMOGTIP):

Australia. Belgium. Chile. Denmark. Fin--

land. Ttaly. Norway, Sweden & Uruguay.

&£, United Nations Force in Cyprus
(UNIFICYP): Austria. Canada, Denmark,
Finland, Treland, Sweden, United Kingdom,
Australia and Sweden.

(b) The UN. Peace Keeping Forces are
normally set up in accordance with the
specific  decisions taken by the Security
Cruncil. These forces are constituted and
administered with the cooperation of and

“4 4L sauntriss contri-
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buting such forces, The whole question of
peace-keeping operations in all their as-
pects is being currently reviewed compre-
hensively by the UN Committee on Peace-
keeping Operations. India is a member of
this Committee.

(c) While India has not contributed per-
sonnel during the past thre, years tc any
of the Peace-Keeping Forces or Organisa-
tions, retired Indian Lt. General Prem
Chand has been appointed Commander of
the Military Component of the UN Tran-
sition Assistance Group (UNTAG), esta-
blished under the Security Council Resolu-
tion 435 (1978) for deployment in Namibia
for the supervision of cease-fire an elcc-
tions. Implementation of Resoluton 435
(1978) is to be initiated and further de-
taitled composition of UNTAG worked
out.

Outcome of talks of Indo-Pak Secretaries

3102. DR. KRUPASINDHU BHOI:
SHRI CHANDRAIJIT YADAV:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Foreign Secretaries of
India and Pakistan met in Islamabad in

the second week of August and held talks;
and

(b) if so, the outcome of the talks and
the ground paved for further negotiations?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir.

(b) The o Foreign Secretaries held ex-
tensive diflcussions on bilateral, muliitate-
ral and bal issues. This was part of the
ongoing process for improving and streng-
thening relations between the two coun-
tries,

Project to train poor rural women in
making electronic capacitator for T.V. sets

3103. SHRI B. V. DESAL Will the
Minister of SOCTAL WELFARE be pleas-
ed to state:

(a) whether it is a fact that a project to
train poor rural women in making electro-
nic capacitators for television sets is being
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set up at Lucknow under a programme
assisted by the Ministry of Social Welfare;

(b) whether the Miinstry is also assist-
ing a watch assembly unit of the Madhya
Pradesh State Industrial Corporation in
the tribal district of Betul;

(c) to what extent the Union Ministry
‘is providing assistance in this regard to the
‘Madhya Pradesh Government; and

(d) what are the other schemes being
introduced by the Ministry in various other
States (o train the rural women and
how many rural women will be covered

under this scheme?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
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(c) Madhya Pradesh State Industrial
Corporation, Bhopal, has been sanctioned
6.81 lakhs for training component of their

project.

(d) Under the scheme of Assistance to
Projects sponsored by the Public Undertak-
ings/Corporations and Autonomonus Orga-
nisations for setting up of Employment and
Income-Generating Training-cum-Employ-
ment-cum-Production  Units for Women,
the projects mentioned in the enclosed
statement have also been sanctioned.

Apart from the above mentioned scheme,
under which the assistance was sanctioned
for the projects mentioned in part (a) and
(b) of the question, no other new scheme
is currently being introduced by this Minis-

SHRI P. K. THUNGON): Yes, Sir. .
( ): (a) Yes, Sir try for the present to train the rural
(b) Yes, Sir. women.
Statement
(Rs. lakhs)
Sl Name of the organisation Project Amout No. of
No. Sanotionsd women o0
he trai-
nnd

1 2- 3 + 5

1. The Industrjal Promotion and Investment Garment Man u'ac- 500 100
Coporation of Orissa Limited, Bhubanesh- turing
war (Orissa)

2 The Punjab Women and Children Develop- Ready-made garment a9 0n 2r0
ment & Welfare Corporation, Chandigarh manufacture
(Punjab)

3 Rajasthan State Industrial clopment and (i) Watch Assembly .20 60
Investment Corp. Ltd., Bipur (Rajas- (i) T.V. manufac- 3.50 50
than) ' ture

Digital System 7. 64 95

4 U.P. Electronics Corporation Ltd., Lucknow
(U.P)

Dropouts decline with Mid-day Meal

3104. SHRI B. V. DESAIL: Will the
Minister of EDUCATION AND CUL-
TURE be pleased to state:

- (a) whether it is a fact that mid-day
-zmeal scheme launched by the Tamil Nadu,

Andhra Pradesh, Karnataka and a few
other States has resulted three-fold

benefits;

in

(b) whether mid-day meal scheme has
increased enrolment in elementary schools
and improvement in attendance adn decline
in drop-outs;
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(c) Whether Prime Minister’'s meeting
with Secertaries of the Union Government,
handling Economic and Social Welfare
Departments in New Delhi  during the
month of September, has taken many deci-
siong in regard to drop-outs;

(d) if so, whether the decisions taken
in the meeting have been communicated
to the State Governments and they have
been asked to implement these schemes;
and

(e) if so, to what extent the State Gov-
ernments have implemented the scheme
and what other measures are being taken
in this regard?

THE MINISTER OF STATE IN THE
MNISTRIES OF EDUCATION AND
CULTURE AND SOCIAL. WELFARE
(SHRIMATI SHEILA KAUL): (a) and (b)
The State Govts. and UT Administrations
implementing mid-day meals programme
are of the opinion that the programme
increase enrolment and attendance in
primary schools, thereby helping in reduc-
ing drop-out rates.

(c) to (e) Discussions in the said meet-
ing related to progress of universalisation
of elementary education. No specific deci-
sion on any aspect was taken.

Review Committee report on P.G.I.

3105. SHR! B. V. DESAIL: Will the
Minister of HFEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Post-Graduate Institute
of Medical Education and Research (PGI)
has recommended certain changes in the
system of recruitment of faculty staff and
the import of sophisticated medical equip-
meat besides proposing the setting up of a
research cadre at the Institute:

() whether the Review Committee
which went into the working of the PGI
and the All India Institute of Medical
Sciences has pin-pointed flaws in the
working of various departments of the
Institute;

(¢) when was the report sent to the
Union Health Ministry;

(d) what are the other changes sug-
gested: and
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(¢) whether Government have examin-

ed all the recommendations and to what

extent these have been implemented?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) No such proposals
have been received.

(b) to (e). The report of the Review
Committee on the working of the PGI-
MER and the AIIMS submitted on 30-4-
1981 is presenty under consideration of
the Institute Bodies of both the Institutes,
which are autonomous and statutory bo-
dies.

Asian Population Conference held at
Colombo

3106. SHRT B. V. DESAI: Will the
Minister of HEALTH AND FAMILY
WELFARE bz pleased to state:

(a) whether it is fact that the Asian
Population Conference was held on 21
September, 1982 at Colombo;

(b) if so, whether the Indian represen-
tative at the Conference said that India
has to a great extent controlled the rate
of population growth;

(c) if so. to what extent India has been
able to control the population growth; and

(d) other subjects discussed and ihe
decisions taken in the Conference?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes.

(b) The leader of the Indian dclcggtion
observed as follows:

“According to recent indications we
have been able to control the rate of
growth of population which is tending
to remain steady in the recent decade”.

(c) The percentage growth of popula-
tion during 1961-71 was 24.80. The
same for 1971-81 is 24.78, based on the
provisional 1981 Census figures.

(d) The subjects discussed included de-
mographis situation and outlook; formula-
tion and implementation of integrated po-
pulation and development policies and re-
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lated topics of strategies, evaluation of in-
tegrated schemes, jnvolyemem of pon-gov-
ernmenfal organisations, women's invol-
vement in the development process; pro-
blems of migration and spatial mobility in-
cluding urbanmisation; population problem
of small Island countries, and financial
and technical assistance in the field of
population through technical cooperation
among developed countries and other
chagpels.

No decisions were taken but a call for
action on population and development, re-
lating to the above subjects was formulat-
ed. The government have not received
the final report of the Conference.

Quality of meals served in Chattisgarh
Express

3107. SHRI RASABEHARI BEHRA:
Will the Minister of RAILWAYS  be
pleased to state:

(a) whether Government are aware that
the quality of lunch and dinner served in
Chattisgarh Express, is far from satisfac-
tory;

(b) if so, the efforts made by his Mi-
mistry to improve the standard of food;
and

(c) the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-
KARJUN): (a) to (c). Meals are at pre-
sent served on Chattisgarh Express thro-
ough satic catering units en route, Com-
ploints have been received from time to
time about the quality of food. However,
constant efforts are being made to ensure
service of lunch and dinner of good qua-
lity on this train.

DisGguring of public buses by students
during university elections

3108. SHRI J. S. PATIL: Will the Mi-
nister of SHIPPING AND TRANSPORT
be pleased to state:

(a) whether it is a fact that disfiguring
of DTC buses during the days of Delhi
University students’ elections, is on the
increase over the years;
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(b) whether it i also’ a ‘fact a puMlic
appeal 1o the student community made by
the Hindustan Times, New Delhi srging
them not to do so has fallen on deaf ears;

(c) the amount spent by DTC in the
years 1980, 1981 and 1982 on repainting
the buses disfigured in the students =2lec-
tions;

(d) what steps Government propose to
take 10 ensure that students do not resort
to this in future; and

(¢) whether it is a fact that disfiguring
of public buses is not done generally in
any part of the country during election
days?

THE MINISTER OF STATE IN THE
MINISTRY OF  SHIPPING AND
TRANSPORT (SHRI SITA RAM KES-
ARI): (a) to (c). Though the exact ex-
tent of disfiguring of DTC buses by the
students during the Uaiversity Students
Elections for the year 1980 and 1981 is
not available, the cost of removing such
disfiguration by re-painting of buses in the
current year has been Rs. 3.92 lakhs.

(d) Before, the DUSU elections were
held in Delhi this year, appeals through
the public media and the local press were
issued to the students that Corporation
buses being public property should not
be damaged or disfigured by painting slo-
gans etc. A request was also made to
the University Authorities to issue simi-
lar appeals to the students. In addition.
a mecting of students leaders was also
convened by the Chairman this year in
order to have their co-operatjon in stop-
ping disfiguring of DTC buses.

(e) No such incidents have come to the
notice of the Government from other
parts of the country.

Irregularities in National Book Trust

3109. SHRI RAINATH SONKAR
SHASTRI: Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state:

(a) whether it is a fact that Some cases
of embezzlement and fraud of public mo-
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ney bave taken place in the National Book
Trust;

(b) if so, details thereof together with
the details of modus operandi; and

(c) action tuken with details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRI P. K. THUNGON): (a) to (c).
Yes, Sir. There have been two cases of
misappropriation. One case pertains to the
misappropriation of materials such as pa-
per, off-cuts, illustrations, ocovers, etc. A
preliminary enquiry was conducted, as a
result of which the concemned officer was
suspended and the case handed to the Cen-
tral Vigilance Commission. The decision
of the Central Vigilance Commission is
awaited. The other case relates to misap-
propriation by the Cashier who has con-
fessed his guilt. According to his state-
ment, he encashed two cheques by forg-
ing the signatures of the parties to whom
the cheques were to be sent. The Cashier
has paid back the amounts to the Trust.
Departmental proceedings are in progress
for taking suitable action against him.

~

Quality of roads relaid recently in Delhi

3110. SHRI RAJNATH SONKAR
SHASTRI : Will the Minister of SHIP-
PING AND TRANSPORT be pleased to
state:

(a) whether it is a fact that roads re-
laid recently by CPWD and MCD in Delhi
are of much inferior quality as can be
seen from the road relaid between Saf-
darjung Tomb and Airport;  Harsukh
Marg; Munirka Phase-IT and access roads
in front of quarters in various sectors of
Ramakrishnapuram;

(b) if so, rcasons thereof; and

(c) steps taken to improve their qua-
lity?.

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITA RAM KES-
ARI): (a) to (c). No, Sir. According to
New Delhi Municipal Committee, Muni-
cipal Corporation of Delhi and Centnal
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Tublic Works Departmeat, the works ate
being carried out as per spegifications.
Municipal Corporation of Delhi have stat-
ed that as the condition of Harsukh Marg
connecting Green Park with Africa Ave-
nde was very unsatisfactory and having
inadequate crust thickness, for the pre-
sent, the bitumenous macadam (levelling
course) with seal coat has been provided;
the wearing coarse i.e. asphaltic concrete
will be provided at a latter stage. Accord-
ing to them, no work has been done on
Munirka Phase Il. According to N.DM.C.,
the road between Safdarjung Tomb and
Airport which had developed cracks has
only been repaired by laying a thin coat
of bitumenous layer and no regular res-
urfacing has been done. According to
C.P.W.D., access roads in front of quar-
térs im some Sectors of R K. Puram fave

" been provided with 2 cm. premix carpet-

ting according to their specifications,

Production in Jamalpur Railway workshop

3111. SHRI D. P. YADAV: Will the
Minister of RAILWAYS be pleased to
state what other items of production are
being contemplated in Jamalpur railway
workshop in view of the fact that Steam

locomotive activity will eventually taper
off?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR-
JUN): The following alternative lines of
production have already been established
in Jamalpur workshop in view of reduc-
tion in steam locomotive activity:

i) Manufacture of cranes.
ii) Manufacture of lifting jacks.

iii) Manufacture of ticket printing
machines.

iv) Periodical Overhaul to diesel
shunting locomotives.

v) Manufacture of inmer fire boxes.

vi) Manufacture of components for
wagons.

Following projects are being establish-
ed or are proposed to be established:
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i) Periodical overhaul of diesel main-
line locomotives.

ii) Manufacture of diesel locomotive
components.

iii) Manufacture of heavy-duty diesel
break down cranes.

iv) Manufacture of wagon springs.

v) Manufacture of SGCI & Malleable
castings.

Timely search for selection of director,
NCERT

3112. PROF. AJIT KUMAR MEHTA:
Will the Minnter of EDUCATION AND
CULTURE be pleased 1o state:

(a) whether an advaace action wa; in-
itiated to identify a suitable person to be
posted as Director, NCERT on the expiry
of the term of the erstwhile Director on
19 August, 1982: and

(b) if so, ths reasons for the post not
being filled up so far?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) Yes,
Sir.

(b) The process of selection is in pio-
gress.

Display of bus rotes and picking up of
passengers while coming out and going
back in the sheds by DTC buses

3113. SHRI HARISH KUMAR GAN-
GWAR: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether it s a fact that Delhi
Transport Corporation buses while coming
out and going back in the sheds do not
display the bus routes and do not take the
passengers, causing inconvenience to the
waiting public and financial loss to Delhi
Transport Corporation;

(b) if so, reasons thereof; and

(c) steps taken to check this practice?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
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TRANSPORT (SHRI SITA RAM KES-
ARI): (a) No, Sir. There are standing
instructions that the buses while coming
out and going back to the depot must
display the proper destination board and
pick up and set down passengers at  bus
stand eanroute. These instructions are
frequently repeated for strict compliance.
(®) and (¢). Do not arise.

Working hours of OPD in Delhi hospitals
and waiting time for a patient

3114. SHRI HARISH KUMAR GANG-
WAR: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

by

(a) what are the working hours of the
OPDs of Delhi hospitals;

(b) whether it is a fact that it taken 2
1o 3 hours for a patient before his turn
comes; and

(c) steps taken to minimise the waiting
time?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (¢). O.P.Ds of
most of the Government Hospitals in Delhj
function during the first half of the day.
They operate under the pressure of in-
creasing patients who are required to go
through registration formalities followed
by examination and various investigations
etc. These factors mainly determine the
time taken for delivery of O.P.D. services.
Apart from strengthening the existing
OPD services, provision has been made in
the Sixth Five Year Plan for the estab-
lishment of two 500 bedded hospitals and
three 100 bedded hospitals n Delhi to
render needed services.

naxadia TrET

3115. &t MAwTE w17 WY :
T Maga Wk afcaga @3 77 @™
N I w0

(%) 2w & wa aw fafraq oz
& TamTit A feenied & g9
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¥ om) : (%) freoft womw
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(a) feseit  gwrad T TR
FA oo fraat AU w1 w1
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Number of SC ST cmployees in the mins-
try category-wise

3118. SHRI R. N. RAKESH: Will the
Minister of EXTERNAL AFFAIRS be

(m) afz zi ‘@ feeer o
) plcased to state:

el T famm 1w A frd o
& fam ‘ez fed@wE’ FVR OF
oy ¥7 faqr m ;oA

(a) the total number of posts in cach
grade cadre (category-wise) in the Minis-
try of External Affairs and amongst them
how many posts are reserved for SCST
(7) Tgrgar o9 A r{ﬁ’l (category-wise);
%91 39 gy gfafaar ¥ freg
N FEAE Y o @ oS faw

fazwss # oWl F1 9=

(b) the total number of employees be-
longing to SC,ST now working on re-
served posts (catgory-wise), excluding
those who had been promoted to the next

s higher grade either on ad-hoc or on rz-
gular basis;
frer sk aesfr aar  am (c) the reasons why the reservation

orders for SCIST are not strictly imple-
mented by the said office; and
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(d) the total number of rzserved posts
for SC/ST unifilled (category-wise) and
the reasons thereof?

THFE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) The total
«aumber of posts in each grade may please
be seen at attached statement-1. The quan-
tum of rservation for Scheduled Castes
and Scheduled Tribes is determined not on
the basis of total posts but on that of
vacancies occurring in a particular grade
from time to time. Fifteen per cent
of the vacancies are reserved for Schedul-
ed Castes whereas seven and a half per-
cent for Scheduled Tribes.

ADVUNNA 9V), semws oo

(b) The total number of employees be-
longing to SC|ST in Ministry of External
Affairs (category-wise) may please be secn
at attached statement-II. .

(¢) The reservation orders for SCsSTs
are being implemented in ‘the Ministry of
External Affairs.

(d) The total number of reserved posis
for’ SCs|STs unfiled (category-wise) dur-
ing the year 1981 may please be seen at
attached statement-ITI.  Thesc vacaucies
could not be filled by the appointmen: of
the members of Scheduled Castes or Tri-
bes as adequate nmumber of eligible SCIST
candidates were not available. Thesc posts
are normally filled in a subsequent vear.

Statement —I

Total number of posts in cach grade, cadve in the Ministry of External Affairs

Cadre/Post

1 Grad: Tof IFS . .
2 Grade II of IFS
3 Grade I11 of IFS . . .
4 Grade IV of IFS . . .
5 Senior Scale of IFS . . .
6 Junior Scale of IFS . .
9. Training reserves (Jr. Scale of IFS).
8. Lecave Reserve
9. Training Reserve
10. Deputation Reserve
11. Grade I of IFS (B)
12. Integrated Grades 11, I1I of IFS (B)
13. Grade IV of IFS (B)
14. Grade V and VI of IFS (B)
15. Grade II Cypher Sub-cadre .

16. Seclection Grade of Stenographers Sub-cadre

19. Grade I of Stenographers Sub-cadre
18. Grade II of Stenographers Sub-cadrc

No of Posts
. . . . 18
. . . . 22
. 81
. . . . 83
. . . . 249
. . . . 100
. . 50
. 19
19
20
119
_ 325
917
690
. . . . 195
. 50
75
. . . . 539
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Cedre/Post ‘ e No: of Posts

19. Grade III of Stenographers Sub-cadre . . . 120
20. ISI/PRO/Information Offcers . . . . . ‘ 19
a1. Legal Officers . . . . . . . . 19
22. Rescarch Officers . . . . . . . . 42
23. Hindi Offcers . . . . . . . 18
24. Library Staff 16
25. Interpreters 33
26. Technical Staff . - . . 41

114

27. Chauffeurs
28. Security Guards (including doorman in Consulate Gcncral of India,

New York) . . . . . 219
29. Daftrics, Despatch Riders, Jamadars. . . 220
30. Pcons . . 298
31. Farash/Sweepers/Cook . . . . . . . . 47
32. Isolated Posts . . . . . . . . . . 64

Statemen—II

Total Number of Employees belonging to Scheduled Castes and Scheduled Tribes in the
Ministry of External Affairs (catogory-wise) now working on reserved posts.

— e

Scheduled Castes Scheduled Tribey

Group

Group ‘A’ . 25 8
Group ‘B’ . . . . . . 133 13
Group *C’ . . . . . . 90 i
Group ‘D" . . . . . . 149 1

Statement - [11

umber of vacancies unfilled due to non-availability of Scheduted Castes; Tribes candidates
during the year 1g81,

’

Number of vacancies unfilled

Group
“Scheduled Casts  Scheduled Tribes
- Group ‘A’ . . . . . i - 6 T
Group B’ . . . . . . 41 40
Group ‘C’ . . . . . . 37 25
NIL 37

Group ‘D" . . . .
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Talks held with British prime minister

3119. SHRI R. L. BHATIA: Will the
Minister-of EXTERNAL AFFAIRS  be
pleased to state:

(a) whether during her brief stop-uver
at New Delhi on the 29th September,
1982, the British Prime Minister, Mrs.
Margaret Thatcher met the Prime Minis-
ter over ‘a working break-fast’; and

(b) if so, the outcome of the mecting?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNA!L AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir.

(b) Ths two Prime Ministers held dis-
cussions on the broad ambit of Indo-
Britsh cooperation in economic and other
matters. They also discussed major in-
ternatiomal issues including the 'atest situa-
tion in West Asia, The tw> leaders aso
exchanged views on their respective visits;
Mrs. Thatcher to China and Japan and of
our Prime Minister to USA & US3R.

Grant-inuid to gandhi peace foundation

3120. SHRI M. RAM GOPAL REDDY:
SHRI SUBHASH YADAV:

Will the Minister of EDUCATION
AND CULTURE be pleased to state:

(a) whether Government have given
grant-in-aid to Gandhi Pcace Foundation
under National Adult Educaticn Pregram-
me during the years 1977-78 10 1980-&1;
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(b) if so, how much grani-'n<aid given
year wise under this programme t) all its
branches|centres of Gandhi Peace Founda-
tion;

(c) whether any grant-in-aid was given
to Bhagalpur Centre of this institution;

(d) if so, what aid was given year-wise
during 1977-78 to 1980-81, particularly;

(e) whether any cases of misuse of
money particularly by the Bhagalpu~ cen-
tre of this Gandhi Pcace Foundation have
come to notice; and

(f) if so, the details thereof and the
action taken in this matter?

THE MINISTER OF SIATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): {3) Ga-
ndhi Peace Foundation had been sanction-
ed grant-in-aid under the “Scheme of
Assistance to Voluntary Agencies working
in the field of Adult Educarion.” ;

é

it

(b) to (d). A statemen: 15 ottached.

(e) and (f). The Government has ap-
pointed a Commission of {nquiry con-
sisting of Shri Justice P. I'. Kudal to in-
quire into the working ¢md activities of
the Foundation including misuce of funds
by it. Records pertaining to the grants
sanctioned by this Ministry has becn somt
to the Commission. Further action will
depend upon the findings of the Commis-
sion.
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Marketing of ’ Clinlc hSampoo by
M/s. Hindustan Lever

3121. SHRI K.’A. RAJAN: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the action taken against Hindustan
Lever by the Food and Drugs Administra-
tion, Maharashtra State for marketing
Clinic Shampoo as a cosmetics item with
medical properties on the lables;

(b) how Hindustan Lever have come
out with a Clinic Special claiming still
stronger medicina] propertics and being
marketed as a cosmetics item?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR1 B.
SHANKIARANAND): (a) and (b). The
information is being collected and will be
luid on the Table of the Sabha.

Drugs Bannedin Developed Countries

3122. SHRI VISHWA NATH
SHARMA: Will the Minister of HEALTH
AND FAMILY WELFARE be plased to
sate:

(a) whether it is a fact that there are
many drugs developed by the multinational
drugs compamies that have been banned in
the developed countries but still are being
marketed in the Third World countries; if
so. the names of such drugs; and

(b) how many of these drugs have been
banned in India during the last three years
(year-wisc)?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHR1 B.
SHANKARANAND): (a) No such infor-
mation as to the names of the drugs which
are banned in the developed countries but
still are being marketed in the Third
World countries, is available, So far as
India is concerned, information regarding
the withdrawal of certain drugs by some
countries from their markets is received
mainly through the World Health
Organisation. So far information has
been ‘received on¥20 drugs, which have
been banned/withdrawn in some countries.
Out of these. 16 drugs have either been
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banned or not approved for marketing:in
the country. In respect of the remaining
4 drugs, namely, (i) Nitrofuran com-
pounds, (ii) Phenformin, (iii) Halogenat-
ed Hydroxyquinelinos and (iv) :Higher
doso Lynestrienel products, a censcious
decision was taken to permit the marketing
of these drugs in the country in coasulta-
tion with the medical cxperts subject to a
cautionary statement and central indica-
tions being given on the label/package in-
sert in some cases. Though these four
drugs arc banned in some countries yet
these are still being marketed in-a number
of developed countries and all these drugs
are officia] drugs in the Pharmacepoeias
viz.,, Phonfor-min-B.P. 1980, Clioquinol-
B.P. 1980 and U.S.P.XX.

(b) During the last three years Govern-
ment have taken action to ban five drugs
rations,

(i) Amidopyrine and its preparations,
(ii) Phenacetin and its preparations,

(iii) Mothapyralene salts and its prepa-
rations

(iv) Tetracycline Liquid
preparations, and

oral dosage

(v) Hormonal
parations.

pregnancy testing pre-

Paying Remuneration to Indian and
American Nationals by ‘American
Embassy Schools without Furnishing

Information to Indian "Authorities

3123, SHRI R. N. RAKESH: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the American Institute of
Indian Studies (Hyderabad and Delhi)
and American Embassy School are paying
remuneration to Indian and American
National Scholars and teacher in dollars
and rupees and without furnishing *full
information to Indian authorities about
such payments; and

(b) whether the U.S. Embassy is also
selling Indian currency in lieu of dollars at
20 per cent higher rate than market rate?
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THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A, A. RAHIM): (a) and (b) The
American Institute of Indian Studies is
registered as a non-profit organisation in
United States. There was an understand-
ing when the Institute was permitted to
establish itself in India that the program-
mes offered by the Institutc would be sub-
ject to prior approval by the Goverament
of India. The approval of the Govern-
ment was limited only to these program-
mes and not to the internal financial work-
ing of the Institute. The Institute, how-
ever, does not pay Indian and American
national scholars in dollars while they are
in India.

The Amcrican Embassy Schoo} is regis-
tereq under the Societics Registration Act,
1860. There is an understanding between
the Government of India and the US Gov-
ernment by which the Government of
India is dully notified and its acceptance
sought for the recruitment of the School
Staff of American nationality not excecd-
ing 16 in number who are to be treated
as member of the staff of the Fmbassy of
the United States of America in India. As
such, they are entitled to relevant exemp-
tions under the Incomc Tax Act of 1961,
However, they would not be entitled to
any other privileges and immunities nor-
mally available to the staff of the Em-
bassy.

' In regard to the conversion facilities
given:by the American Embassv. it had
been agreed in 1965 between the Gov-
ernments of India and the USA that a
portion of rupec funds according to  the
US from sale of acricultural commoditics
to India could be utilised by American

tourists for travel and other purposes. Ac-
cordinly, Reserve Bunk of India authorised
the US Disbursing Officer (or his agent)
in the US Embassy to encash dollar
‘chequcs etc.. brought by American tourists
igainst payment in Indian rupees. It was
stipulated by the RBI that the conversion
rate should be no better than the par rate
and the American Embassy is bound to
abide by this stipulation.
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Mecdicines Foi: Gynaecological Medicines

3125, SHRI NIREN GHOSH: Will the
Minister of HEALTH AND FAMILY
WLELFARE be pleased 1o state:

(a) whether Government are aware that
a notice has been issued about large num-
ber of preparations used by women for
various gynaecological disorders will soon
be baned for manufacture and sale;

tb) how would the medicul profession
now treat these women who suffer from
theve disordes; and

(¢) alternative preparations evolved to
replace the existing one in details?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) Yes. In the iight of
the recommendation made by the Medical
Experts that fixed dose combinations  of
ocstrogen  and  progestational compound
may be totally banned. it has beem deci-
dod to ban the manufacturing of these
prenarations from 31st December, 1982
and to ban their sale from 30th June,
1983,

(h) and (c) Where the medical profes-
sion consider a combinatiion of progesta-
tional compounds and an oestrogen safe
and necessary. they can  administer the
drugs separately.

Indjan Dactors Working in other Coun-
triecs and Loss to India

3127, SHRT S. M. KRISHNA: Will the
Ministcr of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the World Health Organisa-
tion has revealed that about 15,000 doc-
tors from India are working in other coun-
tries resulting in a loss of 144 million US
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dollars to India as spent on them by way
of training etc; and

(b the number of qualified doctors who
have failed to get employment during the
last two years and have also'to go out
of the country?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) A WHO Study has
noted that about 15,000 Indian doctors are
presently working outside the country. Tt
has further estimated that the amount

o '
spent on their studies comes to around 144
million US dollars.

(b) In view of the fact that there seve-
ral coluntries to which Indian doctors mig-
rate on their own, such information is not
available.

Names of Drugs for use in Gynaecolo-
gical orders bamned in Foreign Countries

3128. SHRI NIREN GHOSH: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether some drugs have been
banned for the purpose of their use in
Gyncecological disorders in other countries;
and

(b) if so. whether Government would
indicate names of countries where these
drugs have beem banned for Gynaecologi-
cal disorders?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) and (b) The Austra-
lian Government has ordered the wijthdra-
wal of all pharmaceutical preparations
containing higher doses of  lynestrenol
which are indicated for gynaecological dis-
orders. So far as India is concerned, on
the advice of the Indian Council of Me-
dical Research Government have allowed
the countinued marketing of single ingre-
dient preparations of lynestrenol although
combinations of high doses of lynestrenol
with oestrogen have now been banned.

Some other preparations such as Mens-
trogen of Organon, Secrodyl of Glaxo
Labs. And Orasecron/Disecron of Nicbolas
Labs are also not currently marketed in
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‘most developed countries including their
counties of origin.

Bills Pending for Reimburesement in Saf-
darjang Hospital, Delhi

3129. SHRI KRISHNA CPPANDRA
PANDEY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to
state:

(a whether it is a fact that a number of
reimbursemem bills for maternity are
pending in Safdarjang hospital, New Delhi
causing a lot of financial inconvenience to
many Government employees;

(b) if so .how many bills are pending for
payment and since when and upty, what
date the bills have been cleared; .and

(c) the reasons for delay and when the
payment will be' made for rest of the pen-
ding bills and what special efforts are be-
ing made in this regard?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN.
KARANAND): (a) to (c). Only one
claim for reimbursemen is reported to be
pending for want of some clarification
from the Medical Officers concerned, since
September, 1982. It is expected to be clear-
ed shortly.

Alleged Involvement of High Officials of
BPT in Oil Sludge Scandal

3130. SHRI K. A. RAJAN: Will the
Minister of SHIPPING AND TRANS.
PORT be pleased to state:-

(a) whether the Docks* Manager, Bom-
bay Port Trust was arrested recently and
released on a bail of Rs. 10,000/~ for his
alleged involvement in the oil sludge scan-
dal

(b) if so, details thereof:

(c) whether it is a fact that after his
release and BPT administration was sent
a commanication to  this effect Docks
Manager attended office on 21st Septem-
ber 1982 and attended a meeting of BPT
officrals convened by the Union Transport
Seoretary:
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p’
(d) if so, the details; and e

(¢) whether any further action has been
taken against him?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KE-
SARI): (a) Yes.

(b) A soap factory at Sewri has a licen-
ce from Bombay Port Trust 1o discharge
its oily ctfluenty into Hazi Bunder Fish
Wharf Basin. Bombay Port Trust enters
into contract with private party, offering
the highest bid, for removal of the effiu-
ents. The contract for the yeur which ended
on 23-7-82 was awarded to M/s. Huaj
Soap Works, Bombay for a sum of Rs.
2418 When the Docks Department of the
Bombay Port ‘Trust invited sealed tenders
for a fresh contrac!. nincteen tenders were
received and during the processing of the
tenders on¢ of the lower tenders scems to
have been tampered with and raised to
Rs. 401,000 from Rs. 1,01.000. The
Docks Manager, Bombay Port Trust pas-
sed orders that the tenders may be dis-
charged and open auction held, advising all
the nincteen tenders to participale in ° the
auction.  Accordingly, a public auction
was held and the highest bid received ww
for Rs. 6 lakhs.  Since the hike in the
offer received from earlier. amount of
Rs. 2418 per year to Rs. 6 lakhs was in-
triguing, Bombay Pori Trust decided that
it was not in the public interest to confirm
this auction and orders were issued to
cancel this auction. Bombay Port Trust
has also allowed the previous contractor to
remove the oil slidge on month to month
basis under the terms of the old contrac'.

On complaint by an aggrieved tenderer,
a case under Sections 417—511-468-471
read with 120 B of the 1.P.C. has been
registered by the General Branch. Crime
Branch, C.ILD., Bombay. Shri  PS.
Rangekar, Docks Manager, Bombay Port
Trust was arrested on 20.9.82 and was re-
leased on bail on the same'day by the Ad-
ditional Chief Presidency Magistrate, 28th
Court, Esplanade, Bombay,

(c) and (d), Shri P.S. Rangnekar, Docks
Manager was placed under suspension with
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efiect from 27.9.1982 after following the
procedure prescribed in the Major  Port
Trusts Act, 1963.  Before his sthpension,
he uattended his office and also the meeting
taken by Transport Secretary on 21 Septem-
ber, 1982, It may be added that at the
time of this mecting on 21 September,
1982, Transport Secretary had no infor-
mation of the arrest and subsequent en-
largement on bail of Shri Rangnekar.

(e) As stated above, a criminal case has
been registered by the  General Branch,
Crime Branch. C.I.D. Bombay. Further
action iy being taken by them.

Setting up a home for terminal cancer
Patients of New Delhi

3131. SHRI RAJESH KUMAR SINGH:
Will the Minister of HEAITH AND FA-
MILY WELFARE be peased to state:

(a) whether Government are aware that
no well know cancer experts from Bombay
Tata Memorical  Hospital  visited New
Dethi recently to plan the setting up of a
home for terminal cancer patients in New
Dcihi:

(b) if <o. whether they had discussions
with some ofticial and non-official person-
ncl of New Delhi in this regard; and

(c) what is the reaction of Government
to their planning?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (¢). The Govern-
ment have received a proposal for allot-
ment of land for the vetting up of a home
for Terminal Cancer Patients in New
Delhi.

Number of persons educated under natio-
nal adult education programme

3132. SHR1 CHITTA MAHATA:
SHRI NAVIN RAVANI:

Will  the Minister of EDUCATION
AND CULTURE be pleased to state:

(a) the total number of persons educat-
ed so far under the National Adult Educa-
tion Programme since its inception State-
wise and year-wise; and
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(b) the expenditure incurred and sanc-
tioned so far for this purpose State-wise
and year-wise?’

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) A
statement showing State-wise number of
persons enrolled under the Adult Educa-
tion Programme during 1978-79, 1979-80,
1980-81 and 1981-82 is attached. Laid on
the table of the House. [Placed in Library.
See No. LT—5558/82],

(b) A statement showing State-wise ex-
penditure incurred during the last four
years i8 laid on the table of the House.

[Placed in Library. See No. LT—5558/
82].

Secking of expert opinion hefore banning
medicines used for gynaccological dis-
orders

3133, SHRI NIREN GHOSH: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the opimion of the expert
body of obstetricians and gynaecologists of
India was sought before ban notice on a
lurge number of preparations used by wo-
men for various gynaecological disorders
was issued;

(b) if not, the reasons thereof;

(c) if the opinion was sought, what
advice was given to the Ministry of Health;

(d) whether the opinion was accepted;
and

(e) if not, the reasons thereof?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
KARANAND): (a) to (e). Yes. The In-
dian Council of Medical Research had
convened a meeting of experts and invited
comments from Endocrinologists and Gy-
naecolegists in the country, before recom-
mending the banning of fixed dose combi-~
nation of oestrogen and progestational
compunds.
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Non acceptance of expert opinions about
banning of medicines used for
gynaecological disorders

3134. SHRI NIREN GHOSH: Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether Government are aware
about news-item in the Hindustan Times
of 23 Juiy, 1982 that the Drugs Controller
of India has banned hormonal preparations
used for gynaecological disorders because

" of public pressure, even though the experts
and the ICMR to whom the matter was
referred had advised against banning these
drugs; and

(b) if so, the reasons for not accepting
the advice of the experts?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI B. SHAN-
'KARANAND): (a) and (b). The Gov-
ernment are aware of news-item in the
Hindustan Times dated July 23, 1982
nbout the banning of manufacture and sale
‘of hormonal preparations, It is not correct
to presume that this has been done be-
cause of public pressure agaimst the recom-
mendation of Indian Council of Medical
Research.

In fact it is on the basis of the expert
advice from the ICMR that the Govern-
ment took a decision to ban the fixed dose
combination of oestrogen and progestatio-
na compunds in the country spacifying a
cut-off date for its manufacture as 31.12.
1982 and for its sale as 30.6.1983.

Printing presses engaged by NCERT

3135. PROF. AJIT KUMAR MEHTA:
Will the Minister of EDUCATION AND
CULTURE be pleased to state:

(a) whether printing presses were en-
gaged by the NCERT for its text book pro-
gramme for three years ending 31 March,
1982;

(b) if so, particulars of the presses en-
gaged;

(¢) the number of copies of books
printed for NCERT;

(d) total value of orders executed for
NCERT;
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(e) occasions when orders were not
executed in time; and

(f) number of times and value of pena-
Ities imposed by NCERT?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE SOCIAL WELFARE (SHRI
MATI SHEILA KAUL): (a) Yes, Sir.

(b) A statement is laid on the table of
the House. [Placed in Library. See No.
LT—5559/82].

(c) 212.51 lakhs.

(d) Rs. 1,12,89.679.40.

(e) 146.

(f) On 146 occasions penalties were im-
posed to the extent of Rs. 2,74,728.45,

Entitlement of Director of NCERT o
Complement of Term

3136. PROF, AJIT KUMAR MEHTA:
Will the Minister of EDUCATION AND
CULTURE be pleased to state
whether on the expiry of his term as
Director, NCERT the erstwhile Director
is entitled to free-furnished accomodation
and free chowkidars round the clock aad
who bears the cost thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): Director,
NCERT is entitled to the facility of free
furnished accommodation for a period of
two months on retirement as per rales
of the NCERT.
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Supply of Surplus Gas by Bangladesh

3139. SHR1 G. NARSIMHA REDDY:

SHRI CHITTA BASU:
SHRI INDRAJIT GUPTA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(2) whether it is a fact that Bangladesh
has surplus gas which they are keen to
supply to India;

(b) whether it is a fact that in the ab-
sence of a pipeline the transhipment of
gas is not possible;

(c) whether Government  of Bangla-
desh has sounded us on this issue; and

(d) if so, our reaction?

THE MINISTER OF STATE 1IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) to (d). Talks
to explore the possibility of import by
India of natural gas from Bangladesh were
held at Dacca in July 1980. These talks
were exploratory in nature and no firm
commitments were made by either side.

Grant to Indian Institute of Management
Training, Dethi

3140. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of EDUCA-
TION AND CULTURE be pleased to
state:

(a) whether it is a fact that the Indian
Institute of Management, Dfalhi\.has been
given grants for their programmes of ma-
h nagement training;
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(b) if so, what is the total amount given
since 1980 till August 1982;

(c) whether the Institute has been of
little value to the trainees sponsored by
the Public Sector; and

(d) if so, the reasons thereof?

THE MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI SHEILA KAUL): (a) No,
Sir. There is no such recognised Institute
in Delhi.

(b)to (¢). Do not arise.

Amendment of Motor Vehicles Act, Re-
Payment of Compensation to Victims of
Accidents

3141. SHRI K. MALLANNA: Wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state;

(a) whether it is a facy that as per
Motor Vehicles Act, the victim of an ac-
cident has right to claim compensation
without proving the offence of the driver
who is not at fault and compensation has
to be paid;

(b) if so, whether ‘Government  are
aware that even if a driver is innocent,
he will try to run away for fear of being
penalised for no fault of his; and

(c) whether Government propose to
amend the Act so that people should be
penalised only if foumd guilty?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI SITARAM KES-
RI): (a) Yes Sir.

(b) The Motor Vehicles Act 1939, as
recently amended provides for grant of
compensation to the victims of accidents
in all three types of cases, viz. compen-
sation claims based on proof of fault.
compensation claims based on no-fauit
basis and compensation claims in respect
of Hit-and Run cases where the vehicle is
not traceable.

According to the provisions of the M.V.
Act, the respoasibilty for payment of
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compensation on no fault liability basis
rests on the owner/insurer of the vehicle.
Information about their particulars and/
or.that of the vehicle is relevant for com-
pensation claim cases. It is immaterial if
the driver himself runs away,

(¢c) No, Sir.

Loss incurred by Super Bazar

3142. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of CIVIL SUP-
PLIES be pleased to state:

(a) the total loss sustained by Super
Bazar Organisation in the capital as per
latest balances sheet available, say up till
1981-82: and

(b) what steps are being taken to cut
down these losses?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES (SHRI
MOHAMMED USMAN ARIF): (a) and
(b). As per audited balance sheet for 1978-
79, the total accumulated loss as on 30th
June 1979 of the Super Bazar, Delhi was
to the extent of Rs, 81.61 lakhs. The ac-
cumulated loss as on 30-6-1982 (privisio-
pal and subject to audit) is expected to
bave come down to about Rs. 22 lakhs.

The Store has consistently been making
profits, since 1972-73. With the overall
improvemet in sales turnover and the ex-
perience pawned, the Store is expecteq to
further improve its profitability in future.

False Calls Regarding Hijacking

3143. YHRI UTTAMBHAI H. PATEL:
Will the Minister of CIVIL. AVIATION
be pleased to state:

(a) whether a number of  incidents
have happened in various parts of India
during the 1st January, 1982 to 30th Sep-
tember, 1982 for hijacking aeroplanes;

(b) how many telephone calls come for
hijacking from various sources where these
turned out to be false; and

(c) the number of times the planes were
given late departure for investigation and
the time taken thereto?

THE MINISTER OF STATE OF THE
MINISTRIES OF CIVIL.  AVIATION
ANN CIVII. SUPPLIES (SHRI BHAG-
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WAT JHA AZAD): (a) Yes Sir, During

the period 1st January, 1982 to 30th Sep-

tember, 1982 there were three incidents

of hijacking of aircraft in the country.
(b) None,

(c) Does not_arise.

Advertisement Expenses of Nationalised
Banks

3144, SHRI VUAY KUMAR YA-
DAV: Will the Minister of FINANCE
be pleased to state:—

(a) whether there is a ceiling of o.ﬁ
per cent of the gross revenue on the ad-
vertisement  expenses of nationalised
banks;

(b) whether in 1981 thc advertisement
cxpenses of Punjab ang Sind Bank amoun-
ted to Rs., 42.01 lakhs and that constitut-
ed 0.55 per cent of the gross revenue of
the bank;

(c) whether a sizable amount oup of
this expenditure was released to defunct
and non-existing periodicals  and those
with negligiblke circulation;

(d) whether most of the amounts re-
leased in thig manner were used to re-
pay the overdrafts/loans already grant-
ed (o thesc defunct or non-exist perio-
dicals;

(e) whether the Deputy Gencral Mana-
ger while releasing these  advertisement
reaped pecuniary benefits in the shape of
cuts ranging from 15 to S0 per cent of
thc amount released: and

(f) if so, what action Government have
taken in the matter?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERIEE): (a)
The Reserve Bank of India has advised
alj public sector banks in July, 1982 that
their publicity expenditure  should not
exceed 0.1 per cent of the bank’s gross
earnings.

(b) As per the audited accounts of the
Punjab and Sind Bank their advertisement
expenses for the year ended 31-12-1981
were Rs. 4209 lakhs which works out
to 0.55 per cent of their gross earnings.



18q Written Answers

(c) According to Punjab and Sind
Bank ag far as is known no amount was
rekeased to defunct and non-existing perio-
Jicals. Some advertisements, however, are
released to small regional newspapers.

(d) According to Punjab and Sind
Bank in case of a few publications enjoy-
ing advance facilities with the bank, part
of the amount released to them against
advertisements is adjusted towards bank
Joans/overdrafts, But as far as is ascer-
tainable these publications arc neither
defunct nor non-existing.

(e) and (f). According to Punjub and
Sind Bank all bills for advertisements are
properly scrutinised and payments are
cffected through cheques and credit ad-
vices only. It has not coms across any
evidence indicating that any official of the
bank has oblained any peccuniary gains
from the amounts released.

Acquisition of Airbuses by LA.

3145. SHRIMATI  JAYANTI PAT-
NAIK: Will the Minister of CIVIL
AVIATION be pleased to gtate:

(a) the total number of Airbuses and
Aircraft acquired By Indian Airlines in
1982-83;

(b) whether Government have a propo-
sal to acquire more such Airbuses and
aircraft in the current financial year;

(c) if so, the total number of such Air-
buses and Aircraft proposed to be purcha-
seq in this year; and

(d) by which year jets can be operated
by 1.A. on all its routes?

THE MINISTER OF STATE IN THE
MINISTRIES OF CIVIL AVIATION
AND CIVIL SUPPLIES (SHRI BHAG-
WAT JHA AZAD): (a) Indian Airlines
acquired two Airbus and four Boeing-737
aircraft during 1982-83.

(b) No, Sir,
(c) Does not arise,

(d) Low traific demand on the routes
presently operated by turbo-prop aircraft
do not justify their operation by bigger
jet aircraft in the near future. Jets can be

2508 LS—10
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operated by Indian Airlines on all its
routes only when the trafic demand im-
proves or when a suitable small jet air-
craft becomes available.

Mecting of Finance Minister with repre-
sentatives of trade uwnions in L.1.C.

3146. PROF. MADHU DANDA-
VATE: Will the Mjnister of FINANCE
be pleased to state:

(a) whether it is a fact that the Finance
Minister had a meeting with representa-
tives of all the trade unions in L3C
wherein he had suggested them to submit
their concretised views on all the pending
issues, including charter of demands, pro-
posed split up of LIC and micro-proces-
sors etc. and whether he had stated that
the Government did not desire to have
confrontation with the LIC unions; and

(b) if so, since the LIC unions had al-
rcady submitted their concretised views to
the Finance Minister, do Government
propose to initiate negotiations with the
unions to settle the pending issues?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERIEE): (a) and
(b) Many persons have been informally
meeting the Finance Minister from time
to time. They have given various sug-
gestions and made various demands for
consideration of Government and the
Corporation,

Export of Sugar

3147. SHRT MOHAN L AL PATEL:
Will the Minister of COMMERCE be
pleased to state:

(a) whaether it is a fact that sugar is be-
ing exported; if so, the quantity of Sugar
exported during the years 1980-81 and
1981-82 and the quantity likely to be ex~
poited during the current year;

(b) the names of the countries to whom
the export of gugar is being made and at
what rate;

(c) whether it is a fact that our country
has attained the target of sugar produc-
tion; and

i
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(d) if so, what measures are being taken
o increase our sugar production to meet
€ac sugar Jdemand inside the country and
also earp foreign exchunge by exporting

u? £
THE MINISTER OF STATE OF THE

MINISTRY OF COMMERCE (SHRI1
SHIVRAJ V. PATIL): (a) Yes Sir.

The quantity of sugar eXxported durin.g
the financial years 1980-81 and 1981-82 is
as follows:—

Year Qty. lakh MT Value
Rs. crores

1980-81 0.715 35.96

1981-82 1.386 49.22

The total quantity of sugar 1o be ex-
ported during the current fimancial year
has not yet been finalised

(b) During the current financial yecar
sugar has been exported to Indonesia,
USA.. Egypt, China and Maldives at tha
best available international prices.

(c) and (d). In 1981-82 season, a record
production of 84.34 lakh tonnes has been
achieved. This has resulted in a large
carry over of about 33 lak'n tonnes as on
1st October’ 82. This increase in produc-
tion has been achieved as a result  of
following mcasures taken by the Govern-
ment:

(i) Statutory minimum canc price
payable by sugar factories in 1980-81
and 1981-82 season were fixed at Rs. 13
per quintal linked to 8.5 per cent reco-
very as against Rs. 12.50 fixed for
1979-80 season. However, the cane pri-
ces actually paid by the factories were
muoch higher.

(ii) All India weighted average levy
sugar prices for 1980-81 and 1981-82
seasons were about Rs. 285 and Rs. 290
per quintal respectively as against only
*Rs. 229 per quintal for 1978-79 season.

@ii) Incentive by way of excise duty
rebate for carly and late crushing for
1981-82 season were given.
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(iv) Incentives for new factories and
expanson projects were announced by
way of higher free sale quota and con-
cessional rate of excise duty.

(v) Licences are being granted for
establishment of new sugar factorieg as
well as expansions in existing units dur-
ing 6th Plan Period.

Efforts are being made to maximise the
export of sugar after meeting domestic
requirements.

Squeeze in Credit Facility in State Bank
of lndia in Bihar

3148. SHRI RAMAVATAR SHASTRI:
Will the Minister of FINANCE be pleased
to state-

(a) is it a fact that credit facility in the
State Bank of Indfa in Bihar has been
squeczed;

(b) whether following temporary credit
squeeze imposed by the Reserve Bank of
India, the State Bank of India in the State
of Bihar has clamped blanket credit
squeeze in case of all its clients including
small scale industrics;

(c) whether it is a fact that this has
caused serious monitary crisis in casc of
small scale entrepreneurs who are facing
closure;

(d) whether it is a fact that similar cre-
dit squecze has been relaxed in Delhi and
other local head offices of the State Bank
of India; and

(c) if the reply to (a), (b), (¢) and (d)
above be in affirmative, will Government
intervene to restore the credit facility to
small sacle industries in Bihar immediate-
ly?

THE MINISTER OF FINANCE (SHRI
PRANAB MUKHERJEBE): (1) to (c).
State Bank of India have reported that
they have not clamped blanket credit
squeeze in Bihar, Although, during the
latter half of the financial year 1981-82,
the commercial banks including State
Bank of India, were required to conform
to enhanced cash reserve and statutory
liquidity ratios, they had been specifically
advised not to curtail the fiow of credit to
smaller borrowers in the priority sectors,
which, inter-alia, include small scalo
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industrial units. During the current finan-
cial year, measures have been taken to
ease the liquidity position of the banks
and the banks have been advised to meet
the credit requircments of the priority
sectors the Integrated Rural Development
Programme and the weaker sections. In-
struction; have 4lso been issued to the
banks to raise the share of priority sector
advances in their credit portfolio to 40
per cent by 1985,
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Duplicate Ration Cards

3150. SHRI HIRALAL R. PARMAR:
Will the Minister of CIVIL SUPPLIES
be pleased to state whether iy is a fact that
Food and Civil Supplies
(Delhi Administration)
duplicate ration cards even after getting the

prescribed fee in case of original

Department
does not issue

ration
card is lost or mutilated by the food card
holder and he is instead asked to produce
police F.LR. and affidavit on Rs. 2/-
stamp paper and if so, the reasons there-
.. for?

THE DEPUTY MINISTER IN THE
MINISTRY OF CIVIL SUPPLIES (SHRI!
MOHAMMED USMAN ARIF): Accord-
ing to information received from Delhi
Administration, before issue of a duplicate
food card, it asks for a copy of police re-
port regarding the lost card so as to pre-
vent misuse of the same and also 1o estab-
Ish the applicant.

NOMINATION OF SCs/STs IN PUBLIC
SECTOR UNDERTAKINGS |,

3151. SHR1 BHEEKHABHAI: Will the
Minister of TOURISM be pleased to state:

(a) whether it is a fact that the Articles
of Association of Public Sector Under-
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takings under his Ministry do not have any
particular clause that debars nomination of
persons belonging to SCc¢/STs as non-offi-
cial Directors on Boards of all Public Sec-
tor Undertakings;

*(b) if the answar to (a) be in the nega-
tive, the reasons why persons of proven
calibre having faith in Public Sector from
industry, commerce, administration, trade
unions, or from social fields hailing from
SC/ST are not nominated as non-official/
part-time Directors;

(c) whether any recommendations to
nominate outstanding personalities from
SC/STs are pending with his Ministry, if
so, the decision taken thercon; and

(d) the names of Public Sector Under-
takings and their subsidiaries under his
Ministry on whose Boards non-official/
part-time Directors are to be nominated
anqg their tenure?

THE MINISTER OF STATE OF THE
MINISTRY OF TOURISM (SHRI
KHURSHEED ALAM KHAN): (a) No,
Sir.

(b) and (c) Persons belonging to Sche-
duled Castes/Tribes have been considered
in the past and appointed on the ITDC
Board of Directors. Due consideration will
be given to SCs/STs at the time of recons-
titution of ITDC Board in March, 1983,
taking into account the needs of the Cor-
poration and the expertise available.

(d) India Tourism Development Cor-
poration Limited is the only public sector
undertaking under the Ministry of Touri-
sm. The tenure of YTDC Board is gencral-
ly two years.

Export oriented projects for Textiles

3152. SHRI R.L., BHATIA: Will the
Minister of COMMERCE be pleased to
state: !

(a) whether there is any scheme under
consideration of Government for establish-
ing export oriented projects for textiles in
a bid to reverse the downard trend in ex-
ports, particularly those of fabrics;
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(b) if so, the role envisaged in it for the
private sector particularly the various Ex-
port Promotion Councils; and

(c) how long will it take to clear it?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): (a) to (¢) The
schemc for setting up of 100 pecr cent ex-
port oriented scheme already :n force also
covers textiles, The details of the scheme
are contained in the Ministry of Commer-
ce Resolution dated the 31st December,
1980 appearing at Appendix-33 of Import
and Export Policy for 1982-83, The pri-
vate sector units arc eligible to participate
in it. In addition to the functions envisaged
in para-2 of the said Resolution, the vari-
ous Export Promotion Councils will con-
tinue to play their normal role with res-
pect to textile exports.

News-item Captioned “Trade Contracts
with Poland in dollars”

3153. SHRI N. K. SHEITWAIKAR:
Will the Minister of COMMERCE be
pleased to state:

(a) whether attention of Government has
been drawn towards a news-item appear-
ing in the “Financial Express” dated Sth
October, 1982 under the caption “Trade
contracts with Poland in dollars™;

(b) if so, the details and duration of
the agreement and the names and status
of leaders and other members of delega-
tions of each country who visited either
country;

(c) the details and reasons for execu-
tion of trade contracts in US dollars in-
stead of Indian rupees;

(d) the extent to which India is a gai-
ner or loser in this bargain; and

(¢) whether there is any proposal under
the consideration of Government to eli-
minate the trade with other Eastern Euro-
pean countries; if so, the details thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI
SHIVRAJ V. PATIL): (a) to (d). In
terms of the Trade and Payments Agree-
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